INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

Dated: 6t» October, 2026

CONSTITUTION OF BENCHES FOR HEARINGS THROUGH HYBRID MODE
AS PER ENCLOSED CAUSE LIST

FROM 12.10.2026 to 15.10.2026

Bench

Court
Room

Time

Vice President/Members

10.30 AM

S/Shri Mahavir Singh, VP & Amitabh Shukla, AM

10.30 AM

S/Shri Vikas Awasthy, JM & M. Balaganesh, AM

10.30 AM

Shri Satbeer Singh Godara, JM & Ms. Renu Jauhri, AM

10.30 AM

Shri M. Balaganesh, AM

10.30 AM

S/Shri Ramit Kochar, AM & Vimal Kumar, JM

10.30 AM

S/Shri S. Rifaur Rahman, AM & Raj Kumar Chauhan, JM

10.30 AM

Ms. Madhumita Roy, JM & Shri Naveen Chandra, AM
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10.30 AM

Ms. Kavitha Rajagopal, JM & Shri Krinwant Sahay, AM

ON 19.10.2026, 21.10.2026 AND 22.10.2026

Bench

Court
Room

Time

Vice President/Members

10.30 AM

S/Shri Mahavir Singh, VP & Amitabh Shukla, AM

10.30 AM

S/Shri Vikas Awasthy, JM & Sanjay Awasthi, AM

10.30 AM

Shri Satbeer Singh Godara, JM & Ms. Renu Jauhri, AM

10.30 AM

S/Shri M. Balaganesh, AM & Sudhir Kumar, JM

10.30 AM

S/Shri Ramit Kochar, AM & Vimal Kumar, JM

10.30 AM

S/Shri S. Rifaur Rahman, AM & Raj Kumar Chauhan, JM

10.30 AM

Shri Waseem Ahmed, AM

10.30 AM

Ms. Madhumita Roy, JM & Shri Naveen Chandra, AM
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10.30 AM

Ms. Kavitha Rajagopal, JM & Shri Krinwant Sahay, AM

FROM 26.10.2026 TO 29.10.2026

Bench

Court
Room

Time

Vice President/Members

10.30 AM

S/Shri Mahavir Singh, VP & Manish Agarwal, AM

SMC

10.30 AM

Shri Vikas Awasthy, JM

10.30 AM

S/Shri M. Balaganesh, AM & Raj Kumar Chauhan, JM

N —

10.30 AM

On 28.10.2026 & 29.10.2026:-

S/Shri Ramit Kochar, AM & Sudhir Kumar, JM

10.30 AM

S/Shri Waseem Ahmed, AM & Vimal Kumar, JM

10.30 AM

Ms. Madhumita Roy, JM & Ms. Renu Jauhri, AM
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10.30 AM

S/Shri Anubhav Sharma, JM & Sanjay Awasthi, AM




FROM 02.11.2026 to 05.11.2026

Bench Court Time Vice President/Members

: Room
C 1 10.30 AM | S/Shri Mahavir Singh, VP & Manish Agarwal, AM
D 3 10.30 AM | S/Shri M. Balaganesh, AM & Raj Kumar Chauhan, JM
I 2 10.30 AM | S/Shri Ramit Kochar, AM & Sudhir Kumar, JM

SMC 4 10.30 AM | Shri S. Rifaur Rahman, AM
G 5 10.30 AM | Ms. Madhumita Roy, JM & Ms. Renu Jauhri, AM
E 6 10.30 AM | S/Shri Anubhav Sharma, JM & Sanjay Awasthi, AM
F 7 10.30 AM | S/Shri Vimal Kumar, JM & Naveen Chandra, AM

Notes:-

1.

Bench-A, B and H will not function from 26.10.2026 to 29.10.2026 and 02.11.2026
to 05.11.2026.

Bench-C will not function from 12.10.2026 to 15.10.2026, 19.10.2026, 21.10.2026
and 22.10.2026. '

Bench-D will not function from 12.10.2026 to 15.10.2026.

Bench-I will not function on 26.10.2026 and 27.10.2026.

Sd/-
(Mahavir Singh)
Vice President (DZ)

Assistant Registrar

Copies to : All concerned.




INCOME TAX APPELLATE TRIBUNAL : DELHI BENCHES : NEW DELHI

Dated: 06" October, 2026
Links of the Court Rooms of ITAT, Delhi Benches for Joining through Video

Conferencing on 12.10.2026 to_ 15.10.2026, 19.10.2026, 21.10.2026, 22.10.2026,
26.10.2026 t0 29.10.2026 & 02.11.2026 t0 05.11.2026 :-

Court  Room | Meeting link for Joining through Virtual Mode Meeting
No. (Cisco Webex Platform) Number
(Cisco Webex)

Court Room 1 | https://itatdelhizone.webex.com/meet/court_room_1 25180242862
Court Room 2 | https:/itatdelhizone.webex.com/meet/court_room_2 25191305622
Court Room 3 | https://itatdelhizone.webex.com/meet/court_room 3 25177451276
Court Room 4 | https://itatdelhizone.webex.com/meet/court_room_4 25142052414
Court Room 5 | https://itatdelhizone.webex.com/meet/court_room_5 25126239355
Court Room 6 | https://itatdethizone.webex.com/meet/court_room_6 25119658243
Court Room 7 | https://itatdelhizone.webex.com/meet/Court_Room_7 25127955211
Court Room 8 | https://itatdelthizone.webex.com/meet/court_room_8 25104506738
Court Room 9 | https://itatdelhizone.webex.com/meet/Court_Room_9 25176466721

The counsels can join the Hybrid Court Room through the above mentioned Video Conferencing

links:-

1.

Links will be open at-least 15 minutes before the commencement of the Bench
proceedings.

The links will remain active when the bench is sitting during Court hours of the
Tribunal.

The Counsels may see the Constitution of Benches, Friday Lists, etc., published on ITAT
website to ascertain the Court Room in which cases of particular Bench/Hon’ble
Members combinations are fixed and accordingly, join through the respective Court
Room Link.

The Counsels/DR appearing before the Hon'ble Court through Video Conferencing mode
shall follow the dress code, courtesies and protocols that are followed in physical
hearing, as far as possible.

The Counsels/DR shall make sure that their Internet Connection, Microphone and Video
Cameras are working,

Recording of the proceedings in Hybrid/Virtual Hearing is strictly prohibited.

Paper Books, Synopsis, Written submissions etc., should be filed in the mode as
prescribed in the existing ITAT Rules, even if Counsel/DR is appearing though Virtual
Mode.

gistant Regi’s'f"r&
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

=

CAUSE LIST OF A BENCH FOR 12-OCTOBER-2026 (MONDAY)

Sr|

Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA910/DEL/2021 2018-19 | {A] NAVRATAN DAGA ({R/C))
2 ITA 448/DEL/2024 2021-2022 | [A] PPK NEWSCLICK STUDIOQ PVT LTD (E FLING)
3 ITA 8772/DEL/2025 2017-18 [A] REENA
4 ITA 4953/DEL/2026 2017-18 [A] JAGAT SINGH
5 ITA 1710/DEL/2026 2018-19 [A] ANITA BANSAL
6 ITA 1805/DEL/2026 2017-18 {D] VINOD INFOTECH PRIVATE LIMITED
7 ITA 1863/DEL/2026 2017-18 [A] LAXMI GOEL
8 ITA 1878/DEL/2026 2009-10 A7 MADHU BALA
9 ITA 4946/DEL/2026 2011-2012 | [A] HARI DUTT RASTOGI
10 | ITA 4950/DEL/2026 2017-18 [A] GUNVOR TRADING LIMITED
11 | ITA 4951/DEL/2026 2016-17 (D] EROS RESORTS AND HOTELS PRIVATE LIMITED
12 | ITA 5982/DEL/2026 2020-21 [A] AMAN GAMBHIR (E-(FILE)}
13 | ITA 6985/DEL/2026 2017-18 [A] SUNIL JAIN
14 | ITA 6986/DEL/2026 2019-20 [D] INNOVATIVIEW INDIA LIMITED
15 | ITA 6990/DEL/2026 2022-23 [A] RGS EXIM PRO
16 | ITA 6991/DEL/2026 2019-20 [D] FRONTIER RAAS PRIVATE LIMITED
17 | 1TA 6992/DEL/2026 2022-23 [D] FRONTIER RAAS PRIVATE LIMITED
18 CO 341/DEL/2026 2019-20 [A] FRONTIER RAAS PRIVATE LIMITED
19 CO 342/DEL/2026 2022-23 [A] FRONTIER RAAS PRIVATE LIMITED
20 | TITA 6993/DEL/2026 2012-13 [D] KUMAR BROTHER CO.
21 ITA 6994/DEL/2026 2013-14 [D] KUMAR BROTHER CO.
22 | ITA 6995/DEL/2026 2014-15 [D] KUMAR BROTHER CO.
23 | TTA 6996/DEL/2026 2015-16 [D] KUMAR BROTHER CO. N
24 | ITA 6997/DEL/2026 2016-17 [D] KUMAR BROTHER CO.
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 13- OBER-2026 (TUESDAY)
Sri Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 6043/DEL/2025 2018-19 | [A] PRAMOD JAIN (E- { FILE )}
2 ITA 6060/DEL/2025 2019-20 [A] PRAMOD JAIN (E- { FILE }}
3 | ITA 1574/DEL/2026 2017-18 | (Al CHATTER SINGH
4 | ITA 1581/DEL/2026 2014-15 | {A] VINOD KUMAR GARG
5 | ITA 1857/DEL/2026 2013-14 | [A] LALITABEN SURESHKUMAR SHAH
6 ITA 1884/DEL/2026 2024-25 [A] SATISH PAHUJA
7 ITA 1885/DEL/2026 2024-25 [A] PROMOD MALHOTRA
8 ITA 1895/DEL/2026 2017-18 [A] INDIAN INSTITUTE OF ECOLOGY & ENVIRONMENT
9 ITA 4952/DEL/2026 2021-22 [D] SHAKUMBARI SUGAR & ALLIEDINDUSTRIES LTD
10 | ITA 4994/DEL/2026 2019-20 [A] INDOCARE INFRASTRUCTURE PRIVATE LIMITED
11 | ITA 4995/DEL/2026 2020-21 ! [A] UDITANSHU BANKA
12 | ITA 6999/DEL/2026 2018-19 [D] ABBOTT DIAGNOSTICS MEDICAL PVT. LTD.
13 | ITA 7000/DEL/2026 2019-20 [D] ASKA EQIPMENTS PRIVATE LIMITED
14 | ITA 7001/DEL/2026 2019-20 [A] RSW STEEL PRIVATE LIMITED
15 | ITA 7002/DEL/2026 2021-22 [A] RSW STEEL PVT LTD
16 | ITA 7003/DEL/2026 2023-24 | [A] MR. AJAY KUMAR SWARUP
17 | ITA 7004/DEL/2026 2017-18 | [A] CHAUDHARY LABELS PVT. LTD
18 | ITA 7005/DEL/2026 2017-18 [A] CHAUDHARY LABELS PVT. LTD.
19 | ITA 7006/DEL/2026 2013-14 [A] NEHA JEWELLERS PRIVATE UIMITED
20 | ITA 7007/DEL/2026 2014-15 [A] AASHI SALES PRIVATE LIMITED
21 | ITA 7008/DEL/2026 2018-19 [A] KESHAV POWER LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 14- BER-2026 (WEDNESDAY)
Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 2961/DEL/2022 2013-14 [ [A] ALKA JAIN (R/M)
2 ITA 2960/DEL/2022 2017-18 [A] ALKA JAIN (R/M)
3 CO 166/DEL/2026 2016-17 [A] ADESH KUMAR AGGARWAL
4 ITA 4680/DEL/2024 2016-17 [D] ADESH KUMAR AGGARWAL ((E-FILED})
5 ITA 1576/DEL{2026 2018-19 [D] SALMAN QURESHI
6 ITA 3302/DEL/2026 2016-17 [A] POWER FINANCE CORPORATION LIMITED
7 ITA 3303/DEL/2026 2018-19 [A] POWER FINANCE CORPORATION LIMITED
8 ITA 3318/DEL/2026 2014-15 [A] SEEMA GUPTA
9 ITA 3319/DEL/2026 2015-16 [A] SEEMA GUPTA
10 | ITA 3613/DEL/2026 2016-17 [D] POWER FINANCE CORPORATION LIMITED
11 | ITA 5013/DEL/2026 2015-16 | [A] M/S FOREVER BODYCARE INDUSTRIES
12 | 1TA 5014/DEL/2026 2016-17 [A] M/S FOREVER BODYCARE INDUTRIES
13 | ITA 5990/DEL/2026 2018-19 {D] POWER FINANCE CORPORATION LTD,
14 | ITA 7009/DEL/2026 2023-24 [A] LOGIX SOFT TEL PVT LTD.
15 | ITA 7011/DEL/2026 2024-25 [D] AMAN
16 | ITA 7012/DEL/2026 2020-21 [A] ANITA
17 | ITA 7013/DEL/2026 2023-24 [A] DHEERA) ARORA )
18 | ITA 7014/DEL/2026 2015-16 [A] INDIAN FARM FORESTRY DEVELOPMENT COOPERATIVE LTD
19 | ITA 7015/DEL/2026 2024-25 [A} M/S RAMSONS FOOD UIMITED
20 | ITA 7016/DEL/2026 2018-19 [A] SATIN CREDITCARE NETWORK LIMITED
21 | ITA 7018/DEL{2026 2022-23 [A] GOODHEALTH INDUSTRIES PRIVATE LIMITED
22 | ITA 7019/DEL/2026 2022-23 [A] GOODHEALTH INDUSTRIES PRIVATE LIMITED
23 | ITA 7020/DEL/2026 2022-23 [A] GOODHEALTH INDUSTRIES PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF A BENCH FOR 15-QCTQBER-2026 (THURSDAY)
Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA6257/DEL/2025 | 2022-2023 |[A] SYED KAUSAR ABBAS (E-(FILE))
2 | ITA 6367/DEL/2025 2019-20 | [D] BHAGAT SINGH
3 ITA 1672/DEL/2026 2016-17 [A] SANYA EXIM PRIVATE LIMITED
4 ITA 1830/DEL/2026 2018-19 [A] STL GLOBAL UIMITED
5 ITA 3338/DEL/2026 2014 [D] K B ONE INFRADEVELOPERS PRIVATE LIMITED
6 ITA 3363/DEL/2026 2017-18 [A] N C GANDHI
7 ITA 3388/DEL/2026 2022-23 [A] KINDLE INFRAHEIGHTS PRIVATE LIMITED
8 ITA 3389/DEL/2026 2019-20 [A] KINDLE INFRAHEIGHTS PRIVATE LIMITED
9 ITA 5000/DEL/2026 2012-2013 | [A] MOHAMMED FAZLUR RAHIM
10 | ITA 5017/DEL/2026 2010-11 [A] P&R INFRAPROJECTS LTD.
11 | ITA 5024/DEL/2026 2011-12 [A] P&R INFRAPROIJECTS LTD.
12 | ITA 5023/DEL/2026 2015-16 [A] HERO SOLAR ENERGY PRIVATE LIMITED
13 | ITA 7030/DEL/2026 2026-27 [A] SAKSHAM EDUCATION FOUNDATION
14 | ITA 6844/DEL/2026 2026-27 [A] SAKSHAM EDUCATION FOUNDATION
15 | ITA 7025/DEL/2026 2012-13 [D] M/S WORLDFA EXPORTS PVT. LTD. h
16 | ITA 7021/DEL/2026 2018-19 [A] RENU GUPTA
17 | ITA 7024/DEL/2026 2022-23 [A] BLACKTAIL MINDHOUSE PRIVATE LIMITED -
18 | ITA 7032/DEL/2026 2018-19 [A] GAJRA)
19 | ITA 7026/DEL/2026 2013-14 [D] M/S WORLDFA EXPORTS PVT. LTD.
20 | ITA 7027/DEL/2026 2018-19 [D] SUNGOLD TRADE PRIVATE LIMITED
21 | ITA 7028/DEL/2026 2019-20 | [D] SUNGOLD TRADE PRIVATE LIMITED
22 | TITA 7029/DEL/2026 2021-22 (D] SHAKUMBARI SUGAR & ALLIEDINDUSTRIES LTD
EON
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF A BENCH FOR 19-OCTOBER-2026 (MONDAY)
(4] Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 1612/DEL/2026 2022-23 [A] RAJT
2 ITA 3314/DEL/2026 2019-20 [A] M/S VALENCIA CREDITS PRIVATE LIMITED
3 ITA 3315/DEL/2026 2020-21 [A] M/S VALENCIA CREDITS PRIVATE LIMITED
4 ITA 3341/DEL/2026 2018-19 [A] PRAMILA KATIYAR
5 ITA 3345/DEL/2026 2022-23 [A] HEMANT KUMAR
6 ITA 3346/DEL/2026 2022-23 [A] HEMANT KUMAR
7 ITA 4976/DEL/2026 2020-21 | [A] MAJE SINGH
8 ITA 4977/DEL/2026 2021-22 [A] MAJE SINGH
9 ITA 5025/DEL/2026 2021-22 [A] NEERAJ
10 | ITA 5034/DEL/2026 2021-22 [A] RACHIT GOYAL
11 | ITA 7033/DEL/2026 2019-20 [D] DINESH AGARWAL
12 | ITA 7034/DEL/2026 2020-21 [D] DINESH AGARWAL
13 | ITA 7035/DEL/2026 2019-20 [A] SOLARIS REALTECH PRIVATE LIMITED
14 | ITA 7036/DEL/2026 2019-20 [A] SOLARIS REALTECH PRIVATE LIMITED
15 | ITA 7037/DEL/2026 2020-21 fA] SOLARIS REALTECH PRIVATE LIMITED
16 | ITA 7038/DEL/2026 2021-22 [A] SOLARIS REALTECH PRIVATE LIMITED
17 | ITA 7039/DEL/2026 2021-22 [A] SOLARIS REALTECH PRIVATE LIMITED
18 | ITA 7040/DEL/2026 2022-23 [A] SOLARIS REALTECH PRIVATE LIMITED
19 | ITA 7041/DEL/2026 2022-23 | [A] SOLARIS REALTECH PRIVATE LIMITED
20 | ITA 7042/DEL/2026 2006-07 [A] MAHANAGAR TELEPHONE NIGAM LIMITED
L
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 21-OCTOBER-2026 (WEDNESDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 3357/DEL/2026 2015-16  {[A] NADEEM

2 ITA 3358/DEL/2026 2015-16 [A] NADEEM

3 ITA 5032/DEL/2026 2021-22 [A] SOFTECH INTERNATIONAL PRIVATE LIMITED
4 ITA 5033/DEL/2026 2022-23 [A] SOFTECH INTERNATIONAL PVT LTD

5 ITA 6812/DEL/2026 2016-17 [A] M/S VIVAAN DESH NIRMAN PRIVATE LIMITED
6 ITA 7043/DEL/2026 2019-20 [A] KIMIA BIOSCIENCES LTD

7 ITA 7044/DEL/2026 - [A] NAARI CHARITABLE TURST

8 ITA 7045/DEL/2026 - [A] NAART CHARITABLE TRUST ]
9 ITA 7046/DEL/2026 2017-18 [A] DENIM WORLD

10 | ITA 7047/DEL/2026 2016-17 [A] HARPREET SINGH TALWAR

11 | ITA 7048/DEL/2026 2016-17 [A) HARPREET SINGH TALWAR

12 | ITA 7049/DEL/2026 2017-18 [A] HARPREET SINGH TALWAR

13 ITA 7050/DELJ2026 2017-18 [A] HARPREET SINGH TALWAR

14 1 ITA 7051/DEL/2026 2018-19 [A] HARPREET SINGH TALWAR

15 | ITA 7052/DEL/2026 2018-19 [A] HARPREET SINGH TALWAR

16 | ITA 7053/DEL/2026 2018-19 [A} HARPREET SINGH TALWAR

17 | ITA 7054/DEL/2026 2018-19 [A] HARPREET SINGH TALWAR

18 | ITA 7055/DEL/2026 2018-19 [A] HARPREET SINGH TALWAR

19 [TA 7056/DEL/2026 2019-20 [A] HARPREET SINGH TALWAR

20 | ITA 7057/DEL/2026 2019-20 [A] HARPREET SINGH TALWAR
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L INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF A BENCH FOR 22-OCTOBER-2026 (THURSDAY),
Srl Appeal Number |[Assmt. Year Assessee Name Remarks
1 | ITA 3409/DEL{2026 2013-14 | [A] RAJAT YADAV
2 | ITA 3418/DEL/2026 2019-20 | [A] APT RESEARCH (P} LTD.
3 | ITA 3449/DEL/2026 2024-25 | [A] CIVICACT FOUNDATION
4 | ITA 3450/DEL/2026 2024-25 | [A] CIVICACT FOUNDATION
5 | ITA 3453/DEL/2026 2014-15 | [A] M/S RAASH MECHANICALS PVT L TD.
6 ITA 3454/DEL/2026 2015-16 [A] M/S RAASH MECHANICALS PVT LTD
7 ITA 3471/DEL/2026 2018-19 [A] ARCOTECH LTD
8 ITA 3472/DEL/2026 2020-21 [A] ARCOTECH LTD
9 | ITA 3670/DEL/2026 2019-20 | [D] BLOOM CRAFTS PVT. LTD. (E-(FILE})
10 | ITA 3996/DEL/2026 2020-21 | [D] BLUE BIRD LOGISTICS PRIVATE LIMITED (E- (FILE}))
11 | ITA 4642/DEL/2026 2019-20 | [D] FLASHWAY IMPEX PVT. LTD. {E-(FILE)}
12 | ITA 7058/DEL/2026 2022-23 [A] SANBHAV PROJECTS PRIVATE LIMITED
13 | ITA 7060/DEL/2026 2023-24 [A] KRISHAN KUMAR GUPTA
14 | ITA 7061/DEL/2026 2021 [D] CHANDAN ENTERPRISES
15 | ITA 7062/DEL/2026 2021-22 | [D] CHANDAN ENTERPRISES
16 | ITA 7063/DEL/2026 2018-19 | [D] SH. PUSHPAK LAKHANI
17 | ITA 7064/DEL/2026 2019-20 | [D] SH. PUSHPAK LAKHANI
18 | ITA 7065/DEL/2026 2020-21 [D] SH. PUSHPAK LAKHANI
19 | ITA 7066/DEL/2026 2021-22 | [D] SH. PUSHPAK LAKHANI
20 | ITA 7067/DEL/2026 2022-23 | [D] SH. PUSHPAK LAKHANI
21 | ITA 7068/DEL/2026 2023-24 | [D] SH. PUSHPAK LAKHANI
22 | ITA7562/DELf2026 | 2026-2027 |[A] ADVOCATE WELFARE FUND TRUSTEE COMMITTEE
23 | ITA 5629/DEL/2024 2015-16 | [D] ATS INFRASTRUCTURE LTD (R/M}
24 | ITA 3406/DEL/2026 2024-25 [A] ADVOCATE WELFARE FUND TRUSTEE COMMITTEE N
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9/30/26, 1:32 PM

DELHI--CL-20260c¢t12.htm

- INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 12-OCTOBER-2026 (MONDAY) B )

Srl | Appeal Number |Assmt. Year Assessee Name Remarks

1 | ITA 3781/DEL/2023 2020-21 [A] HINDUSTAN POWERPROJECTS PRIVATE LIMITED {E FILING)

2 | ITA 2685/DEL/2025 2017-18 | (D] APEX RECYCLING PRIVATE LIMITED (E- FILE)

3 | ITA 4733/DEL/2025 2015-16 | [A] TUSHAR CHANANA (E.FILE)

4 | ITA 4734/DEL/2025 2016-17 [A] TUSHAR CHANANA (E.FILE)

5 | ITA 6592/DEL/2025 2017-18 [A] ASHISH JAIN

6 | ITA 6598/DEL/2025 2015-16 | [A] ADITY SHARMA

7 ITA 1/DEL/2026 2018-19 | [A] LAKHBIR SINGH (E. FILING) W
8 | ITA 2129/DEL/2026 | 2022-23 | [D] IMPRESSIONS PRINTING AND PACKAGING LIMITED (E.FILE) |
9 | ITA 2209/DEL/2026 2017-18 | [A] JINDAL PIPE LTD.

10 | ITA 2210/DEL/2026 2018-19 [A] JINDAL PIPE LTD

11 [ ITA 3594/DEL/2026 2017-18 [D] JINDAL PIPES LIMITED

12 | ITA 3595/DEL/2026 2018-19 [D] JINDAL PIPES LIMITED

13 | ITA 11/DEL/2026 2020-21 | [A] ANUPAM GUPTA (E. FILING)

14 ITA 19/DEL/2026 2020-21 [A] KRISHAN KUMAR GUPTA (E. FILING}

’ sistant Regmr
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DELHI--CL-20260ct13.htm

-~ INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 13-OCTOBER-2026 (TUESDAY)
Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 | ITA 2755/DEL/2025 2020-21 | [D] SUJINDER SINGH (E. FILING)
2 ITA 146/DEL/2026 2015-16 [A] KANHA CHARITABLE TRUST (E.FILE)
3 ITA 167/DEL/2026 2014-15 [A] KANHA CHARITABLE TRUST
4 ITA 1929/DEL/2026 2012-2013 | [A] JINDAL ARYA IMPEX PRIVATE LIMITED
5 ITA 2235/DEL/2026 2017-2018 | [A] JINDAL ARYA IMPEX PRIVATE LIMITED
6 | ITA2341/DEL/2026 | 2017-2018 |[A] JINDAL ARYA IMPEX PRIVATE LIMITED
7 ITA 5052/DEL/2026 2012-13 [A] YAKUB DABAS
8 ITA 5053/DEL/2026 2019-20 [A] CREATIVE HOLDINGS PRIVATE LIMITED
9 ITA 5062/DEL/2026 2019-20 [A] PRETTY HOUSE METALIC PRIVATE LIMITED {E.FILE)
10 | ITA 5089/DEL/2026 2017-18 [A] SUJEET MOTORS PRIVATE [IMITED I
11 ITA 5090/DEL/2026 2016-17 [A] CAPITAL BUS SERVICE PVT LTD B
12 | ITA 5091/DEL/2026 2017-18 [A] CAPITAL BUS SERVICE PVT LTD
13 | ITA 5092/DEL/2026 2018-19 [A] CAPITAL BUS SERVICE PVT LTD
14 | ITA 5093/DEL/2026 2021-2022 | [A] ABHISHEK GARG
15 ITA 5278/DEL/2026 2023-2024 | [A] DEV IT SERV PRIVATE LIMITED {(E/H})
16 | ITA 5293/DEL/2026 2009-10 {D] DLF EMPORIO LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 14-OCTOBER-2026 (WEDNESDAY)
Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 | ITA 6611/DEL/2025 2011-12 [A] SATYENDAR KUMAR JAIN
2 | ITA 6612/DEL/2025 2012-13 [A] SATYENDAR KUMAR JAIN
3 | ITA 6613/DEL/2025 2015-16 [A] SATYENDAR KUMAR JAIN
4 | ITA 6614/DEL/2025 2016-17 | [A] SATYENDAR KUMAR JAIN
5 | ITA 6759/DEL/2025 2017-18 [D] SAMTA KALRA (E. FILING)
6 | ITA 2038/DEL/2026 2019-20 [A] BHAGWAN SINGH (E.FILE)
7 | ITA 2134/DEL/2026 | 2017-18 |[A] GUARDINA INTERNATIONAL PRIVATE LIMITED
8 | ITA 2135/DEL/2026 2016-17 [D] D2C CONSULTING SERVICES PRIVATE LIMITED [&.FILE}
9 | ITA 2136/DEL/2026 2019-20 [D] M/S ANAND BUILDTECH PVT. LTD. {E.FILE}
10 | ITA 2137/DEL/2026 2020-21 [D] M/S ANAND BUILDTECH PVT. LTD. (E.FILE)
11 | ITA 5094/DEL/2026 2022-23 [A] IRSHAD AHMAD
12 | ITA 5099/DEL/2026 2018-19 | [A] M/S BIOCON SWITHCGEAR PVT LTD
13 | ITA 5100/DEL/2026 2019-20 | {A] M/S BIOCON SWITCHGEAR PVT LTD
14 | ITA 5101/DEL/2026 2017 [D] DEEPAK BINDRA
15 | ITA 5105/DEL/2026 | 2022-2023 | [A] MAKSOOD HASHMI
16 | ITA 2160/DEL/2026 2017-18 | [D] RAMA WATCH BOUTIQUE (E.FILE)
<g I~
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_ INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 15-OCTOBER-2026 (THURSDAY)

Sri Appeal Number |Assmt. Year Assessee Name W Remarks

1 | ITA 4535/DEL/2024 2020-21 ; [D] DALMIA PRINCIPAL STRATEGIES LLP {E FILING)

2 | ITA 4540/DEL/2024 2021-22 | [D] DALMIA PRINCIPAL STRATEGIES LLP (E FILING)

3 | ITA 4593/DEL/2024 2020-21 | [D] DALMIA FAMILY OFFICE TRUST (E FILING)

4 ITA 318/DEL/2025 2012-13 F[I/‘Sif!E)CHANDI RAM SAHAJWANI THROUGH DINESH KUMAR LEGAL HEIR (E.

5 | ITA 2719/DEL/2025 2017-18 | [A] ORRIS INFRASTRUCTURE PVT LTD (E. FILING)

6 | ITA 9116/DEL/2025 2017 [D] EARTHCON UNIVERSAL INFRATECH PVT LTD (E.FILING)

7 | TTA 9117/DEL/2025 2017 [D] EARTHCON UNIVERSAL INFRATECH PVT LTD (E.FILING)

8 | ITA 9122/DEL/2025 2017-18 | [D] M/S. NISHIT INFRATECH PRIVATE LIMITED (E.FILING)

9 ITA 74/DEL/2026 2020-21 | [D] M/S SAMIR EPC PRIVATE LIMITED (E. FILING)

10 | ITA 2140/DEL/2026 2017-18 [AT VIJAY (EFILE;

11 | ITA 5106/DEL/2026 2017-18 [A] SHAMROCK INFRASTRUCTURE PRIVATE LIMITED

12 | ITA 5109/DEL/2026 2018-19 | [A] PRIYANKA AGGARWAL

13 | ITA 5111/DEL/2026 2018-19 | [A] M/S THESE MUSIC INSTITUTE PRIVATE LIMITED

14 | ITA 5112/DEL/2026 2018-19 | [A] M/S GURUTEK INDIA PRIVATE LIMITED

15 | TTA 5114/DEL/2026 2019-20 | [A] SANJAY GUPTA

16 | ITA 5115/DEL/2026 2011-12 | [A] SHRI MADHUKAR ARENJA

17 | 1TA 5116/DEL/2026 2017-18 | [A] MS. RUCHIKA GUPTA

18 | ITA 5117/DEL/2026 2024-25 | [A] LIVECHECK PRIVATE LIMITED

]
1
19 ) ITA 5118/DEL/2026 2014-15 [A] AKS INFRASTRUCTURE PVT LTD
20 | ITA5113/DEL/2026 2020-21 [A] KISHORE KUMAR KAYA
A L
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R INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 19-OCTOBER-2026 (MONDAY)
: Assmt.
Srl | Appeal Number Year Assessee Name Remarks
ITA
L | 2g47/DEL/2022 | 2015-16 |[D] HH INTERIOR & AUTO COMPONENTS PVT LTD (R/M)
ITA
2 2568/DEL/2025 2016-17 | [A] SANJAY KUMAR
ITA
3 5122/DEL/2026 2013-14 |[A] EMERGENT BUILDERS PRIVATE LTD
ITA
4 5123/DEL/2026 2015-16 | [A] BASIC CLOTHING PRIVATE LIMITED
ITA
5 5125/DEL/2026 2015-16 | [A] RANJANA MEHROTRA
ITA
6 5126/DEL/2026 2014-15 | [A] ARYA SAM]) MODEL TOWN
ITA .
7 5127/DEL/2026 2015-16 | [A] ARYA SMAJ MODEL TOWN
ITA
8 5128/DEL/2026 2016-17 |[A] ARYA SMAJ MODEL TOWN
9 ITA 2018-19 |[A] IYOTI
5129/DEL/2026
ITA
10 5244/DEL/2026 2026-27 | [A] DELHI SIKH GURUDWARA MANAGEMENT COMMITTEE
> L
Assigtant Registrar
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| INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 21-OCTOBER-2026 (WEDNESDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 CO 151/DEL/2026 2017-18 | [A] JYOTI MITTAL
2 | CO 152/DEL/2026 2018-19 | [A] JYOTI MITTAL
3 ITA 116/DEL/2026 2022-23 [A] WELSPUN AUNTA-SIMARIA PROJECT PVT LTD (E.FILING)
4 | ITA 2007/DEL/2026 2017-18 | [D] JYOTI MITTAL (E. FILE)
5 | ITA 2008/DEL/2026 2018-19 | [D] IYOTI MITTAL (E. FILE)
6 | ITA 2085/DEL/2026 2017-18 | [A] SANJEEV KUMAR
7 | ITA 2124/DEL/2026 2016-17 | [D] MILANGE DEVELOPERS PVT LTD /£, FILE}
8 | ITA 5076/DEL/2026 2017 [D] ROSHAN CHAWLA {E FILE) ,
9 | ITA 5082/DEL/2026 2016-17 [A] AVIRAL R SHAH (E.FILE)
10 | ITA 5086/DEL/2026 2013-14 ) [D] SHRI RAM MANUFATURES (E.FILE)
11 | ITA 5087/DEL/2026 2014-15 | [D] SHRI RAM MANUFACTURES (E.FILE)
12 | ITA 5088/DEL/2026 2017-18 [D] M/S SKY TEX INDUSTRIES PRIVATE LIMITED (E.FILE)
13 | ITA 6665/DEL/2025 2018-19 | [A] SHIMBU DAYAL (E. FILING)
14 | ITA 893/DEL/2026 2022-23 | [A] ANKUSH SALUJA
15 | ITA 894/DEL/2026 2023-24 [ [A] ANKUSH SALUJA
16 | ITA 2147/DEL/2026 2021-22 | [A] ANKUSH SALUJA (E.FILE) }
17 | ITA 1940/DEL/2026 2023-24 [A] SABHYA INFRABUILD PRIVATE LIMITED
18 | ITA 2088/DEL/2026 2017-18 [A] M/S SHIV FIBRETEX INTERNATIONAL PRIAVTE LIMITED
19 [ ITA 2089/DEL/2026 2016-17 [A] M/S SHIV FIBRETEX INTERNATIONA'LIP-F;I—V;\VTE LIMITED |
20 | ITA 2092/DEL/2026 2010-11 [D] SOPRA STERIA INDIA LIMITED 4
21 | ITA 2093/DEL/2026 2011-12 [D] M/S SOPRA STERIA INDIA LIMITED
22 | ITA 2094/DEL/2026 2012-13 [D] SOPRA STERIA INDIA LIMITED
23 | ITA 20S5/DEL/2026 2013-14 | [D] SOPRA STERIA INDIA LIMITED
24 | ITA 2096/DEL/2026 2014-15 | [D] SOPRA STERIA INDIA LIMITED
25 | ITA 2141/DEL/2026 2019-20 [D] MAHARAJA & SPEEDEX INDIA PVT LTD (E.FILE)
26 | ITA 2145/DEL/2026 2016-17 [D] BADRI VISHAL COMMODITY MANAGEMENT SERVICES LID. (E.FILE)
27 | ITA 2146/DEL/2026 2018-19 [D] BADRI VISHAL COMMODITY MANAGEMENT LTD. {E.FILE)
28 | ITA 2155/DEL/2026 2013-14 [D] M/S PRECIOUS BUILDTECH PRIVATE LIMITED /F.FILEY
29 | ITA 2162/DEL/2026 2015-16 [A] SAROJ (E.FILE,
30 { ITA 5152/DEL/2026 2026-27 [A] ERNET INDIA
31 | ITA 2090/DEL/2026 2015-16 [A] MANOJI KUMAR SINGH
32 | ITA 6464/DEL/2026 2015-16 [D] MANOJ KUMAR SINGH
;&\sist.;}wt Registran
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: ;f INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 22-OCTOBER-2026 (THURSDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 6923/DEL/2025 |A.Y. 2019-20 | [A] MAHESHWARI FINANCIAL SERVICES LIMITED (E.FILING)
2 ITA 15/DEL/2026 2017-18 F[Ilz%!\'fg-\RNING EDGE ACADEMY OF PROFESSIONALS PRIVATE LIMITED (E.
3 ITA 2015/DEL/2026 2019-20 [A] NAGENDERA TYAGI
4 | ITA 2016/DEL/2026 2020-21 | [A] NAGENDERA TYAGI
5 { ITA 2017/DEL/2026 2021-22 | [A] NAGENDERA TYAGI
6 | ITA 2126/DEL/2026 2022-23 | [D] SARITA GUPTA (E.FILE}
7 | ITA 2127/DEL/2026 2013-14 | [D] AVTAR STEEL LIMITED (E.FILE;
8 CO 378/DEL/2026 2013-14 | [A] AVTAR STEEL LIMITED
9 [ ITA 4507/DEL/2025 2019-20 | [A] DUSHYANT SAINI (E.FILING)
10 | ITA 160/DEL/2026 2013-14 | [A] SANAH KORPAL
11 | ITA 165/DEL/2026 2023-24 | [A] NARESH KUMAR
12 | ITA 171/DEL/2026 2012-13 | [A] KEESARI INDUSTRIE LIMITED
13 | ITA 2049/DEL/2026 2016-17 | [A] ONE MOBIKWIK SYSTEMS LTD. (E.FILE}
14 | ITA 2050/DEL/2026 2023-24 ) [A] ONE MOBIKWIK SYSTEMS LTD. (E.FILE)
15 | 1TA 2132/DEL/2026 2016-17 ) [A] DAG PRIVATE LIMITED
16 | ITA 2158/DEL/2026 2017-18 | [D] SMC POWER GENERATION LTD {E.FILE}
17 | ITA 2174/DEL/2026 2018-19 | [D] PRASIDH FINCAP LIMITED (F.FILE;
18 { ITA 3371/DEL/2026 2016-17 [D] DAG PRIVATE LIMITED 7
19 | ITA 5144/DEL/2026 2021-22 | [A] RAJEEV AGARWAL (E.FILE;
20 | ITA 5145/DEL/2026 2022-23 | [A] RAJEEV AGARWAL (E.FILE)
21 | ITA 5170/DEL/2026 2012-13 | [A] ASHOK KUMAR MAHAJAN
22 | ITA 5171/DEL/2026 2012-13 | [A] ASHOK KUMAR MAHAJAN
23 | ITA 5172/DEL/2026 2018-19 | [A] NIRMAL KUMAR HUF
24 { ITA 5173/DEL/2026 2019-20 | [A] NIRMAL KUMAR HUF
25 | ITA 2874/DEL/2025 2018-19 | [A] SATVIK INFRASTRUCTURE PRIVATE LIMITED (R/M)
26 | ITA 2875/DEL/2025 2019-20 | [A] SATVIK INFRASTRUCTURE PRIVATE LIMITED
27 | ITA 2876/DEL/2025 2020-21 [A] SATVIK INFRASTRUCTURE PRIVATE LIMITED
28 | ITA 2877/DEL/2025 2021-22 | [A] SATVIK INFRASTRUCTURE PRIVATE LIMITED
w\
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR 26-OCTOBER-2026 (MONDAY)
Srl | Appeal Number jAssmt. Year Assessee Name Remarks
1 | ITA 2991/DEL/2024 2015-16 | [A] KAVITA JALAN
2 | ITA 4796/DEL/2025 2024-25 | [A] MUSSOORIE INTERNATIONAL SCHOOL SOCIETY
3 | ITA 5635/DEL/2026 2026-27 | [A] MUSSOORIE INTERNATIONAL SCHOOL SOCIETY
4 | ITA 234/DEL/2026 2023-24 | [A] GLOBAL HEALTH LIMITED
5 ITA 277/DEL/2026 2015-16 | [A] SMT. SALOCHNA DEV1
6 ITA 278/DEL/2026 2015-16 | [A] SMT. SALOCHNA DEVI
7 ITA 387/DEL/2026 2017-18 | [D] MUKESH CHAND
8 ITA 400/DEL/2026 2019-20 | [D] DEV TECHNGFAB LTD.
9 | ITA 2166/DEL/2026 2023-24 | [D] GLOBAL HEALTH LTD.
10 | ITA 4463/DEL/2026 | 2016-17 ([A] GLOBAL HEALTH LIMITED
11 | ITA 5573/DEL/2026 2017-18 | [A] M/S ARMAN HOLDINGS LIMITED
12 | ITA 5611/DEL/2026 2020-21 [D] M/S PAUL COMPONENTS PVT LTD.
13 | ITA 5627/DEL/2026 2019-20 | [D] M/S PREMIUM POLYFILM PRIVATE LIMITED
14 | CO 373/DEL/2026 2019-20 | [A] PREMIUM POLYFILM PRIVATE LIMITED
15 | ITA 5628/DEL/2026 2020-21 | [D] M/S PREMIUM POLYFILM PRIVATE LIMITED
16 | CO 374/DEL/2026 2020-21 | [A] PREMIUM POLYFILM PRIVATE LIMITED
17 | ITA 5629/DEL/2026 2021-22 | [D] M/S PREMIUM POLYFILM PRIVATE LIMITED
18 | CO 375/DEL/2026 2021-22 | [A] PREMIUM POLYFILM PRIVATE LIMITED
19 | ITA 5630/DEL/2026 2022-23 | [D] M/S PREMIUM POLYFILM PRIVATE LIMITED
20 | CO 376/DEL/2026 2022-23 | [A] PREMIUM POLYFILM PRIVATE LIMITED
<3 .
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 27-OCTOBER-2026 (TUESDAY)

Sri | Appeal Number [Assmt. Year Assessee Name Remarks
1 | ITA 6706/DEL/2025 2015-16 | [A] SEEMA MITTAL (E.FILING)

2 | ITA 6713/DEL/2025 2012-13 (@]Hﬁig?BH HEIGHTS LIMITED (CHANGED TO- MITTAL REALTY LIMITED)
3 | ITA 6714/DEL/2025 2013-14 (I?;IIEII?\J}?SBH HEIGHTS LIMITED(CHANGED TO- MITTAL REALTY LIMITED)
4 | ITA 6715/DEL/2025 2014-15 ([EA.\}]:Iﬁilé?BH HEIGHTS LIMITED(CHANGED TO MITTAL REALTY LIMITED)
5 | ITA 6716/DEL/2025 2015-16 (EE/TE:IESNZA)‘BH HEIGHTS LIMITED( CHANGED TO MITTAL REALTY LIMITED)
6 | ITA 6717/DEL/2025 2016-17 ([é]:)ﬁig?BH HEIGHTS LIMITED(CHANGED TO-MITTAL REALTY LIMITED)
7 | ITA 6784/DEL/2025 2012-13 | [A] SANJEEV MITTAL (E.FILING)

8 | ITA6785/DEL/2025 | 2013-14 | [A] SANJEEV MITTAL (E.FILING)

9 | ITA 6786/DEL/2025 2014-15 | [A] SANJEEV MITTAL (E.FILING)

10 | ITA 6787/DEL/2025 2015-16 [A] SANJEEV MITTAL (E.FILING)

11 | ITA 6844/DEL/2025 2016-17 | [A] SANIEEV MITTAL (E.FILING)

12 | ITA 6895/DEL/2025 2012 [D] SANJEEV MITTAL

13 | ITA 6896/DEL/2025 2013 [D] SANJEEV MITTAL

14 | ITA 6897/DEL/2025 2014 [D] SANJEEV MITTAL

15 | ITA 6898/DEL/2025 2015 [D] SANJEEV MITTAL

16 | ITA 6899/DEL/2025 2016 [D] SANJEEV MITTAL

17 | ITA 7877/DEL/2025 2013-14 | [A] GALAXY INFRAHOMES PRIVATE LIMITED

18 | ITA 7878/DEL/2025 2014-15 | [A] GALAXY INFRAHOMES PRIVATE LIMITED

19 | ITA 9084/DEL/2025 2012-13 | [A] GRANTH BUILDERS AND DEVELOPERS PRIVATE LIMITED (E.FILING)
20 | ITA 9085/DEL/2025 2013-14 | [A] GRANTH BUILDERS AND DEVELOPERS PRIVATE LIMITED (E.FILING)
21 | ITA 9086/DEL/2025 2014-15 [A] GRANTH BUILDERS AND DEVELOPERS PRIVATE LIMITED (E.FILING)
22 | ITA 127/DEL/2026 2016-17 | [A] SEEMA MITTAL

23 | ITA 639/DEL/2026 2012-13 | [A] TARAN BUILDERS PRIVATE LIMITED

24 | ITA 508/DEL/2026 2013-14 | [A] TARAN BUILDERS PRIVATE LIMITED

25 | ITA 509/DEL/2026 2014-15 | [A] TARAN BUILDERS PRIVATE LIMITED

26 | ITA 520/DEL/2026 2015-16 | [A] TARAN BUILDERS PRIVATE LIMITED

27 | ITA 521/DEL/2026 2016-17 | [A] TARAN BUILDERS PRIVATE LIMITED

28 | ITA 834/DEL/2026 2013-14 | [A] ANTRIKSH BUILDERS AND DEVELOPERS PRIVATE LIMITED

29 | ITA 835/DEL/2026 2014-15 | [A] ANTRIKSH BUILDERS AND DEVELOPERS PRIVATE LIMITED

30 | ITA 836/DEL/2026 2016-17 | [A] ANTRIKSH BUILDERS AND DEVELOPERS PRIVATE LIMITED

31 | ITA 7216/DEL/2025 2014-15 | [A] AGC PROJECT PRIVATE LIMITED

32 | ITA 222/DEL/2026 2019-20 | [A] K CUBE COMMUNICATIONS PRIVATE LIMITED

33 | ITA 541/DEL/2026 2013-14 | [D] M/S T.H. INFRASTRUCTURE PRIVATE LIMITED

34 | ITA 542/DEL/2026 2014-15 | [D] M/S T.H. INFRASTRUCTURE PRIVATE LIMITED

35 | ITA 543/DEL/2026 2015-16 | [D] M/S T.H. INFRASTRUCTURE PRIVATE LIMITED («! j




CAUSE LIST OF C BENCH FOR 27-OCTOBER-2026 (TUESDAY)
Srl | Appeal Number [Assmt. Year Assessee Name Remarks
36 | ITA 544/DEL/2026 2016-17 | [D] M/S T.H. INFRASTRUCTURE PRIVATE LIMITED
37 | ITA 2563/DEL/2026 | 2016-17 |[A]STL GLOBAL LIMITED
38 | ITA 2564/DEL/2026 2017-18 | [A] STL GLOBAL LIMITED
39 | ITA 2565/DEL/2026 2018-19 | [A] STL GLOBAL LIMITED
40 | ITA 2566/DEL/2026 2019-20 | [A] STL GLOBAL LIMITED
41 | ITA 2567/DEL/2026 | 2020-21 | [A] STL GLOBAL LIMITED
42 | ITA 2568/DEL/2026 2021-22 | [A] STL GLOBAL LIMITED
43 | ITA 2569/DEL/2026 2022-23 [A] STL GLOBAL LIMITED
44 | ITA 2579/DEL/2026 2012-13 | [A] M/S TERRIFIC STEEL PRIVATE LIMITED
45 | ITA 5572/DEL/2026 2016-17 | [A] GREEN INDIA DEVELOPERS
46 | ITA 5606/DEL/2026 | 2013-14 |[D] M/S NILE REALCON PRIVATE LIMITED
47 | ITA 5637/DEL/2026 2016-17 | [A] LALIT KUMAR AGGARWAL L/H OF SHRI KUSHAL AGGARWAL
48 | ITA 5639/DEL/2026 2018-19 | [A] MUKESH KUMAR BANSAL
49 | ITA 5651/DEL/2026 2020-21 | [D] M/S GEARONE MOBILES PVT. LTD.
50 | ITA 5691/DEL/2026 2019-20 | [D] M/S SHREE BALAJI FOOD INDUSTRIES PRIVATE LIMITED
51 | ITA 5692/DEL/2026 2021-22 | [D] M/S SHREE BALAJI FOOD INDUSTRIES PRIVATE LIMITED
& "k
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR 28-OCTOBER-2026 (WEDNESDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 CO 384/DEL/2026 2019-20 | [A] JKD FOAMS PRIVATE ‘LIMITED
2 ITA 426/DEL/2026 2019-20 | [A] ANKIT AGARWAL
3 ITA 446/DEL/2026 2015-16 | [A] ASHWARYA MAHESHWARI
4 | ITA 2573/DEL/2026 2013-14 | [D] SANDEEP JAIN
5 | ITA 2574/DEL/2026 2010-11 [D] M & M HOSPITALITIES PVT LTD
6 | ITA 2575/DEL/2026 2011-12 | [D] M & M HOSPITALITIES PVT LTD
7 | ITA 2711/DEL/2026 2018-19 | [A] JKD FOAMS PRIVATE LIMITED
8 | ITA 2712/DEL/2026 2018-19 | [A] JKD FOAM PRIVATE LIMITED
9 | ITA 5597/DEL/2026 2014-15 | [A] PUSHPA PANDEY
10 | ITA 5633/DEL/2026 2018-19 | [D] JKD FOAMS PRIVATE LIMITED
11 | ITA 5634/DEL/2026 2019-20 | [D] JKD FOAMS PRIVATE LIMITED
12 | ITA 5642/DEL/2026 2019-20 | [A] PARV BANSAL
13 | ITA 5643/DEL/2026 2020-21 | [A] PARV BANSAL
14 | ITA 5644/DEL/2026 2021-22 | [A] PARV BANSAL
15 | ITA 5653/DEL/2026 2020-21 | [D] M/S RAISONIA CONSULTANCY SERVICES PRIVATE LIMITED
16 | CO 438/DEL/2026 2020-21 [A] RAJSONIA CONSULTANCY SERVICES PRIVATE LIMITED
17 | ITA 265/DEL/2024 2012-2013 | [A] METROLINE PROMOTERS PRIVATE LIMITED
18 | ITA 475/DEL/2026 2017-18 | [A] SHILPI JAIN
19 | ITA 552/DEL/2026 2017-18 | [A] M/S METROLINE PROMOTERS PRIVATE LIMITED
20 | ITA 5657/DEL/2026 2017-18 | [D] M/S VEERA FRAGRANCES PRIVATE LIMITED
21 | CO 419/DEL/2026 2017-18 | [A] VEERA FRAGRANCES PVT. LTD.
22 | ITA 5658/DEL/2026 2019-20 | [D] M/S VEERA FRAGRANCES PRIVATE LIMITED
23 CO 418/DEL/2026 2019-20 | [A] VEERA FRAGRANCES PVT. LTD.
24 | ITA 5670/DEL/2026 2019-20 | [D] M/S QUICK CLEAN HEALTH CARE PRIVATE LIMITED
25 | CO 420/DEL/2026 2019-20 | [A] QUICK CLEAN HEALTH CARE PRIVATE LIMITED
>
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 29-OCTOBER-2026 (THURSDAY)

Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 | ITA 7073/DEL/2025 2019-20 | [A] ANIL SAINI

2 | ITA 237/DEL/2026 2018-19 | [D] OIDB HYDROGEN CORPUS FUND

3 | ITA 279/DEL/2026 2025-26 | [A] RAATH VIDYAPEETH SOCIETY

4 | ITA281/DEL/2026 2012-13 | [D] SITARAM

5 | ITA 2462/DEL/2026 2012-13 | [A] M/S SHUSHRE SECURITIES(P) LTD.

6 | ITA 2534/DEL/2026 2012-13 | [A] ASSAM ASSOCIATION CULTURAL AND EDUCATIONAL TRUST
7 | ITA5655/DEL/2026 | 2020-21 | [D] M/S SHREE KRISHNA KANHIYA BUILDCON PRIVATE LIMITED
8 | ITA 5659/DEL/2026 2020-21 | [D] M/S VERSATILE LAND BASE PRIVATE LIMITED

9 | ITA5662/DEL/2026 | 2019-20 | [D] M/S SIYA GENERAL TRADING PRIVATE LIMITED

10 | €O 439/DEL/2026 2019-20 | [A] SIYA GENERAL TRADING PRIVATE LIMITED

11 | ITA 5665/DEL/2026 2023-24 | [A] ANIL KUMAR BATRA

12 | ITA 5666/DEL/2026 2012-13 | [D] M/S PARAS MOTELS PVT. LTD.

13 | CO 379/DEL/2026 2012-13 | [A] PARAS MOTELS PVT. LTD.

14 | ITA 854/DEL/2025 2015-16 | [D] SAMS REAL ESTATE PVT. LTD.

15 | €O 234/DEL/2025 2015-16 | [A] SAMS REAL ESTATE PVT. LTD.

16 | ITA 851/DEL/2025 2016-17 [D] SAMS REAL ESTATE PVT. LTD.

17 | CO 233/DEL/2025 2016-17 | [A] SAMS REAL ESTATE PVT. LTD.

18 | ITA 5668/DEL/2026 | 2020-21 {[D] M/S PINNACLE FUTURES PRIVATE LIMITED

19 | CO 294/DEL/2026 2020-21 [A] PINNACLE FUTURES PRIVATE LIMITED

20 | ITA5669/DEL/2026 | 2018-19 |[D] M/S PROSPER BUILDTECH PRIVATE LIMITED

21 | ITA5671/DEL/2026 | 2019-20 |[D] M/S RUNIT EXIM PRIVATE LIMITED

22 | ITA5672/DEL/2026 | 2022-23 |[D] ATUL BEHARI LALL

23 | ITA 5674/DEL/2026 2019-20 [D] M/S SHUBHAM MARMO PRIVATE LIMITED

24 | ITA 5675/DEL/2026 | 2021-22 |[D] M/S SKYBOX INDUSTRIES LIMITED

25 | ITA5676/DEL/2026 | 2022-23 | [D] M/S SKYBOX INDUSTRIES LIMITED

26 | ITA 5678/DEL/2026 | 2018-19 | [A] MANOJ SHARMA

27 | ITA5695/DEL/2026 | 2012-13 [[D] SMT. SUDHA GUPTA




B INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR 02-NOVEMBER-2026 (MONDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 3149/DEL/2025 2016-17 | [A] MANU AGGARWAL

2 | ITA7177/DEL/2025 2017-18 | [A] NARESH KUMAR JAIN

3 | ITA 7178/DEL/2025 2017-18 | [A] ANAND KUMAR JAIN

4 ITA 545/DEL/2026 2018-19 | [A] MUKESH KUMAR UDINIYA

5 | ITA 2326/DEL/2026 2027-28 | [A] MAHARANA PARTAP CHARITABLE TRUST

6 | ITA 2371/DEL/2026 2017-18 | [A] VIKAS MITTAL

7 | 1TA 5487/DEL/2026 | 2026-2027 | [A] SOCIETY FOR BRIGHT FUTURE

8 | ITA 5510/DEL/2026 - [A] INDIAN VEGETABLE OIL PRODUCERS ASSOCIATION

9 | ITA 5680/DEL/2026 2019-20 | [D] M/S PLATINUM EXIM PRIVATE LIMITED

10 | ITA 5683/DEL/2026 2021-22 | [D] M/S PROPMASTERS BUILDTECH PRIVATE LIMITED

11 | ITA 5685/DEL/2026 2018-19 | [D] M/S RSC LOGISTICS PRIVATE LIMITED

12 | ITA 5686/DEL/2026 2018-19 | [D] UM POWER LIMITED

13 | ITA 5729/DEL/2026 2018-19 | [D] UM POWER LIMITED

14 | ITA 5696/DEL/2026 | 2019-2020 | [A] RAJ KUMAR THAKKAR

15 | ITA 5733/DEL/2026 2022-23 | [A] ASG BIOCHEM PRIVATE LIMITED

16 | ITA 7067/DEL/2025 | 2016-17 | [A] PRADI KUMAR SETHI

17 | ITA 7132/DEL/2025 2020-21 [D] GLORICH INDIA PRIVATE LIMITED

18 CO 26/DEL/2026 2020-21 [A] GLORICH INDIA PRIVATE LIMITED

19 | ITA 271/DEL/2026 2016-17 | [A] NATIONAL BUILDING CONSTRUCTION CORPORATION LIMITED

20 | ITA 272/DEL/2026 2018-19 | [A] NATIONAL BUILDING CONSTRUCTION CORPORATION LIMITED

21 | ITA 285/DEL/2026 2020-21 | [D] IMRAN

22 | ITA 2252/DEL/2026 | 2022-2023 | [A] BR & SONS PRIVATE LIMITED

23 | ITA 2253/DEL/2026 2022-23 | [A] BR & SONS PRIVATE LIMITED

24 | ITA 2257/DEL/2026 2016-17 | [A] VINEET MALHOTRA

Assistant Registrart
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MET

PP TE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 03-NOVEMBER-2026 (TUESDAY)

Srl | Appeal Number Assmt. Year Assessee Name Remarks
1 | ITA 7049/DEL/2025 2019-20 [D] TRISHASHNA HOLDINGS & INVESTMENTS PRIVATE LIMITED
2 CO 273/DEL/2025 2019-20 | [A] TRISHASHNA HOLDINGS AND INVESTMENTS PRIVATE LIMITED
3 | ITA 7050/DEL/2025 2020-21 | [D] TRISHASHNA HOLDINGS & INVESTMETNS PVT. LTD
4 CO 274/DEL/2025 2020-21 | [A] TRISHASHNA HOLDINGS AND INVESTMETNS PVT. LTD
5 | ITA 7261/DEL/2025 2012-13 | [A] BIKRAM EXPORTS
6 | ITA 7262/DEL/2025 2015-16 | [A] BIKRAM EXPORTS
7 | ITA 7263/DEL/2025 2016-17 | [A] BIKRAM EXPORTS
8 | ITA 5700/DEL/2026 2020-21 | [D] M/S PROPMASTERS BUILDTECH PRIVATE LIMITED
9 | ITA 5701/DEL/2026 2019-20 | [D] ANKIT KHANDELWAL
10 | ITA 5703/DEL/2026 2016 [D] DEEPANSHI MANGLA
11 | ITA 5719/DEL/2026 2011-12 | [D] AMIT AHUJA
12 | ITA 5721/DEL/2026 2019-20 | [A] REKHA GOEL
13 | ITA 506/DEL/2026 2020-21 | [A] PRESIDIUM JUNIOR EDUCATION PRIVATE LIMITED
i4 | ITA 1052/DEL/2024 2013-14 | [D] VAYAM TECHNOLOGIES LIMITED
15 | ITA 2428/DEL/2024 | 2017-2018 | [A] IL FS ENERGY DEVELOPMENT COMPANY LIMITED ((E-FILE))
16 | ITA 2429/DEL/2024 | 2018-2019 |[A]IL FS ENERGY DEVELOPMENT COMPANY LIMITED ({(E-FILE))
17 | ITA 4758/DEL/2025 2016-17 | [A] PRIYANKA BHAGAT
18 | I1TA 7312/DEL/2025 | AATCS5903] | [D] M/S. STAR LANCRAFT PVT. LTD.
19 | ITA 7337/DEL/2025 2018-19 | [A] AMIT JAIN
20 | ITA 7364/DEL/2025 | 2019-20 [ [A] AMIT JAIN
21 | ITA7338/DEL/2025 | 2019-20 | [A] PUREWAYS INFRA PRIVATE LIMITED
22 | ITA 113/DEL/2026 2019-20 P[\l,)1]_ i¥§E)V2/EA\F(:?LIIIl\\IE§A PVT. LTD. (EARLIER KNOWN AS GROWEVER INFRA
23 | ITA 7361/DEL/2025 2020-21 [A] PUREWAYS INFRA PRIVATE LIMITED
24 | ITA 114/DEL/2026 2020-21 P[\l/j'll T_%’JSE)VEIQT:?LIINZ%A PVT. LTD. (EARLIER KNOWN AS GROWEVER INFRA
25 | ITA 7394/DEL/2025 2019-20 | [A] SURINDER KOHU
26 | ITA 9094/DEL/2025 2019-20 | [A] SUMIT KOHLI
27 | ITA 273/DEL/2026 2020-21 | [D] ADITYA PARASHAR
28 | ITA 323/DEL/2026 2018-19 | [A] HCIL COMTEL PRIVATE LIMITED
29 | ITA 324/DEL/2026 2020-21 [A] HCIL COMTEL PRIVATE LIMITED
30 | ITA 468/DEL/2026 2018-19 | [A] DCDC HEALTH SERVICES PVT LTD
f{l
ssistant Registran
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 04-NOVEMBER-2026 (WEDNESDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 1061/DEL/2023 2018-19 [A] TRIVENI TURBINE LTD
2 | ITA2476/DEL/2026 | 2016-17 | [A] NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
3 | ITA 2477/DEL/2026 2017-18 | [A] NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
4 | ITA 2478/DEL/2026 2018-19 | [A] NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
5 | ITA5661/DEL/2026 2019-20 | [D] M/S TRIVENI TV NETWORKS PRIVATE LIMITED
6 | ITA 5689/DEL/2026 2015-16 | [A] ORANGE BUSINESS SERVICES INDIA NETWORK PRIVATE LIMITED (S/G)
7 | ITA 5690/DEL/2026 2016-17 | [A] ORANGE BUSINESS SERVICES INDIA NETWORK PRIVATE LIMITED (S/G)
8 | ITA5711/DEL/2026 2027-28 | [A] SHRI SAI BHAKTA SAMAJ
9 | ITA 7099/DEL/2025 2023-24 | [D] RASHMI BAJA)
10 | ITA 2346/DEL/2026 | 2019-20 | [A] BHARTI ADHARSHEELA EDUCATION SOCIETY
11 | ITA 2352/DEL/2026 2017-18 | [D] SUMAN SINGH
12 | CO 391/DEL/2026 2017-18 | [A] SUMAN SINGH
13 | ITA 2376/DEL/2026 2017-18 | [D] RAIJHANS INFRATECH PRIVATE LIMITED
14 | ITA 2377/DEL/2026 2019-20 |} [D] RAJHANS INFRATECH PRIVATE LIMITED
15 | ITA 2378/DEL/2026 2020-21 | [D] RAJHANS INFRATECH PRIVATE LIMITED
16 | ITA 2379/DEL/2026 | 2021-22 ([D] RAJHANS INFRATECH PRIVATE LIMITED
17 | ITA 2380/DEL/2026 2022-23 | [D] RAJHANS INFRATECH PRIVATE LIMITED
Assistant Re/gﬁs_t;'ar
/. 29-Sep-2026]




- INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR 05-NOVEMBER-2026 (THURSDAY)
Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 | ITA 2425/DEL/2023 2011-12 | [A] IRIS REAL ESTATE P. LTD. {(E-FILE))
2 | ITA 2543/DEL/2023 2012-13 | [A] IRIS REAL ESTATE PRIVATE LIMITED ((E-FILE))
3 ITA 592/DEL/2024 2020-21 | [A] REAL CAPITAL TOWERS PRIVATE LIMITED (E FILING)
4 | ITA 3567/DEL/2024 | 2017-18 |[A] RAO MOHAR SINGH EDUCATIONAL SOCIETY
5 | ITA 4752/DEL/2024 2017-18 | [A] RAO MOHAR SINGH EDUCATIONAL SOCIETY
6 | ITA 2944/DEL/2025 2016-17 | [D] SACHIN ENTERPRISES LLP
7 CO 130/DEL/2025 2016-17 | [A] SACHIN ENTERPRISES LLP
8 | ITA 4781/DEL/2025 2023-24 | [D] SUPREME SECURITIES LIMITED
9 | ITA 4845/DEL/2025 2014-15 | [A] ARCHANA GOEL
10 | ITA 7065/DEL/2025 2017-18 | [A] SAVITRI CHATURVEDI
11 | ITA 7274/DEL/2025 2017-18 | [D] AANCHAL NAGAR
12 | ITA 7309/DEL/2025 2017-18 | [D] G.H.S. FINANCE PRIVATE LIMITED
13 | ITA 5740/DEL/2026 2017-18 | [A] SUPERTECH REALTORS PRIVATE LIMITED
14 | ITA 5741/DEL/2026 2018-19 | [A] SUPERTECH REALTORS PRIVATE LIMITED
15 | ITA5726/DEL/2026 | 2020-21 |[A] SUNIL KUMAR BATRA
16 | ITA 5727/DEL/2026 2021-22 | [A] SUNIL KUMAR BATRA
17 | ITA 5410/DEL/2026 2022-23 | [D] HILTI INDIA PRIVATE LIMITED
Assistant Registrar
Je"  29-Sep-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 19-OCTOBER-2026 (MONDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 2348/DEL/2023 AY 2020-21 | [A] WIND RIVER SYSTEMS, INC. (E- ( FILING ))
2 | TTA 3529/DEL{2023 AY 2021-22 | [A] ILLUMINA SINGAPORE PTE LTD (S.G. E-(FILING))
3 (IT(IT)A 1518/DEL/2025) 2022-23 | [A] ILLUMINA SINAPORE PTE LTD
4 ITA 1373/DEL/2025 2022-23 | [A] AUTOMATION ANYWHERE INC
5 ITA 2963/DEL/2025 2021-2022 | [A] AUTOMATION ANYWHERE INC (S/G)
6 ITA 1473/DEL/2025 2022-23 {A] GRASS VALLEY SINGAPORE PTE. LTD.
7 ITA 3529/DEL/2025 2018-19 | [A] CHAVI ADVERTISING SERVICES PVT LTD
8 BMA 11/DEL/2026 2020-21 [A] LATE SHRI DEEPAK PURI (THROUGH LEGAL REPRESENTATIVE NITA PURT)
9 BMA 15/DEL/2026 2020-21 | [A] LATE SHRI DEEPAK PURI THR. LEGAL REPRESENTATIVE NITA PURI
10 BMA 16/DEL/2026 2020-21 | [A] LATE SHRI DEEPAK PURI THROUGH LEGAL REPRESENTATIVE NITA PURI
11 | IT(IT)A 35/DEL/2026 2023-24 | [A] RAMAPATI SINGHANIA
12 | IT(IT)A 88/DEL/2026 2020-21 [A] MD ENAMUDDIN KHAN
13 | IT(IT)A 254/DEL/2026 | 2020-21 | [A] MANMEET SINGH
Assistant Registrari ;

“Ve29-Sep-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 21-OCTOBER-2026 (WEDNESDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 BMA 6/DEL/2025 2020-21 | [A] RAJINDER KUMAR SHARMA

2 |IT(IT)A 1522/DEL/2025| 2022-23 [A] SANKO SHOIJI CO,, LTD.

3 ITA 3734/DEL/2025 2017-18 [A] POONAM SAWHNEY (E FILE)

4 | IT(IT)A 42/DEL/2026 | 2023-2024 |[A] SEEMA GADRE

5 | IT(IT)A 44/DEL/2026 2023-24 [A] ANDREW HOLMES

6 | IT(IT)A 134/DEL/2026 2017-18 [A] CHANNEL (2) GROUP CORPORATION MFZ. LLE.
7 |IT(IT)A 145/DEL/2026 | 2023-24 | [A] JEMMA JOY PANIKULAM

8 {IT(IT)A 250/DEL/2026 | AY 2018-19 |[A] M/S. OPPO MOBILES INDIA PRIVATE LIMITED
9 | IT(IT)A 305/DEL/2026 2017-18 [A] FREDERIK JEAN LUCIEN COYAULT

10 | IT(IT)A 306/DEL/2026 | 2020-21 | [A] DELL PRODUCTS LP

11 | IT(IT)A 307/DEL/2026 | 2023-24 | [D] ABHAY GUPTA

Assistant Registran
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 22-OCTOBER-2026 (THURSDAY)

Srl | Appeal Number (Assmt. Year Assessee Name Remarks
1 | IT(IT)A 4/DEL/2026 | 2023-24 |[A] ZTE CORPORATION (5/G)
2 | ITA 1816/DEL/2023 2020-21 | [A] ZTE CORPORATION (INTL. TAXATION)
3 | ITA 3434/DEL/2023 2021-22 [ [A] ZTE CORPORATION (INTL. TAXATION)
4 | ITA 1074/DEL/2025 2022-23 | [A] ZTE CORPORATION (5/G)
5 [|IT(IT)A 197/DEL/2026| 2018-19 [[A] ALSTOM TRANSPORT SA (5/G)
6 |IT(IT)A 198/DEL/2026] 2019-20 |[A] ALSTOM TRANSPORT SA (S/G)
7 (IT(IT)A 199/DEL/2026] 2020-21 |[A] ALSTOM TRANSPORT SA (S/G)
8 |IT(IT)A 323/DEL/2026] 2012-13 |[A] IRDETO B.V. (5/G)
9 | ITA 3006/DEL/2023 2021-22 | [A] FLUOR DANIEL ASIA INC (E- ( FILING ))
10 |IT(IT)A 292/DEL/2026] 2021-22 | {A] FLUOR DANIEL ASIA INC
11 | ITA 1740/DEL/2025 2022-23 | [A] ASIA SATELLITE TELECOMMUNICATIONS COMPANY LIMITED
12 | ITA 1827/DEL/2025 2022-23 | [A] AGIO IMAGE LTD
13 | BMA 3/DEL/2026 2019-20 | [A] RAJESH GUPTA
14 {IT(IT)A 311/DEL/2026] 2005-06 |[A] MITSUBISHI CORPORATION
15 |IT(IT)A 312/DEL/2026{ 2006-07 | [A] MITSUBISHI CORPORATION
16 [IT(IT)A 313/DEL/2026] 2007-08 |[A] MITSUBISHI CORPORATION
17 |IT(IT)A 314/DEL/2026 2008-09 }[A] MITSUBISHI CORPORATION

M
Assistant Registran
) 30-Sep-20

F—




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 26-OCTOBER-2026 (MONDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 5639/DEL/2018 2012-13 [A] BOMBARDIER TRANSPORTATION GMBH (5.G.)
2 BMA 2/DEL/2024 2017-18 | [D] ASHOK KUMAR SINGH
3 BMA 3/DEL/2024 2017-18 | [D] ASHOK KUMAR SINGH
4 BMA 4/DEL/2024 2017-18 | [D] ASHOK KUMAR SINGH
5 ITA 1480/DEL/2025 2022-23 | [A] SAIF PARTNERS INDIA IV LIMITED
6 ITA 1838/DEL/2025 2022-23 | [A] MISUMI CORPORATION
7 BMA 27/DEL/2026 2023-24 [A] LALIT GOYAL
8 BMA 28/DEL/2026 2019-20 [D] AMIT GUPTA
9 CO 345/DEL/2026 2014-15 | [A] RAGHAV WADHAWAN
10 | IT(IT)A 39/DEL/2026 | 2016-17 |[A] PUNEET CHHABRA
11 | IT(IT)A 40/DEL/2026 2017-18 | [A] SAIPEM SA
12 | IT(IT)A 99/DEL/2026 2019-20 | [A] MITESH KISHOR DOSHI
13 | IT(IT)A 147/DEL/2026 | 2023-24 | [A] NUOVO PIGNONE INTERNATIONAL SRL
14 | IT(IT)A 149/DEL/2026 | AY 2023-24 |[A] ELSEVIER LIMITED
15 | IT(IT)A 30/DEL/2026 2015-16 | [A] BHUWNESH AGRAWAL
16 | IT(IT)A 201/DEL/2026 | 2019-20 | [A] QOGNIFY LTD.

17 | IT(IT)A 204/DEL/2026 2023-24 [A] SAIF II-SE INVESTMENTS MAURITIUS LIMITED
18 [ IT(IT)A 207/DEL/2026 2015-16 {A] THE LOUIS BERGER GROUP INC
19 [ IT(IT)A 215/DEL/2026 2019-20 [A] ALBATROSS TANK LEASING B.V,

20 | IT(IT)A 220/DEL/2026 2023-24 [A] MICROSOFT REGIONAL SALES PTE. LTD.

21 [ IT(IT)A 226/DEL/2026 | 2023-24 | [A] SPI GLOBAL CONTENT MAURITIUS HOLDING

22 | IT(IT)A 258/DEL/2026 | 2019-20 | [A] ROHIT BHUTANI

23 | IT(IT)A 259/DEL/2026 | 2018-19 | [A] SHRUTI ANAND

24 | IT(IT)A 260/DEL/2026 2022-23 [A] ORACLE INDIA PRIVATE LIMITED

25 | IT(IT)A 261/DEL/2026 | 2018-19 | [A] DEEPAK CHANDRA SHARMA

26 | IT(IT)A 296/DEL/2026 | 2022-23 | [A] VIJAY SINGH

27 | IT(IT)A 297/DEL/2026 | 2015-16 | [A] SHABEEB RIZVI

28 | IT(IT)A 298/DEL/2026 | 2019-20 | [A] IB WAVE SOLUTIONS INC

29 | IT(IT)A 299/DEL/2026 2014-15 [D] RAGHAV WADHAWAN

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF D BENCH FOR 27-OCTOBER-2026 (TUESDAY)
Stl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 694/DEL/2023 2019-20 }:KTLII;I\()/)\RT (SHENZHEN) INTERNATIONAL TRADING CO. LTD. (INTL.
2 ITA 695/DEL/2023 2020-21 1EAA}]US_LIIOPE/)ART (SHENZHEN) INTERNATIONAL TRADING CO. LTD. (INTL.
3 ITA 1200/DEL/2025 2022-23 | [A] FLIPKART (SHENZHEN) INTERNATIONAL TRADING CO. LTD
4 ITA 3213/DEL/2023 2021-22 _F:)](:TEII(F)’E?RT (SHENZHEN) INTERNATIONAL TRADING CO. LTD. (INTL.
5 | ITA 2340/DEL/2023 2020-21 | [A] OUTSYSTEMS SINGAPORE PTE LTD (INTL. TAXATION)
6 | IT(IT)A 21/DEL/2025 2015-16 | [A] PINGGAO GROUP COMPANY LIMITED
7 | IT(IT)A 22/DEL/2025 2016-17 [A] PINGGAO GROUP COMPANY LIMITED
8 | IT(IT)A 23/DEL/2025 | 2018-19 | [A] PINGGAO GROUP COMPANY LIMITED
9 | IT(IT)A 24/DEL/2025 | 2021-22 | [A] PINGGAO GROUP COMPANY LIMITED
10 | ITA 1931/DEL/2025 2022-23 | [A] DOW JONES & COMPANY INC.
11 [IT(IT)A 2151/DEL/2025| 2022-23 | [A] TERMA A/S
12 | ITA 5262/DEL/2025 2020-21 | [D] ESS AAR TOOLS PRIVATE LIMITED
13 [ ITITA 171/DEL/2026 | 2012-13 | [A] CYVIZ AS
14 } IT(IT)A 173/DEL/2026 | 2017-18 | [A] VENA ENERGY SOLAR (INDIA) INFRASTRUCTURE PTE. LTD.
15 | IT(IT)A 189/DEL/2026 [ 2023-24 | [A] MARUBENI-ITOCHU STEEL INC
16 | IT(IT)A 193/DEL/2026 |  2023-24 | [A] AIR PRODUCTS AND CHEMICALS INC.
17 | IT(IT)A 212/DEL/2026 | 2023-24 | [A] SPRINGER NATURE CUSTOMER SERVICE CENTER GMBH
18 | IT(IT)A 227/DEL/2026 | 2022-23 | [A] DISCOVERY COMMUNICATIONS INDIA
Do h
Assistant Régistrar]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 28-OCTOBER-2026 (WEDNESDAY)

srl Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 2024/DEL/2023 2020-21 | [A] ZEBRA TECHNOLOGIES ASIA PACIFIC PTE LTD (INTL. TAXATION (E FILING))
2 ITA 3351/DEL/2023 2021-22 [A] ZEBRA TECHNOLOGIES ASIA PACIFIC PTE LTD (INTL. TAXATION (E-FILLING}))
3 ITA 1954/DEL/2025 2022-23 [A] ZEBRA TECHNOLOGIES ASIA PACIFIC PTE LTD (E FILING)
4 |IT(IT)A 194/DEL/2026 | 2019-20 | [A] ZEBRA TECHNOLOGIES ASIA PACIFIC PTE. LTD.
5 | IT(IT)A 195/DEL/2026 2023-24 [A] ZEBRA TECHNOLOGIES ASIA PACIFIC PTE. LTD.
6 ITA 801/DEL/2025 2016-17 | [A] SATHYANARAYAN CHANDRASHEKHAR ({C/F})
7 ITA 8566/DEL/2025 2020-21 [A] RAJIV SHAMSHERBAHADUR SAXENA
8 ITA 8443/DEL/2025 2011-12 [A] RAJIV SHAMSHERBAHADUR SAXENA
9 ITA 8479/DEL/2025 2012-13 [A] RAJIV SHAMSHERBAHADUR SAXENA
10 ITA 8480/DEL/2025 2013-14 [A] RAJIV SHAMSHERBAHADUR SAXENA
11 | ITA 8481/DEL/2025 2014-15 | [A] RAJIV SHAMSHERBAHADUR SAXENA
12 | ITA 8482/DEL/2025 2015-16 | [A] RAJIV SHAMSHERBAHADUR SAXENA
13 ITA 8483/DEL/2025 2026-17 [A] RAJIV SHAMSHERBAHADUR SAXENA
14 ITA 8484/DEL/2025 2017-18 [A] RAJIV SHAMSHERBAHADUR SAXENA
15 | ITA 8485/DEL/2025 2018-19 | [A] RAJIV SHAMSHERBAHADUR SAXENA
16 | ITA 8564/DEL/2025 2018-19 } [A]} RAJIV SHAMSHERBAHADUR SAXENA
17 | ITA 8565/DEL/2025 2019-2¢ | [A] RAJIV SHAMSHERBAHADUR SAXENA
18 | IT(IT)A 53/DEL/2026 2018-19 | [A] VISHWA MITTEL BAHL
19 | IT(IT)A 169/DEL/2026 | 2023-24 | [A] KOBELCO CONSTRUCTION MACHINERY CO., LTD.
20 | IT(IT)A 180/DEL/2026 2023-24 [A] CARGILL OCEAN TRANSPORTATION (SINGAPORE) PTE LTD
21 | IT(IT)A 181/DEL/2026 2019-20 [A] PERKINS COIE LLP
22 | IT(IT)A 182/DEL/2026 2012-13 [A] SAGE PUBLICATIONS LIMITED
23 | IT(IT)A 191/DEL/2026 [ 2023-24 | [A] NEPTUNE ASIAN CYPRUS B LIMITED
24 | ITIT)A 196/DEL/2026 2023-24 [A] CYBER-ARK SOFWARE LIMITED
25 | IT(IT)A 300/DEL/2026 | 2020-21 | [A] SHUJA HIRO JASHANMAL
26 | IT(IT)A301/DEL/2026 | 2019-20 | [D] BHARTI AIRTEL LTD
27 | IT(IT)A 302/DEL/2026 ] 2021-22 |[D] AMAZON IRELAND SUPPORT SERVICES LIMITED
28 |IT(IT)A 303/DEL/2026 | 2016-17 | [A] GUNIT BIR SINGH
Assistant Regfstrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 29-OCTOBER-2026 (THURSDAY)

Sri Appeal Number |Assmt, Year Assessee Name Remarks
1 ITA 2856/DEL/2022 2017-18 | [D] RAYTHEON COMPANY (INTL. TAXATION)
2 ITA 1789/DEL/2025 2022-23 [A] MITSUI CHEMICALS, INC.
3 BMA 20/DEL/2026 2020-21 [A] PRIYANKA JAIN
4 BMA 26/DEL/2026 2020-21 [A] PRIYANKA JAIN
5 | IT(IT)A 82/DEL/2026 2023-24 [A] GA TELESIS ENGINE SERVICES QY
6 | IT(IT)A 136/DEL/2026 | 2023-24 | [A] LUMMUS TECHNOLOGY HEAT TRANSFER B.V.
7 | IT(IT)A 138/DEL/2026 2022-23 [A] TECHNIP ENERGIES FRANCE
8 | IT(IT)A 185/DEL/2026 | 2023-24 | [A] NEXPACT LIMITED
9 | IT(IT)A 222/DEL/2026 2023-24 [A] ERNST & YOUNG U.S. LLP
10 | IT(IT)A 286/DEL/2026 | 2017-2018 |[A] ANOOP GOYAL
11 | IT(IT)A 315/DEL/2026 2018-19 [A] SATENDRA KUMAR SINGH
12 | IT(IT)A 316/DEL/2026 2017-18 [D] AMAZON IRELAND SUPPORT SERVICES LIMITED
13 | IT(IT)A 317/DEL/2026 2018-19 [D] AMAZON IRELAND SUPPORT SERVICES LIMITED
14 | IT(IT)A 318/DEL/2026 | 2019-20 | [D] AMAZON IRELAND SUPPORT SERVICES LIMITED
15 | IT(IT)A 319/DEL/2026 2020-21 [D] AMAZON IRELAND SUPPORT SERVICES LIMITED
16. | IT(IT)A 320/DEL/2026 2022-23 [D] AMAZON IRELAND SUPPORT SERVICES LIMITED
Sh.
Assistant Registran
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N INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF D BENCH FOR 02-NOVEMBER-2026 (MONDAY)
sri Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 1671/DEL/2017 2010-11 [A] MITSUBISHI CORPORATION
2 ITA 2151/DEL/2023 2020-21 [A] TOYOTA BOSHOKU CORPORATION (INTL. TAXATION)
3 | IT(IT)A 8/DEL/2026 2019-20 | [A] GAJENTHER PALANIAPPAN
4 | IT(IT)A 12/DEL/2026 2022-23 [D] EURCNET WORLDWIDE INC
5 | IT(IT)A 13/DEL/2026 2023-24 [D] EURONET WORLDWIDE INC
6 | IT(IT)A 14/DEL/2026 2023-24 [A] HOME CREDIT INDIA FINANCE PRIVATE LIMITED
7 | IT(IT)A 135/DEL/2026 2023-24 [A] S&P GLOBAL MARKET INTELLIGENCE LLC
8 | IT(IT)A 205/DEL/2026 2023-24 [A] TURNER BROADCASTING SYSTEM ASIA PACIFIC, INC.
9 | IT(IT)A 245/DEL/2026 2020-21 [A] SH. PERVEZ AHMAD RIZVI
10 | IT(IT)A 246/DEL/2026 2020-21 [A] SMT. ANJUM RIZVI
11 | IT(IT)A 271/DEL/2026 2020-21 [A] AMARESH PANGAL
12 | IT(IT)A 304/DEL/2026 2018-19 fA] GHANSHYAM PARASRAM ADVANI
13 | ITA 2858/DEL/2026 2022-23 | [A] GOODLUCK INDIA LIMITED
14 ITA 3894/DEL/2026 2014-15 [A] JINDAL SAW LIMITED (E FILE)
-
Assistant Registrar
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~ INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 03-NOVEMBER-2026 (TUESDAY)

Sri Appeal Number |Assmt. Year Assessee Name Remarks

1 BMA 29/DEL/2026 2016-17 [ [D] ASHIM VOHRA

2 BMA 30/DEL/2026 2021-22 [D] ASHIM VOHRA

3 BMA 31/DEL/2026 2021-22 [D] ASHIM VOHRA

4 |IT(IT)A 237/DEL/2026 | 2026-27 | [A] NUTRITION INTERNATIONAL

5 | IT(IT)A 321/DEL/2026 2016-17 [A] DHIRAJ KUMAR DHIRA}

6 | IT(IT)A 322/DEL/2026 2016-17 [A] DHIRAJ KUMAR DHIRA)

A

Assistant Registran

¥’ 29-Sep-2(26!
‘ ¥




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 04-NOVEMBER-2026 (WEDNESDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 2257/DEL/2024 2016-17 | [A] ORACLE AMERICA INC, (INTL. TAXATION)
2 ITA 2258/DEL/2024 2016-17 [A] ORACLE CORPORATION SINGAPORE PTE, LTD. (INTL. TAXATION)
3 ITA 2477/DEL/2024 2016-17 [A] ORACLE CAPAC SERVICES UNLIMITED COMPANY (INTL. TAXATION)
4 | IT(IT)A 324/DEL/2026 2020-21 [A] MUKHIIT SINGH BUTALIA
5 | IT(IT)A 325/DEL/2026 [ 2022-23 | [A] BRITISH AIRWAYS PLC
6 | IT(IT)A 326/DEL/2026 | 2023-24 | [A] BRITISH AIRWAYS PLC
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 05-NOVEMBER-2026 (THURSDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 BMA 25/DEL/2026 2021-22 | [D] TARUN TRIKHA
2 | IT(IT)A 327/DEL/2026 2011-12 [A] SANJEEV GUPTA
3 |IT(IT)A328/DEL/2026 | 2011-12 | [A] SANJEEV GUPTA

—

Assistant Re/gl:s’t;
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E INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI }

PEN

CAUSE LIST OF E BENCH FOR 12-OCTOBER-2026 (MONDAY) E/

Sri | Appeal Number [Assmt. Year Assessee Name Remarks

1 | ITA 7493/DEL/2025 2013-14 | {A] M/S THE LAXMIPATHI BALAJI SUGAR & DISTILLIERIES (P) LIMITED

2 | ITA 7596/DEL/2026 2017-18 | [A] LILASONS INFRASTRUCTURE LLP
3 | ITA7597/DEL/2026 2018-19 | [A] LILASONS INFRASTRUCTURE LLP

4 | ITA 7601/DEL/2026 2020-21 | [D] COGNET REAL ESTATE PRIVATE LIMITED

5 | ITA 7602/DEL/2026 2022-23 | [D] COGNET REAL ESTATE PRIVATE LIMITED

6 | ITA 7603/DEL/2026 2018-19 | [D] M/S RITESH INFRASTRUCTURE PVT. LTD.

7 | ITA 7604/DEL/2026 2010-11 | [D} GEMCO CONTROLS LTD.

2027-28 to
2031-32

9 | ITA 7606/DEL/2026 2018-19 | [D] TRACK COMPONENTS LIMITED

8 | ITA 7605/DEL/2026 [A] OM SHRI EDUCATIONAL AND CHARITABLE TRUST

10 | ITA7598/DEL/2026 2019-20 | [D] MECAMIDI HPP INDIA PVT. LTD.

11 | ITA 7600/DEL/2026 2015-16 | [A] SIDDHARTHA JINDAL

12 | ITA 2801/DEL/2022 2008-09 | [D] MDLR ESTATES PVT. LTD.

13 | ITA 2802/DEL/2022 2008-09 | [D] MDLR BUILDERS PVT. LTD.

14 | ITA 3281/DEL/2025 2014-15 | [A] MERU MINERALS PRIVATE LIMITED

15 | ITA 3282/DEL/2025 2015-16 | [A] MERU MINERALS PRIVATE LIMITED

16 | ITA 3283/DEL/2025 2016-17 | [A] MERU MINERALS PRIVATE LIMITED

17 | ITA 3284/DEL/2025 2017-18 | [A] MERU MINERALS PRIVATE LIMITED

18 | ITA 3394/DEL/2025 2014-15 [A] MAXFLOW PUMPS INDIA PVT, LTD.

19 | ITA 3614/DEL/2025 2021-22 | [D] SH. GAJENDER SHARMA

20 | ITA 5235/DEL/2025 2016-17 | [A] NAI DISHA EDUCATION SOCIETY

21 | ITA 7399/DEL/2025 2003-4 [A] ORIENTAL APPARELS

22 | ITA 7469/DEL/2025 2016-17 | [A] HIMMAT YADAV

23 | ITA 7492/DEL/2025 2022-23 | [A] PARAG GUPTA

24 | TTA 2782/DEL{2026 2022-23 | [A] DEEPALI DESIGNS & EXHIBITS PRIVATE LIMITED

25 | ITA 2783/DEL/2026 2020-21 | [A] SUPERIOR FIRE & SECURITY SERVICES PRIVATE LIMITED

26 | ITA 2790/DEL/2026 2015-16 {[D] M/S SGM WEBTECH PRIVATE LIMITED

27 | ITA 6009/DEL/2026 2018-19 | [A] ENKAY FOAM PVT LTD

28 | ITA 5047/DEL/2025 2017-18 | [A] KESHARDEQ AGARWAL

]

Assistan Stran
% . 29-Sep-2¢2(f/
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF E BENCH FOR 13-OCTOBER-2026 (TUESDAY)
Srl | Appeal Number A$:ra|1rt. Assessee Name Remarks
1 |ITA7607/DEL/2026| 2013-14 |[A] GINNI GOLD PRIVATE LIMITED
2 |ITA 7608/DEL/2026| 2011 | [D] NEHA AGGARWAL
3 | CO414/DEL/2026 | 2011 | [A] NEHA AGGARWAL
4 | CO 415/DEL/2026 2014 [A] NEHA AGGARWAL
5 |ITA 7609/DEL/2026 2014 [D] NEHA AGGARWAL
6 |ITA 7610/DEL/2026| 2017-18 |[A] AVNEE SABHARWAL
7 |ITA 7611/DEL/2026| 2026-27 |[A] MEHAR CHAND MAHAJAN VIDYAWATI CHARITABLE TRUST
8 |ITA 7612/DEL/2026| 2020-21 |[A] MARELLI POWERTRAIN INDIA PRIVATE LIMITED
9 [ITA 7613/DEL/2026| 2020-21 |[D] MANISH JAIN HUF
10 |ITA 7614/DEL/2026 | AY 2020-21 | [A] GIRISH KATYAL
11 |ITA 7615/DEL/2026 | AY 2021-22 | [A] GIRISH KATYAL
12 |ITA 7616/DEL/2026 | 2020-21 |[D] CORPORATE CAPITALVENTURES PRIVATE LIMITED
13 |ITA 2727/DEL/2026 | 2020-21 | [A] ANAND PROPMART PRIVATE LIMITED
14 |ITA 2751/DEL/2026| 2015-16 | [D] AJAY KUMAR
15 |ITA 6029/DEL/2026| 2020-21 | [A] GLADIUS HOSPITALITY PRIVATE LIMITED
16 |ITA 6032/DEL/2026| 2015-16 | [A] SRI JAIBALAJI ISPAT PRIVATE LIMITED
17 |ITA 6035/DEL/2026 | 2021-22 | [D] NATIONAL INTERNET EXCHANGE OF INDIA
18 |ITA 6037/DEL/2026( 2022-23 | [A] NAMRATA GUPTA
19 |ITA 6038/DEL/2026| 2023-24 |[A] PUSHPAK LAKHANI
20 |1TA 6040/DEL/2026 | 2017-18 | L) SHATDRENAULE E,%LDTTDE)CH PVT LTD (NOW MERGED WITH
21 |ITA 6043/DEL/2026 | 2015-16 | [A] HARVINDER KUMAR AHUJA
22 {ITA 6079/DEL/2026| 2019-20 | [A] KRISHNA CONSTRUCTION CO
<k >
-Asgistant Registrar|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF E BENCH FOR 14-OCTOBER-2026 (WEDNESDAY)

Sri | Appeal Number Azr:rt. Assessee Name Remarks

1 | ITA 5364/DEL/2024 | 2015-16 |[A]JAASODHA AUTO PVT, LTD.

2 | ITA 5365/DEL/2024 | 2016-17 | [A] JAASODHA AUTO PVT.LTD.

3 | ITA 4080/DEL/2025 | 2019-20 | [A] JAASODHA AUTO PVT. LTD.

4 |[ITA7618/DEL/2026 | 2018-19 |[D] NEW MODERN JEWELLERS PVT LTD

5 | ITA7619/DEL/2026 | 2022-23 | [A] PRASHANT KUMAR

6 | ITA 7620/DEL/2026 | 2017-18 |[A] JAKIR

7 |TTA 7621/DEL/2026 | 2016-17 |[A] DEVENDER SINGH YADAV

8 | ITA 7622/DEL/2026 | 2024-25 |[D] PRATAP SINGH

9 | ITA 7624/DEL/2026 | 2021-22 |[A] VINOD YADAV

10 | ITA 7626/DEL/2026 | 2021-22 {[D] M/S RAJASTHAN TILTERS LTD.

11 | ITA 7627/DEL/2026 | 2021-22 | [D] SHEFALI BHAGERIA

12 | ITA 7630/DEL/2026 | 2017-18 | [D] M/S GROW MONEY CAPITAL PVT. LTD.

13 | CO 368/DEL/2026 2017-18 | [A] GROW MONEY CAPITAL PVT. LTD.

14 | ITA 7631/DEL/2026 | 2022-23 | [D] RAMSONS FOOD LIMITED

15 | ITA 4992/DEL/2025 | 2012-13 | [A] RAINBOW INFRACON PRIVATE LIMITED

16 | ITA 5049/DEL/2025 | 2018-19 | [D] TODAY HOTELS ANDHRA PVT LTD

17 | ITA 7446/DEL/2025 | 2022-23 |[A] RAHUL VARMA

18 [ ITA 7522/DEL/2025 | 2013-14 |[[D] SOFTWARE TECHNOLOGY PARKS OF INDIA

19 | ITA 7523/DEL/2025 | 2014-15 |[D] SOFTWARE TECHNOLOGY PARKS OF INDIA

20 | ITA7524/DEL/2025 | 2016-17 |[D] SOFTWARE TECHNOLOGY PARKS OF INDIA

21 | ITA 7525/DEL/2025 | 2017-18 | [D] SOFTWARE TECHNOLOGY PARKS OF INDIA

22 | ITA 2877/DEL/2026 | 2021-22 |[D] SOUTH INDIA KRISHNA OIL AND FATS PRIVATE LIMITED

23 | ITA 5971/DEL/2026 | 2022-23 | [A] LUMENKAI POWER PRIVATE LIMITED

24 | ITA 7525/DEL/2026 | 2018-19 |[A] HIMALAYAN POLYSPORTS PRIVATE LIMITED (E- {(FILE))

25 | ITA 7526/DEL/2026 | 2018-19 | [A] HIMALAYAN POLYSPORTS PRIVATE LIMITED (E- (FILE))

S‘E; E —
<555}35 Registran _
29-Sep-2024
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

FL.
CAUSE LIST OF E BENCH FOR 15-OCTOBER-2026 (THURSDAY)
Srl | Appeal Number Aizr:rt' Assessee Name Remarks

1 | ITA 5951/DEL/2026 | 2020-21 |[A] PRATHANA WIRE

2 | ITA 5956/DEL/2026 | 2013-14 | [A] DILBAGH SINGH

3 | ITA5957/DEL/2026 | 2022-23 |[A] U.C. JAIN FOUNDATION TRUST

4 [ ITA7632/DEL/2026 | 2023-24 |[D] RAMSONS FOOD LIMITED

5 | ITA7633/DEL/2026 | 2018-19 |[D] STARCITY REAL ESTATE PRIVATE LIMITED

6 | ITA7634/DEL/2026 | 2019-20 |[D] STARCITY REAL ESTATE PRIVATE LIMITED

7 | ITA 7635/DEL/2026 | 2020-21 |[A] VIJAY KUMAR AGGARWAL

8 | ITA 7636/DEL/2026 | 2014-15 |([D] VISTA PARK MARKETERS & CONSULTANTS LIMITED

9 | ITA7637/DEL/2026 | 2022-23 |[[D] M/S ANDS LITE PVT LTD

10 | ITA 7638/DEL/2026 2019 [D] HARI GOVIND TEXFAX(INDIA) PRIVATE LIMITED

11 | ITA 7639/DEL/2026 | 2022-23 |[D] MANOJ KUMAR BANSAL

12 | CO 370/DEL/2026 2022-23 | [A] MANOJ KUMAR BANSAL

13 | ITA 7640/DEL/2026 | 2016-17 |[D] GOLDSTAR HEALTHCARE PVT. LTD.

14 | CQO 390/DEL/2026 2016-17 | [A] GOLDSTAR HEALTHCARE PVT. LTD.

15 | ITA 7641/DEL/2026 | 2022-23 |[D] JINDAL PIPES LIMITED

16 | CO 381/DEL/2026 2022-23 | [A] JINDAL PIPES LIMITED

17 | ITA 7614/DEL/2025 | AY 2023-24 | [A] DINESH JAIN

18 | ITA 2786/DEL/2026 | 2021-22 |[D] M/S KAYEM FOODS INDUSTRIES PVT LTD

19 | ITA 5300/DEL/2026 | 2019-20 |[A] VIKAS GUPTA (E.FILE)

20 ( ITA 5782/DEL/2026 2022 [D] SUPERIOR COMPTRONICS PRIVATE LIMITED

21 | ITA5787/DEL/2026 [ 2020-21 |[A] DPM AGRQO AND FOODS PRIVATE LIMITED

22 | ITA 5788/DEL/2026 | 2014-15 |[A] HONEY MONEY ASSOCIATES LTD

23 | ITA 5789/DEL/2026 | 2017-18 |[A] RAJU ARORA

24 | ITA 5806/DEL/2026 2019 [D] SURYA METALLOYS PRIVATE LIMITED

25 | CO 440/DEL/2026 2019 [A] SURYA METALLOYS PRIVATE LIMITED

26 | [TA 5807/DEL/2026 | 2018-19 |[A] LANCET INFOCOM PVT LTD

27 | ITA 5999/DEL/2026 | 2019-20 |[D] VIKAS GUPTA

28 | ITA 6064/DEL/2026 | 2018-19 |[A] CREATIVE THERMOLITE POWER PRIVATE LIMITED

29 | ITA 6065/DEL/2026 | 2017-18 |[A] AZZAAD LOHIYA

30 | ITA 6068/DEL/2026 | 2014-15 ([A] SUDHIRBHAI SAREE WALA PRIVATE LIMITED

31 | ITA 6069/DEL/2026 | 2020-21 |[A] AIR LIQUIDE INDIA HOLDING PRIVATE LIMITED

32 | ITA 6072/DEL/2026 | 2019-2020 |[A] ZICO ENVIRONMENTAL SOLUTIONS PRIVATE LIMITED

ssistant Registran
| 29-Sep-;f
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF E BENCH FOR 19-OCTOBER-2026 (MONDAY)
Srl | Appeal Number A$:21:' Assessee Name Remarks
1 |ITA 2686/DEL/2026] 2015-16 |[A] ALU BOND ENTERPRISES
2 |ITA 2687/DEL/2026; 2016-17 |[A] ALU BOND ENTERPRISES
3 |ITA 2688/DEL/2026] 2019-20 |[A] ALU BOND ENTERPRISES
4 |ITA 2932/DEL/2026| 2014-15 |[A] HIMANSHU AGARWAL
5 JITA 2933/DEL/2026] 2015-16 |[A] HIMANSHU AGARWAL
6 |[ITA 2934/DEL/2026| 2016-17 |[A] HIMANSHU AGARWAL
7 |ITA 2935/DEL/2026| 2017-18 |[A] HIMANSHU AGARWAL
8 |ITA 2689/DEL/2026| 2019-20 |[[A] VASTUSTAR TRADING PRIVATE LIMITED
9 |ITA 3035/DEL/2026| 2019-20 |[A] VASTUSTAR TRADING PRIVATE LIMITE
10 [ITA 5865/DEL/2026( 2021-22 |[A] IPE GLOBAL LIMITED
11 |ITA 7643/DEL/2026| 2018-19 |[A] HAMPTON SKY REALTY LIMITED
12 |ITA 7647/DEL/2026| 2021-22 |[D] ADVANT IT PARK PVT. LTD
13 |ITA 7648/DEL/2026]| 2022-23 |[D] ADVANT IT PARK PVT. LTD
14 [ITA 7649/DEL/2026| 2024-25 |[D] ADVANT IT PARK PVT. LTD
15 |ITA 7650/DEL/2026| 2018-19 |[D] INDERJIT MEHTA CONSTRUCTIONS PRIVATE LIMITED
16 |[ITA 7652/DEL/2026| 2017-18 |[A] CHOUDHARY MQVERS PRIVATE LIMITED
17 |ITA 7653/DEL/2026| 2023-24 |[A] SIDDHARTHA GUPTA
18 [ITA 7654/DEL/2026| 2020-21 |[D] MS. GUNJAN BHAGERIA
19 |ITA 7655/DEL/2026] 2021-22 |[D] MS. GUNJAN BHAGERIA
20 [ITA 3261/DEL/2025{ 2010-11 |[A] NEEV REALCON PVT LTD
21 |ITA 3262/DEL/2025| 2014-15 |[A] NITIN KUMAR GUPTA
22 |ITA 3263/DEL/2025( 2015-16 |[A] NITIN KUMAR GUPTA
23 [ITA 7623/DEL/2025( 2016-17 {[A] VISHAL
24 | ITA 724/DEL/2026 | 2014-15 |[[A] M B FINMART PRIVATE LIMITED (E-(FILE))
25 |ITA 2958/DEL/2026| 2020-21 |[A] PARNIKA ESTATES PRIVATE LIMITED
26 |ITA 2960/DEL/2026| 2020-21 |[D] GOLFGREEN SUPERSTURCTURES PRIVATE LIMITED
27 | CO 224/DEL/2026 | 2020-21 |[D] GOLFGREEN SUPERSTURCTURES PRIVATE LIMITED
28 |ITA 5835/DEL/2026{ 2017-18 |[A] SUMAN JAIN
29 |ITA 6084/DEL/2026| 2018-19 |[A] GAGAN BHATIA
Assistant REGistr:
2/ 29-Sep-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 21-OCTOBER-2026 (WEDNESDAY)
Srl | Appeal Number A:Z'::' Assessee Name Remarks

1 |ITA 5798/DEL/2026 | 2019-20 |[A] M/S ASTEROID SHELTERS HOMES (P) LTD.

2 |ITA 5799/DEL/2026 | 2020-21 |[A] M/S ASTEROID SHELTERS HOMES (P) LTD.

3 |ITA 5800/DEL/2026 | 2021-22 |[A] M/S ASTEROID SHELTERS HOMES (P) LTD.

4 |ITA 5801/DEL/2026| 2022-23 |[A] M/S ASTEROID SHELTERS HOMES (P) LTD.

5 |ITA5802/DEL/2026 ) 2022-23 | [A] M/S ASTEROID SHELTERS HOMES (P) LTD.

6 |ITA 5985/DEL/2026| 2026-27 |[A]LIGHTS

7 |ITA 7656/DEL/2026 [ 2018-2019 | [A] JACEE BAJWA

8 [ITA 7658/DEL/2026 - [A] SAVERA SOCIAL WELFARE SOCIETY

9 [ITA7659/DEL/2026| 2013-14 |[A] ANJU GOEL

10 |ITA 7660/DEL/2026 | 2017-18 |[A] BRIJESH

11 |ITA 7661/DEL/2026 | 2017-18 |[A] BRIJESH

12 |ITA 5885/DEL/2026| 2017-18 | [A] VIMLESH

13 [ITA 7662/DEL/2026 2024 ° | [A] SHRI DEVESH MITTAL

14 ) ITA 7664/DEL/2026 | 2016-17 |[A] MAHASHIVII DEVELOPMENT CORPORATION

[A] ARCHETYPE INDIA CONSTRUCTION CONSULTANTS PRIVATE
LIMITED

16 |ITA 7666/DEL/2026} 2020-21 | [A] LALIT CHAUHAN

15 |ITA 7665/DEL/2026| 2014-15

17 |ITA 7667/DEL/2026 | 2023-24 | [A] INFORMATION TV PVT LTD

18 |ITA 7668/DEL/2026 | 2024-25 | [A] INFORMATION TV PVT LTD

19 |ITA 7707/DEL/2026 | 2019-20 |[D] ASTEROID SHELTERS HOMES PRIVATE LIMITED

20 |ITA 7708/DEL/2026 [ 2020-21 |[D] ASTEROID SHELTERS HOMES PRIVATE LIMITED

21 |ITA 7709/DEL/2026| 2021-22 |[D] ASTEROID SHELTERS HOMES PRIVATE LIMITED

22 |ITA 7710/DEL/2026 | 2022-23 |[D] ASTEROID SHELTERS HOMES PRIVATE LIMITED, DELH

23 |ITA 3566/DEL/2025| 2020-21 {[A] MAHINDER SINGH RATHEE

24 |ITA 2868/DEL/2026| 2019-20 |[A] MOHD. MUZAMMIL

25 [ITA 2884/DEL/2026| 2020-21 |[A] BAJRANG DASS

Assistant Registran
C 29-Sep-2,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
-
CAUSE LIST OF E BENCH FOR 22-OCTOBER-2026 (THURSDAY)

Srl | Appeal Number Ai:':rt' Assessee Name Remarks
1 [ITA 1002/DEL/2023 | 2019-20 |[A] TARUN KUMAR JAIN

2 | ITA 1009/DEL/2025 | 2025-2026 | [A] OMKAR GADI FOUNDATION

3 | ITA 2300/DEL/2025 | 2018-19 |[A] GLOBAL ARTHUB LLP

4 | ITA 2301/DEL/2025 | 2019-20 |[A] GLOBAL ARTHUB LLP

5 | ITA 7809/DEL/2025 | 2019-20 | [A] RAM KANWAR

6 | ITA 7888/DEL/2025 | 2021-22 |[D] ATUL BEHARI LALL

7 | ITA 7995/DEL/2025 | 2013-14 [[A] AMIT KUMAR

8 | ITA 2612/DEL/2026 | 2017-18 |[A] NITI VOHRA

9 | ITA 2773/DEL/2026 | 2022-23 |[A] GURDAYAL SINGH

10 | ITA 2862/DEL/2026 | 2019-20 | [A] BAHL BUILDERS PRIVATE LIMITED

11 | ITA 2864/DEL/2026 | 2021-22 | [D] NAVEEN KUMAR

12 | CO 383/DEL/2026 2021-22 | [A] NAVEEN KUMAR

13 | ITA 2891/DEL/2026 § 2015-16 | [A] FLOWMORE LIMITED

14 | ITA 2892/DEL/2026 | 2016-17 | [A] FLOWMORE LIMITED

15 | ITA 5786/DEL/2026 | 2017-18 | [A] KECK CLOTHINGLINE LIMITED

16 | ITA 5830/DEL/2026 | 2017-18 | [A] DEVESHI TRADERS PVT LTD

17 | ITA 7670/DEL/2026 | 2018-19 |[A] SURPREET SINGH SURI

18 | ITA 7671/DEL/2026 | 2019-20 | [A] KARTIKEYGANESH FOODS PRIVATE LIMITED

19 | ITA 7672/DEL/2026 | 2017-18 |[D] VIJAY BROTHERS

20 | CO 359/DEL/2026 2017-18 | [A] VDAY BROTHERS

21 | ITA 7673/DEL/2026 | 2017-18 | [A] SANTUR BUILDERS PRIVATE LIMITED

22 | ITA 7674/DEL/2026 | 2020-21 |[D] SANJEEV KUMAR SETHI

23 | ITA 7675/DEL/2026 | 2020-21 | [D] M/S SHYAM MILKFOOD PRIVATE LIMITED

24 | ITA 7677/DEL/2026 | 2020-21 {[A] RAJEEV GUPTA

25 | ITA 7678/DEL/2026 | 2021-22 | [A] RAJEEV GUPTA

26 | ITA 7679/DEL/2026 | 2011-12 |[D] RAJUL MODI

27 | ITA 7680/DEL/2026 } 2012-13 | [D] RAJUL MODI

28 | ITA 7681/DEL/2026 | 2013-14 |[D] RAJUL MODI

Assistant Registrar
29-Sep-2‘g£§
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CAUSE LIST OF E BENCH FOR 26-OCTOBER-2026 (MONDAY)
Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 7732/DEL/2026 2011-12 [A] JAGAT RAM
2 | ITA 7801/DEL/2026 2018-19 | [D] M/S SHRI NIWAS PULSES PRIVATE LIMITED
3 ITA 7802/DEL/2026 2019-20 [D] M/S SHRI NIWAS PULSES PRIVATE LIMITED
4 ITA 7912/DEL/2025 2017 [D] PRAMOD KUMAR GAHLAWAT
5 ITA 2955/DEL/2026 2011-12 [A] NEERAJ HANDA
6 ITA 3969/DEL/2026 2018-19 [A] SHRI NIWAS PULSES PRIVATE LIMITED
7 ITA 3970/DEL/2026 2019-20 [A] SHRI NIWAS PULSES PRIVATE LIMITED
8 ITA 5777/DEL/2026 2020-21 [A] M/S GLD INFRAPROJECTS (P) LTD.
9 ITA 5778/DEL/2026 2021-22 [A] M/S GLD INFRAPROIJECTS (P) LTD.
10 ITA 5779/DEL/2026 2022-23 [A] M/S GLD INFRAPROJECTS (P) LTD.
11 | ITA 5780/DEL/2026 2022-23 [A] M/S GLD INFRAPROJECTS (P) LTD.
12 | ITA 5962/DEL/2026 2020-21 [A] ERICSSON INDIA PRIVATE LIMITED
13 ITA 5963/DEL/2026 2021-22 [A] ERICSSON INDIA PRIVATE LIMITED
14 | ITA 6001/DEL/2026 2017-18 [A] AMIT GUPTA
15 | ITA 6002/DEL/2026 2018-19 [A] AMIT GUPTA
16 ITA 6003/DEL/2026 2020-21 [A] AMIT GUPTA
17 ITA 6004/DEL/2026 2021-22 [A] AMIT GUPTA
18 | TITA 6005/DEL/2026 2022-23 [A] AMIT GUPTA
19 | ITA 6006/DEL/2026 2023-24 (A] AMIT GUPTA
20 | ITA 6210/DEL/2026 2012-13 [A] BHAWANI STEELS PVT LTD. (E FILE}
21 ITA 7514/DEL/2026 2012-13 [D] BHAWANI STEELS PVT LTD
22 ITA 7644/DEL/2026 2021-22 [D] GLD INFRAPRQJECTS PRVATE LIMITED
23 | ITA 7645/DEL/2026 2020-21 [D] GLD INFRAPROJECTS PRIVATE LIMITED
24 | ITA 7682/DEL/2026 2014-15 [A] FRESENIUS KABI ONCOLOGY LIMITED
25 ITA 7683/DEL/2026 2023-24 [D] HALLOW SECURITIES PRIVATE LIMITED
26 | ITA 7684/DEL{2026 2020-21 [D] PRATHVEELINK BUILDWELL PVT LTD
27 CO 397/DEL/2026 2020-21 [A] PRITHVEELINK BUILDWELL PRIVATE LIMITED
28 ITA 7685/DEL/2026 2018-19 [A] EX-SERVICEMEN SECURITY & ALLIED SERVICES
29 ITA 7686/DEL/2026 2024-25 [D] DESHWAL CONTRACTOR
30 CO 355/DEL/2026 2024-25 [A] DESHWAL CONTRACTOR
31 ITA 7687/DEL/2026 2020-21 [D] DAG PRIVATE LIMITED
32 | ITA 7689/DEL/2026 2010-11 [D] SH. DHIRESH GUPTA
33 | ITA 7690/DEL/2026 2011-12 [D] SH. DHIRESH GUPTA
34 ITA 7691/DEL/2026 2012-13 [D] SH. DHIRESH GUPTA
35 ITA 7692/DEL/2026 2013-14 [D] SH. DHIRESH GUPTA
Assistant Registral]
A3/ 29-Sep-2076)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 27-OCTOBER-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 2022/DEL/2024 | 2014-15 |[D] TREHAN INFRABUILD PRIVATE LIMITED

2 | ITA 4173/DEL/2024 2012-13 [D] NAINI EXPORTS PVT. LTD.

3 | ITA 3482/DEL/2025 2022-23 | [A] A2Z INFRASERVICES LIMITED

4 | ITA 3494/DEL/2025 2018-19 | [A] A2Z INFRASERVICES LTD.

5 | ITA 8514/DEL/2025 | 2011-12 |[D] A2Z INFRASERVICES LIMITED

6 | ITA 8878/DEL/2025 | 2018-19 |[A] M/S A2Z INFRASERVICES LIMITED

7 | ITA 5267/DEL/2025 | 2022-23 |[D] JAGSON INTERNATIONAL LTD

8 CO 289/DEL/2025 2022-23 | [A] JAGSON INTERNATIONAL LTD.

9 | ITA7720/DEL/2025 | 2019-20 |[A] SAI VENDING SERVICES PVT. LTD.

10 | ITA 7721/DEL/2025 2020-21 [A] SAI VENDING SERVICES PVT. LTD.

11 | ITA 7815/DEL/2025 | 2016-17 |[A] PAWAN KUMAR PRAMOD KUMAR

12 | ITA 7986/DEL/2025 | 2022-23 |[D] UMALOK CHARITABLE TRUST

13 | ITA 2861/DEL/2026 2019 [D] ASHISH KUMAR

14 | ITA 2936/DEL/2026 | 2016-17 |[A] POONAM BADGOJAR

15 | TTA 2956/DEL/2026 2012-13 P[é(]);’ggggﬁZALBMiI\IICAI_:—\IUEf;III-\]I_GrAI_LIMITED, THROUGH ITS RESOLUTION

16 | ITA 5824/DEL/2026 | 2017-18 |[A] ROHTASH TOMAR

17 | ITA 6010/DEL/2026 | 2020-21 |[D] POPULATION SERVICES INTERNATIONAL

18 | ITA 7693/DEL/2026 2019-20 | [D] AMIT PRAKASH AGARWAL

19 | ITA 7694/DEL/2026 2019-20 | [D] AMIT PRAKASH AGARWAL

20 | ITA 7695/DEL/2026 | 2012-13 |[D] VYSYA INFRASTRUCTURE LTD

21 | ITA 7697/DEL/2026 | 2011-12 |[D] SURESH KUMAR BAJAJ

22 | ITA 7698/DEL/2026 | 2019-20 | [D] PRITHVEELINK BUILDWELL PRIVATE LIMITED

23 | CO 396/DEL/2026 2019-20 | [A] PRITHVEELINK BUILDWELL PRIVATE LIMITED

24 | ITA 7699/DEL/2026 2016-17 [D] AJAY KUMAR

25 | ITA 7700/DEL/2026 2023-24 | [A] GNE EXPORTS PRIVATE LIMITED

26 | ITA7701/DEL/2026 | 2013-14 |[A] RAJ KUMAR

27 | ITA 7703/DEL/2026 | 2016-17° |[A] BIG BOY TOYZ LIMITED

28 | ITA7711/DEL/2026 | 2017-18 |[D] ILA SHARMA

Xisﬁtﬁ
29-Sep-20,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 28-OCTOBER-2026 (WEDNESDAY)

Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 ITA 7540/DEL/2025 2022-23 [A] MEERUT COOPERATIVE CANE DEVELOPMENT UNION LTD

2 | ITA 5771/DEL/2026 2022 [D] JAYPORE E-COMMERCE PRIVATE LIMITED

3 | ITA 5812/DEL/2026 2019-20 [A] M/S GALAXY DREAM HOME DEVELOPERS PVT. LTD.

4 ITA 5813/DEL/2026 2020-21 [A] M/S GALAXY DREAM HOME DEVELOPERS PVT. LTD.

5 | ITA 5814/DEL/2026 2021-22 | [A] M/S GALAXY DREAM HOME DEVELOPERS PVT. LTD.

6 | ITA 5815/DEL/2026 2022-23 [A] M/S GALAXY DREAM HOME DEVELOPERS PVT. LTD.

7 ITA 6011/DEL/2026 2013-14 [D] EXCELLA ESTATE AGENTS PVT LTD

8 ITA 6012/DEL/2026 2017-18 [D] EXCELLA ESTATE AGENTS PVT. LTD.

9 CO 297/DEL/2026 2021-22 [A] EXCELLA ESTATE AGENT AND DEVELOPERS PVT LTD (E-{FILE))

10 | ITA 6030/DEL/2026 2021-22 [D] EXCELLA ESTATE AGENT & DEVELOPERS PVT LTD (E-(FILE))

11 | ITA 6019/DEL/2026 2018-19 | [D] VIJAY BAGGA

12 | ITA 6020/DEL/2026 2018-19 [A] SACHIN ARORA

13 | ITA 7704/DEL/2026 2019-20 [D] GALAXY DREAM HOME DEVELOPERS PVT LTD.

14 | ITA 7705/DEL/2026 2020-21 [D] GALAXY DREAM HOME DEVELOPERS PVT LTD.

15 | ITA 7706/DEL/2026 2022-23 [D] GALAXY DREAM HOME DEVELOPERS PVT LTD.

16 | ITA 7714/DEL/2026 2021-22 [A] AMIT GARG

17 | ITA 7715/DEL/2026 2021-22 | [A] AMIT GARG

18 | ITA 7717/DEL/2026 2021-22 [D] SACHIN CHAWLA

19 | ITA 7718/DEL/2026 2021-22 [D] AMIT JALAN

20 | ITA 7720/DEL/2026 2019-20 | [D] BRY AIR ASIA PRIVATE LIMITED

21 | ITA 7721/DEL/2026 2017-18 [A] RAVI

22 | ITA 7722/DEL/2026 2017 [D] SHRI LAXMI ARCHCON PRIVATE LIMITED

23 | ITA 7723/DEL/2026 2019 [D] SHRI LAXMI ARCHCON PRIVATE LIMITED

24 CO 435/DEL/2026 2017-18 [A] SHRI LAXMI ARCHCON PRIVATE LIMITED

25 CO 436/DEL/2026 2019 [A] SHRI LAXMI ARCHCON PRIVATE LIMITED

26 | ITA 7724/DEL/2026 2018-19 {D] M/S SBK TRADE AND INFRASTRUCTURE PVT, LTD

27 | ITA 7725/DEL/2026 2022-23 [D] BOHEMIA BEER PRIVATE LIMITED

Assistant Registrar|
C%-ZZ-Sep-ZOZG
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 29-OCTOBER-2026 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks

1 ITA 997/DEL/2021 2003-04 [O] NEERAJ GUPTA ((260-A))

2 CO 90/DEL/2023 2003-04 | [A] NEERAJ GUPTA

3 ITA 1660/DEL/2024 2015-16 [A] NEXGEN INFRACON PVT LTD

4 ITA 1784/DEL/2024 2011-12 - | [A] LALESHWAR KUMAR RAUT

5 1 ITA 5450/DEL/2024 2014-15 | [A] NEXGEN INFRACON PVT. LTD

6 ITA 5122/DEL/2025 2017-18 [A] SLV SECURITY SERVICES PRIVATE LIMITED

7 ITA 5845/DEL/2026 2016-17 [A] NATIONAL PROJECTS CONSTRUCTION LIMITED

8 | ITA 6034/DEL/2026 2016-17 [D] NATIONAL PROJECTS CONSTRUCTION CORPORATION LIMITED

9 ITA 6066/DEL/2026 2019-20 [A] ATUL BHATNAGAR

10 | ITA 6073/DEL/2026 2017-18 | [A] LAVA INTERNATIONAL LIMITED

11 | ITA 6422/DEL/2026 2017-18 | [D] LAVA INTERNATIONAL LIMITED

12 | ITA 7073/DEL/2026 2020-21 [A] LAVA INTERNATIONAL LIMITED

13 | ITA 7398/DEL/2026 2018-19 [A] BIOTAVIA PHARM PVT LTD

14 | ITA 7403/DEL/2026 2024-25 [A] PRAMOD KUMAR SHARMA

15 | ITA 7461/DEL/2026 2017 [D] FAME CREATIONS PRIVATE LIMITED (E- (FILE))

16 | ITA 7497/DEL/2026 2022-23 [A] SHIVA MISHRA (E- (FILE))

17 | ITA 7726/DEL/2026 2010-11 [A] MILKY WAY CONSULTANTS LLP

18 | ITA 7728/DEL/2026 2019-20 [D] DIWAN CHAND GOYAL

19 CO 382/DEL/2026 2019-20 [A] DIWAN CHAND GOYAL

20 | ITA 7729/DEL/2026 2016 [D] NEHA AGGARWAL

21 CO 417/DEL/2026 2016 [A] NEHA AGGARWAL

22 | ITA 7730/DEL/2026 2023-24 | [D] SAHARA PRIME CITY LIMITED

23 | ITA 7738/DEL/2026 2017-18 [D] ALSORG INTERIORS INDIA PRIVATE LIMITED

24 | ITA 7739/DEL/2026 2018-19 [D] ALSORG INTERIORS INDIA PRIVATE LIMITED

25 | ITA 7740/DEL/2026 2019-20 [D] ALSORG INTERIORS INDIA PRIVATE LIMITED

26 | ITA 7741/DEL/2026 2020-21 {D] ALSORG INTERIORS INDIA PRIVATE LIMITED

27 | 1TA 7742/DEL/2026 2021-22 [D] ALSORG INTERIORS INDIA PRIVATE LIMITED

28 | ITA 7743/DEL/2026 2022-23 [D] ALSORG INTERIORS INDIA PRIVATE LIMITED
Assista% %r
J% 29-Sep-2
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 02-NOVEMBER-2026 (MONDAY)

Srl | Appeal Number A$Zg1:' Assessee Name Remarks
1 | ITA 2881/DEL/2023 | 2014-15 [[A] MAHAGUN (INDIA) PVT. LTD. ((R/M})
2 | ITA 2882/DEL/2023 | 2015-16 |[[A] MAHAGUN (INDIA) PVT. LTD ((R/M})
3 | ITA 3008/DEL/2023 | 2015-16 |[D] MAHAGUN INDIA PVT. LTD. {(R/M))
4 | ITA 3036/DEL/2023 | 2016-17 |[D] MAHAGUN INDIA PVT. LTD. ((R/M))
5 | ITA 2883/DEL/2023 | 2016-17 |[A] MAHAGUN ( INDIA) PVT LTD ((R/M))
6 | ITA 7478/DEL/2026 | 2018-19 |[A] VIBE FASHION APPAREL PRIVATE LIMITED
7 | ITA7477/DEL/2026 | 2018-19 |[A] M/S VIBE FASHION APPAREL PRIVATE LIMITED
8 | ITA 7476/DEL/2026 2017-18 [ [A] M/S VIBE FASHION APPAREL PRIVATE LIMITED
9 | ITA 7475/DEL/2026 | 2015-16 |[A] M/S VIBE FASHION APPAREL PRIVATE LIMITED
10 | ITA 5574/DEL/2026 | 2023-24 |[D] KRSKA CAPITAL PRIVATE LIMITED
11 | ITA 7751/DEL/2026 | 2023-24 | [D] KRSKA CAPITAL PRIVATE LIMITED
12 | CO 313/DEL/2026 2023-24 | [A] KRSKA CAPITAL PRIVATE LIMITED
13 | ITA 8542/DEL/2026 | 2015-16 |[D] KULDEEP SALUJA
14 | ITA 8541/DEL/2026 2014-15 | [D] KULDEEP SALUJA
15 | ITA 8543/DEL/2026 | 2016-17 |[D] KULDEEP SALUJA
16 | ITA 8544/DEL/2026 | 2017-18 |[D] KULDEEP SALUJA
17 | ITA 7744/DEL{2026 | 2020-21 |[D] M/S ENN V ENN DESIGNS PVT. LTD.
18 | ITA 7745/DEL/2026 | 2012-13 |[A] ADITYA PROPERTIES PVT LTD
19 | ITA 7746/DEL/2026 2019-20 [ [A] SARVARI BEGUM
20 | ITA 7747/DEL/2026 | 2023-24 |[D} SAHARA INDIA MASS COMUNICATION
21 | ITA 7748/DEL/2026 | 2017-18 [{D] MANOJ KUMAR
22 | ITA 7749/DEL/2026 | 2017-18 | [A] COSMIC NUTRACOS SOLUTIONS PRIVATE LIMITED
23 | ITA 7750/DEL/2026 | 2018-19 |[A] COSMIC NUTRACOS SOLUTIONS PRIVATE LIMITED
24 | ITA 7752/DEL/2026 | 2016-17 |[A] MICKEY SIBAL (THROUGH LEGAL HEIR RADHIKA SIBAL)
25 | ITA 7753/DEL/2026 | 2017-18 | [A] INCOME TAX OFFICER NEFAC

(é—ﬁkg»
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 03-NOVEMBER-2026 (TUESDAY)

Sr

Appeal Number

Assmt,
Year

Assessee Name

Remarks

ITA 3349/DEL/2025

2013-14

[A] ANKIT AGGARWAL

ITA 5258/DEL/2025

2021-2022

[A] TARUN KUMAR SAHAY (HUF)

ITA 5394/DEL/2025

2025-26

[A] VOICE OF INDIAN COMMUNICATION TECHNOLOGY
ENTERPRISES

ITA 7692/DEL/2025

2022-23

[A] SPJ EXIM SERVICES PRIVATE LIMITED

ITA 7766/DEL/2025

2012-13

[D] CHANDEEP LEASING & FINANCE CO PRIVATE LIMITED

ITA 7798/DEL/2025

2017-18

[A] RE INDIA PROPERTY MANAGEMENT PRIVATE LIMITED

ITA 7822/DEL/2025

2016-17

[A] SUNIL AGGARWAL (HUF)

ITA 2750/DEL/2026

2014-15

[A] VATSALYA DHARA TRSUT

ITA 2848/DEL/2026

2011-2012

[A] PRADEEP KUMAR

10

ITA 2879/DEL/2026

2013-14

[A] MRCC TRANSFORMATION SOLUTIONS PRIVATE LIMITED

11

I1TA 2945/DEL/2026

2026-27

[A] MANGALAM EDU GATE

12

ITA 3707/DEL/2026

2026-27

[A] MANGALAM EDU GATE

13

ITA 5903/DEL/2026

2018-19

[D] MANAV GANGWANI

14

ITA 5986/DEL/2026

2021-22

[A] SMT. LAXMI

15

ITA 6044/DEL/2026

2018-19

[A] PRADEEP KUMAR AGRAWALLA

16

ITA 6071/DEL/2026

2008-09

[A] ISHWAR CHAND TYAGI THROUGH L/H RAJ KUMARI

17

ITA 7465/DEL/2026

2014

[D] SULOCHNA GOEL

18

ITA 7754/DEL/2026

2024-25

[A] SHIV LAL RATNAKAR

19

ITA 7755/DEL/2026

2012-13

[A] KIRTI KUMAR DAWAR

20

ITA 7764/DEL/2026

2023-24

[D] M/S NDR AUTO COMPONENTS LIMITED

21

ITA 7756/DEL/2026

2025-26

[A] GURUKUL FOUNDATION SOCIETY

22

ITA 7757/DEL/2026

2015-2016

[A] TRIGON TOOLING SOLUTIONS PRIVATE LIMITED

23

ITA 7759/DEL/2026

2018-19

[D] BHARAT SEATS LIMITED

24

ITA 7760/DEL/2026

2019-20

[D] BHARAT SEATS LIMITED

25

ITA 7761/DEL/2026

2020-21

[D] M/S BHARAT SEAT LIMITED

26

ITA 7762/DEL/2026

2021-22

[D] M/S BHARAT SEAT LIMITED

27

ITA 7763/DEL/2026

2023-24

[D] M/S BHARAT SEAT LIMITED

Do
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF E BENCH FOR 04-NOVEMBER-2026 (WEDNESDAY)
Srl | Appeal Number A$Z':rt' Assessee Name Remarks
1| sose /[I)TEAL /2025 | 2019-20 | [A] CHATTAN CLIMBING SPORTS SOLUTIONS LLP
2 | s080 /lI)TE't /2025 | 201920 | [D] CHATTAN CLIMBING SPORTS SOLUTIONS LLP
3| oyes /éTE’t 12026 | 2009-10 | [A] SANJAY BHANDART
4| so10 /[I)TE’t 12026 | 2012713 | [A] AKMAL KHAN
5 ITA 2024-25 | [A] SAMAR MAJI
5026/DEL/2026
6 | 7765 /II)E\_ /2026 | 2020-21 | [D] PASUPULETIVENKATA SUNIL
7| 7766 /II)TEAL 12026 | 201516 | [D] SANJAY AGRAWAL
8 | e /[I)TEPL 12026 | 201617 | [D] SANJAY AGRAWAL
9 | S es /[I)EAL 12026 | 2017-18 | [D] SANJAY AGRAWAL
10| 276 /éTE’t 12026 | 201819 | [D] SANJAY AGRAWAL
| /II)TEAL 12026 | 2020-21 | [D] SANJAY AGRAWAL
2| /éTEAL 12026 | 202324 | [A] BALDEV KUMAR B VARMA
13 e /IIDTE‘E 12026 | 202324 | [A] ANAND DEV
14| 20 /IIDLAL/2026 1202324 | [A] ANAND DEV
oA
Asgistant Registrar
N 29-Sep-2026|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF E BENCH FOR 05-NOVEMBER-2026 (THURSDAY)

Srl | Appeal Number Ai:':: Assessee Name Remarks

1| 330 /,IDTE‘E 12024 | 2021-22 | [A] MAHIRA BUILDWELL PRIVATE LIMITED

2 | 68 /IIJ-II-E/?_ 12025 | 20112012 [A] BABU AUGUSTINE

3 | g2 /éTEAL 12026 | 202324 | [A] SUKHDEV SINGH

4| g /II)TEAL 12026 | 2017 | [D] FRISKY HOPITALITY PRIVATE LIMITED

5| e /IIDTEAL 12026 | 202324 | [A] RRA PROJECT MANAGEMENT PRIVATE LIMITED

6| e /IIDTEAL 12026 | 202425 | [A] SMT. ANUPRIYA GOEL

) [ /éTE‘t /2026 |2023-2024  [A] SHRI SETH SITARAM CHARITABLE TRUST

8 | g /[I)TEAL 12026 | 202324 | [A] UNOFIN TECHNOLOGY LLP

9 | e /IID-II-E?_/ZOZG 2013-14 | [A] SUMAN LATA

10| a0 /[I)TE’E 12026 | 201314 | [A] SUMAN LATA

1] 571 /éTEAL 12026 | 201920 | [A] AIDHI PROJECTS PRIVATE LIMITED

12| e /[I)TE’t 12026 | 201415 | [D] PUBLIC HEALTH FOUNDATION OF INDIA

13 e /IIDTEAL 12026 | 2020-21 | [D] SANJEEV KUMAR SETHI

14| e /IIDTE’I\_ 12026 | 202324 | [A] DAYAWATI DAHIYA

Assjstant Registrar
é/29-5ep-202§
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 12-OCTOBER-2026 (MONDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA8196/DEL/2025 | 2018-2019 |[A] HALLMARK DEVELOPERS PRIVATE LIMITED (E FILE)
2 ITA 8273/DEL/2025 2013-14 [A] PRADEEP KUMAR JINDAL (E FILE)

3 | ITA 8287/DEL/2025 2020-21 | [A] ABHINAV KALRA

4 | ITA 8288/DEL/2025 2020-21 | [A] RAVINDER SINGH

5 ITA 8289/DEL/2025 2018-19 [D] M/S.INSTYLE EXPORTS PRIVATE LIMITED (E FILE)

6 | ITA 1059/DEL/2026 2013-14 | [A] SWADESHI ALUMINIUM COMPANY PRIVATE LIMITED (E FILE)
7 | ITA 1065/DEL/2026 | 2021-2022 |[A] ASHIM TALWAR (E FILE)

8 | ITA 1124/DEL/2026 2018-19 | [D] FARMAN (E FILE)

9 ITA 1165/DEL/2026 2019-20 [A] BHAGWAN SINGH (E FILE)

10 | ITA 3651/DEL/2026 2020-21 | [D] TARUN MODI HUF (E FILE)

11 | ITA 3675/DEL/2026 2013-14 [A] PKA PROJETCS PVT LTD (E FILE)

12 | ITA 3683/DEL/2026 2017-18 | [A] TEJASVI BHALLA (E FILE)

13 | ITA 3776/DEL/2026 2017-18 [A] JAT NARAYAN BANSAL
14 | ITA 4036/DEL/2026 2013-14 | [A] WAZID ALI
15 | ITA 4037/DEL/2026 2013-14 | [A] WAZID ALI
16 | ITA 4042/DEL/2026 2010-11 [A] NATASHA TALWAR
17 | ITA 4043/DEL/2026 2010-11 [A] NATASHA TALWAR
18 | ITA 4061/DEL/2026 2012-13 | [A] SUMAN LATA (E FILE)

19 | ITA 4085/DEL/2026 2012-13 [A] SANJAY (E FILE)

20 | ITA 4111/DEL/2026 2018-19 | [D] M/S HAZOORILAL JEWELLERS PVT LTD (E FILE)

21 | ITA 4112/DEL/2026 2019-20 [D] M/S HAZOORILAL JEWELLERS PVT LTD (E FILE)

22 CO 346/DEL/2026 2018-19 [A] HAZOORILAL JEWELLERS PVT LTD
23 | CO 347/DEL/2026 2019-20 | [A] HAZOORILAL JEWELLERS PVT LTD
24 | CO 348/DEL/2026 2021-22 | [A] HAZOORILAL JEWELLERS PVT LTD
25 | ITA 4113/DEL/2026 2021-22 | [D] M/S HAZOORILAL JEWELLERS PVT LTD (E FILE)

26 | ITA 4129/DEL/2026 | 2021-2022 |[A]S N S EDUCATIONAL SOCIETY (E FILE)

27 | ITA 4354/DEL/2026 2027-28 [A] JAIPUR NATIONAL UNIVERSITY
28 | 1TA 4197/DEL/2026 2027-28 | [A] JAIPUR NATIONAL UNIVERSITY (E FILE)
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INC

OME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 13-OCTOBER-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA2588/DEL/2025 | 2011-12 | [A] ANIKT AGARWAL (E/H)

2 | ITA 2590/DEL/2025 2013-14 | [A] ANKIT AGARWAL (E/H)

3 | ITA 2591/DEL/2025 2014-15 | [A] ANKIT AGARWAL (E/H)

4 ITA 2592/DEL/2025 2015-16 [A] ANKIT AGARWAL (E/H)

5 | ITA 2593/DEL/2025 2016-17 | [A] ANKIT AGARWAL (E/H)

6 1 ITA 2594/DEL/2025 2017-18 | [A] ANKIT AGARWAL (E/H)

7 | ITA 2595/DEL/2025 2018-19 | [A] ANKIT AGARWAL (E/H)

8 | ITA 2589/DEL/2025 2012-13 [A] ANKIT AGARWAL (E/H)

9 ITA 2596/DEL/2025 2019-20 [A] ANKIT AGARWAL (E/H)

10 | ITA 2597/DEL/2025 2020-21 [A] ANKIT AGARWAL (E/H)

11 | ITA 7354/DEL/2018 2014-15 | [A] SAGAR RATNA RESTAURANTS PVT. LTD.

12 | ITA 8176/DEL/2025 2017-18 | [A] LAXMI CHAND (E FILE)

13 | ITA 8182/DEL/2025 2022-23 | [A] VIVEK GAMBHIR (E FILE)

14 | ITA 8213/DEL/2025 | 2016-17 |[A] SAROJ JAIN (E FILE)

15 | ITA 1143/DEL/2026 2021-22 [D] SUBHASH KEDIA (E FILE)

16 | ITA 1149/DEL/2026 | 2016-2017 | [A] ANIL KUMAR SINGHAL (E FILE)

17 | ITA 3657/DEL/2026 2012-13 [A] AMBICA ALLOYS (E FILE)

18 | ITA 4165/DEL/2026 2017-18 | [A] QUATRRO GLOBAL SERVICES PRIVATE LIMITED
19 | ITA 6090/DEL/2026 2016-17 | [A] KANTA BOTHRA

20 | ITA 6091/DEL/2026 2017-18 | [A] KANTA BOTHRA

21 | ITA 6092/DEL/2026 | 2018-2019 |[A] KANTA BOTHRA

22 | ITA 6104/DEL/2026 2017-18 [A] MALL HOTEL LTD.

23 | ITA 5574/DEL/2025 2012 [D] M/S RADHA JEWELLERY HOUSE (E FILE)

24 | ITA 3899/DEL/2026 | 2013-14 |[D] RAJESH JAIN (E FILE)

25 | ITA 3900/DEL/2026 2014 [D] RAJESH JAIN (E FILE)

26 | ITA 3903/DEL/2026 2020-21 [A] PARAS RANG RASAYAN PRIVATE LIMITED (E FILE)
27 | ITA 6231/DEL/2026 2019-20 | [A] BIRMA DEVI

Assistant Registrar]

I~
>

30-Sep-2026)
v 1z



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 14-OCTOBER-2026 (WEDNESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks

1 | ITA 3672/DEL/2025 2013-14 | [A] ALANKIT INSURANCE BROKERS LTD

2 | ITA 3673/DEL/2025 2014-15 | [A] ALANKIT INSURANCE BROKERS LTD

3 | ITA 3674/DEL/2025 2015-16 | [A] ALANKIT INSURANCE BROKERS LTD

4 | ITA 3675/DEL/2025 2016-17 | [A] ALANKIT INSURANCE BROKERS LTD

5 | ITA 3676/DEL/2025 2017-18 | [A] ALANKIT INSURANCE BROKERS LTD

6 | ITA 3677/DEL/2025 2018-19 | [A] ALANKIT INSURANCE BROKERS LTD

7 | ITA 3678/DEL/2025 2019-20 | [A] ALANKIT INSURANCE BROKERS LTD

8 | ITA 3679/DEL/2025 2020-21 | [A] ALANKIT INSURANCE BROKERS LTD

9 | ITA4913/DEL/2025 2017-18 | [A] KUBER RECYCLE PROJECTS PRIVATE LIMITED, NEW DELHI

10 | ITA 4914/DEL/2025 2018-19 | [A] KUBER RECYCLE PROJECTS PRIVATE LIMITED, NEW DELHI

11 | ITA 4916/DEL/2025 { 2020-2021 |[A] MAYA AGRAWAL

12 | ITA 4917/DEL/2025 | 2020-2021 | [A] ANJALT AGRAWAL

13 | ITA 4925/DEL/2025 2019-20 | [A] ALANKIT FOUNDATION, NEW DELHI

14 | ITA 4926/DEL/2025 2020-21 | [A] ALANKIT FOUNDATION, NEW DELHI

15 | ITA 4928/DEL/2025 | 2020-2021 | ([A] SHIKHA AGRAWAL

16 | ITA 4055/DEL/2026 2017-18 | [A] OMBIR (E FILE)

17 | ITA 4056/DEL/2026 2017-18 | [A] OMBIR (E FILE)

18 | ITA 4058/DEL/2026 2018-19 | [A] MEDECUBE HEALTHCARE INDIA PRIVATE LIMITED (E FILE)

19 | ITA 4073/DEL/2026 2016-17 | [A] HARI OM FOODS (E FILE)

20 | ITA 4074/DEL/2026 2019-20 | [D] KARAMVIR GUPTA (E FILE)

21 | CO 306/DEL/2026 2019-20 | [A] KARAMVIR GUPTA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 15-OCTOBER-2026 (THURSDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks

1 | ITA5488/DEL/2025 | 2019-20 | [D] PREEKSHAT BHASIN (E FILE)

2 | ITA7593/DEL/2025 2016-17 | [A] SH. VIPIN KUMAR

3 | ITA 7594/DEL/2025 2017-18 | [A] SH. VIPIN KUMAR

4 | ITA 8937/DEL/2025 2017-18 | [D] VIPIN KIUMAR (E FILE)

IT(SS)A ]
5 | 8170/DEL/2025 2022-23 | [A] MOMIT KUMAR GUPTA (E FILE)

6 ITA 928/DEL/2026 2019-20 | [A] NATIONAL BUILDING CONSTRUCTION CORPORATION LIMITED

7 | ITA 1080/DEL/2026 2013-14 | [D] RAJESH GUPTA (E FILE)

8 CO 133/DEL/2026 2013-14 | [A] RAJESH GUPTA (E FILE)

9 [ ITA 3668/DEL/2026 2019-20 | [D] BLUE BIRD LOGISTICS PRIVATE LIMITED (E FILE)

10 | TTA 3669/DEL/2026 2019-20 | [D] BLUE BIRD LOGISTICS PRIVATE LIMITED (E FILE)

11 | ITA 3728/DEL/2026 2013-14 | [A] KUSUM GUPTA (E FILE)

12 | ITA 3736/DEL/2026 2017-18 | [A] DIVYA VIRMANI (E FILE)

13 | ITA 3788/DEL/2026 2016-17 | [A] SANDEEP SHARMA

14 | ITA 3790/DEL/2026 2011-12 | [A] MOHAN BROTHERS PRIVATE LIMITED

15 | ITA 3794/DEL/2026 2022-23 | [A] SACHIN KUMAR (E FILE)

16 | ITA 3801/DEL/2026 2019-20 | [A] PRAMOD SHARMA (E FILE)

17 | ITA 3810/DEL/2026 2022-23 | [A] SILVERGLADES INFRASTRUCTURE PVT. LTD. (E FILE)

18 | ITA 3859/DEL/2026 2019-20 | [D] VINOD KUMAR (E FILE)

19 | ITA 4027/DEL/2026 2022-23 | [A] C.E. INFO SYSTEMS LIMITED (E FILE)

20 | ITA 4146/DEL/2026 2026-27 F[IISE)SHRI MURLIDHAR KANDA MEMORIAL CHARITABABLE TRUST SIRSA (E

21 | ITA 6191/DEL/2026 2027-28 | [A] CHAUDHARY BANSI LAL MEMORIAL TRUST (E FILE)

22 | ITA 6192/DEL/2026 2027-28 | [A] CHAUDHARY BANSI LAL MEMORIAL TRUST (E FILE)

23 | ITA 6223/DEL/2026 2021-22 | [D] PELICAN TOBACCO INDIA PVT LTD

24 | ITA 6225/DEL/2026 2018-19 | [A] VIJAY ARORA

25 | ITA 6226/DEL/2026 2018-19 | [A] VIJAY ARORA

26 | ITA 6228/DEL/2026 2021-22 | [A] M/S MADE EASY PUBLICATIONS PRIVATE LIMITED

27 | ITA 6230/DEL/2026 2018-19 | [D] MOHIT AGGARWAL

28 | ITA 6244/DEL/2026 2026-27 | [A] CARRIER COMPUTER EDUCATION SOCIETY (E FILE)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 19-OCTOBER-2026 (MONDAY)

Srl Appeal Number |[Assmt. Year Assessee Name Remarks
1 | ITA 8169/DEL/2025 2017-18 | [A] HEEHOON DESIGN GLOBAL PVT LTD ((E-FILE))
2 | ITA 8183/DEL/2025 2018-19 | [A] M/S FASHION ACCESSORIES ((E-FILE))

3 | ITA 8267/DEL/2025 2019-20 | [A] SRB PROMOTERS PVT LTD (E FILE)

4 ITA 585/DEL/2026 2013-14 | [A] M/S DYNACON PROJECTS (P) LTD.

5 ITA 3699/DEL/2026 2010-11 [D]} DYNACON PROJECTS PVT LTD ((E-FILE))
6 | ITA 3700/DEL/2026 2011-12 | [D] DYNACON PROJECTS PVT LTD ((E-FILE))
7 | ITA 3701/DEL/2026 2012-13 | [D] DYNACON PROIECTS PVT LTD ((E-FILE))
8 | ITA 3936/DEL/2026 2018-19 | [D] RAJNANDINI METAL LIMITED (E FILE)

9 | ITA 3937/DEL/2026 2022-23 | [D] RAJNANDINI METAL LTD (E FILE)

10 | ITA 3938/DEL/2026 2023-24 [D] RAJNANDINI METAL LTD (E FILE)

11 | ITA 3973/DEL/2026 2020-21 [A] ALEX TOUR AND TRAVEL PRIVATE LIMITED
12 | TTA 4071/DEL/2026 2015-16 | [D] RENU JAIN (E FILE)

13 | ITA4098/DEL/2026 | 2018-19 | [A] AMRITA NAGPAL (E FILE)

14 | ITA 4099/DEL/2026 2018-19 | [A] VIKAS NAGPAL (E FILE)

15 | ITA 4102/DEL/2026 2018-19 | [A] EURIND RESOURCES PRIVATE LIMITED (E FILE)
16 | ITA 4205/DEL/2026 2026-27 [A] SARASWATI SHIKSHA SABHA (E FILE)

17 | ITA 6233/DEL/2026 2018-19 [A] DHARMENDRA KUMAR
18 | ITA 6242/DEL/2026 2013-14 | [A] RAVI ORGANICS LTD
19 | ITA 7822/DEL/2026 2012-13 | [A] LUFELINE HOUSING DEVELOPMENT FINANCE COMPANY PRIVATE LIMITED
20 | ITA 7823/DEL/2026 2020-21 | [D] DSOT SOLUTIONS PRIVATE LIMITED
21 | ITA 7824/DEL/2026 2019-20 [D] MANOJ KUMAR
22 | ITA 7825/DEL/2026 2019-20 | [A] RAJENDER KUMAR
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 21-OCTOBER-2026 (WEDNESDAY)

Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 CO 411/DEL/2026 2020-21 | [A} BOUNTIFUL INFRAPROJECTS PRIVATE LIMITED
2 CO 412/DEL/2026 2021-22 | [A] BOUNTIFUL INFRAPROJECTS PRIVATE LIMITED
3 ITA 3644/DEL/2026 2012-13 [A] 3B ROLLING MILLS LIMITED (E FILE)

4 | ITA 3924/DEL/2026 APP?I%I\BLE [A] PRANYAS DEVELOPMENT FOUNDATION (E FILE)
5 | ITA 3960/DEL/2026 2016-17 | [A] TACTFULL INVESTMENTS LIMITED

6 | ITA 6234/DEL/2026 2011-12 | [A] NIKIYOG BUILDWELL PRIVATE LIMITED

7 | ITA 6235/DEL/2026 2012-13 | [A] NIKIYOG BUILDWELL PRIVATE LIMITED

8 ITA 6237/DEL/2026 2020-21 [A] SATENDRA SINGH CHAUDHARY

9 | ITA 6240/DEL/2026 2021-22 | [D] RAJEEV KUMAR SINGH

10 | ITA 6241/DEL/2026 2021-22 | [D] ATUL KUMAR SINGH
11 | ITA 6243/DEL/2026 2015-16 | [A] SATNAM SINGH
12 | ITA 6258/DEL/2026 2014-15 | [D] M/S BHARAT SEAT LIMITED
13 | ITA 7826/DEL/2026 2018-19 | [A] SHREE VARINDER GHAI EDUCATION SOCIETY
14 | ITA 7827/DEL/2026 2015-16 [A] JANKI DEVI VOCATIONAL CENTRE
15 | ITA 7828/DEL/2026 2016-17 | [A] JANKI DEVI VOCATIONAL CENTRE
16 | ITA 7829/DEL/2026 2018-19 | D] NOSHE OCEANIC PRIVATE LIMITED
17 | TTA 7830/DEL/2026 2017-18 | [A] SANT RAM
18 | ITA 7831/DEL/2026 2019-20 [D] CBS INTERNATIONAL PROJECTS PRIVATE LIMITED
19 | ITA 7832/DEL/2026 2020-21 [D] BOUNTIFUL INFRAPROJECTS PVT LTD.

20 | ITA 7833/DEL/2026 2021-22 | [D] BOUNTIFUL INFRAPROJECTS PVT LTD.
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 22-OCTOBER-2026 (THURSDAY)

Srl | Appeal Number |(Assmt. Year Assessee Name Remarks
1 CO 416/DEL/2026 2015 [A] NEHA AGGARWAL

2 | ITA 2408/DEL/2017 2006-07 | [A] M/S. AIRPORTS AUTHORITY OF INDIA (260A)
3 | ITA 5680/DEL/2025 2013-14 | [A] SANT LAL (E FILE (R/M))

4 | TTA 3858/DEL/2026 2017-18 | [A] MLC JEWELS PVT LTD (E FILE)

5 | ITA 3939/DEL/2026 2016-17 | [D] KALINDEE-COBRA JV (E FILE)

6 ITA 3940/DEL/2026 2017-18 [D] KALINDEE-COBRA JV,GURUGRAM (E FILE)

7 ITA 4103/DEL/2026 2017-18 [A] SUMIL KUMAR MAHENDRA (E FILE)

8 ITA 6239/DEL/2026 2018-19 [A] M/S SOMVANSHI CONSTRUCTIONS PVT LTD
9 ITA 6246/DEL/2026 2016-17 [A] GATIK BUILDTECH PRIVATE LIMITED

10 | ITA 6257/DEL/2026 2022-23 | [A] SHRI GURU RAM RAI EDUCATION MISSION MANAGING COMMITTEE
11 | ITA 6260/DEL/2026 2022-23 | [A] BRAHAM DUTT SHARMA

12 | ITA 7835/DEL/2026 2020-21 [A] ASHOK KUMAR KARNANI

13 | ITA 7836/DEL{2026 2019-20 [A] BLUEBEAN LOGISTICS PRIVATE LIMITED

14 | ITA 7837/DEL/2026 2015-16 | [A] YADAV KALYAN SABHA

15 | ITA 7838/DEL/2026 2015-16 | {A] YADAV KALYAN SABHA

16 | ITA 7839/DEL/2026 NA [A] CHANGE MAKERS SOCIETY

17 | ITA 7840/DEL/2026 2025-26 [A] M/S DIGILINE SYSTEMS (P) LIMITED

18 | ITA 7842/DEL/2026 2022-23 [D] MS. SUSHMA VARMA

19 | ITA 7843/DEL/2026 2014-15 | [A] DEEPIKA

20 | ITA 7844/DELj2026 2015 [D] NEHA AGGARWAL
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IN

COME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 26-OCTOBER-2026 (MONDAY)

Stl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 1111/DEL/2026 2015-16 | [A] BRINDAVAN AGRO INDUSTRIES PRIVATE LTD (E FILE)
2 ITA 1112/DEL/2026 2018-19 [A] BRINDAVAN AGRO INDUSTRIES PVT LTD (E FILE)
3 | ITA 1113/DEL/2026 2019-20 | [A] BRINDAVAN AGRO INDUSTRIES PVT LTD (E FILE)
4 | ITA 1176/DEL/2026 2016-17 | [A] BRINDAVAN AGRO INDUSTRIES PVT LTD
5 ITA 1177/DEL/2026 2017-18 [A] BRINDAVAN AGRO INDUSTRIES PVT LTD
6 ITA 1178/DEL/2026 2020-21 [A] BRINDAVAN AGRO INDUSTRIES PVT LTD
7 | ITA 1179/DEL/2026 2021-22 | [A] BRINDAVAN AGRO INDUSTRIES PVT LTD
8 ITA 1180/DEL/2026 | 2022-2023 | [A] BRINDAVAN AGRO INDUSTRIES PVT LTD
9 | ITA 1181/DEL/2026 2023-24 | [A] BRINDAVAN AGRO INDUSTRIES PVT LTD
10 | ITA 3230/DEL/2026 2018-19 | [A] M/S SPAR GEO INFRA PVT LTD, NEW DELHI
11 | ITA 3968/DEL/2026 2017-18 [A] M/S SHRI NIWAS PULSES PRIVATE LIMITED
12 | ITA 3971/DEL/2026 2017-18 [A] SHRI NIWAS PULSES PRIVATE LIMITED
13 | ITA 3976/DEL/2026 2015-16 [A] SHREE SAI TRADERS (E FILE)
14 | ITA 5650/DEL/2026 2016-17 | [A] PUNJAB NATIONAL BANK
15 | ITA 6108/DEL/2026 2011-12 | [A] M/S EPOCH DISTRIBUTION PRIVATE LIMITED
16 | ITA 6119/DEL/2026 2016-17 [D] PUNJAB NATIONAL BANK (E FILE)
17 | ITA 6136/DEL/2026 2019 [D] M/S LEVIN FINTECH PRIVATE LIMITED (E FILE)
18 [ ITA 6137/DEL/2026 2013-14 [A] SHREE AMBEY METAL INDUSTRIES PRIVATE LIMITED (E FILE)
19 | ITA 6139/DEL/2026 2017-18 | [A] BROAD INJECTABLES (E FILE)
20 | ITA 6268/DEL/2026 2011-12 | [D] EPOCH DISTRIBUTION PVT. LTD
21 | ITA 6329/DEL/2026 2015-16 | [D] ACME RESOURCES LIMITED
22 | ITA 6330/DEL/2026 2016-17 | [D] ACME RESOURCES LIMITED
23 | ITA 6363/DEL/2026 2018-19 [D] SPAR GEO INFRA PVT LTD
0P
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ANLUME IAX AFPELLAILE I KIBUNAL, DELHL BENLN

, NEVY UELL

CAUSE LIST OF F BENCH FOR 27-OCTOBER-2026 (TUESDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 3890/DEL/2026 2017-18 {A] AMB HOMES PVT LTD (E/H)
2 ITA 3889/DEL/2026 2015-16 [A] AMB HOMES PVT LTD (EfH)
3 ITA 980/DEL/2026 2020-21 [A] SARITA JAIN (E-(FILE))
4 ITA 5767/DEL/2026 2017-18 [A] SARITA JAIN
5 ITA 3854/DEL/2026 2021-22 [A] DWARKESH ALLOYS PRIVATE UIMITED (E FILE)
6 ITA 3853/DEL/2026 2017-2018 | [A] DWARKESH ALLOYS PRIVATE LIMITED (E FILE)
7 CO 351/DEL/2026 2016-17 [A] SALIL KAKKAR
8 CO 352/DEL/2026 2017-18 [A] SALIL KAKKAR
9 CO 353/DEL/2026 2018-19 [A] SALIL KAKKAR
10 ITA 6296/DEL/2026 2016-17 [D] SALIL KAKKAR
11 ITA 6297/DEL/2026 2017-18 [D] SALIL KAKKAR
12 ITA 6298/DEL/2026 2018-19 [D] SALIL KAKKAR
13 CO 338/DEL/2026 2015-16 [A] SH. CHHALLANI LALTTH KUMAR
14 CO 340/DEL/2026 2019-20 {A] SH. CHHALLANT LALTTH KUMAR
15 ITA 6291/DEL/2026 2020-21 fD] SH. CHHALLANI LALITH KUMAR
16 ITA 6290/DEL/2026 2019-20 [D] SH. CHHALLANI LALITH KUMAR
17 CO 339/DEL/2026 2018-19 [A] SH. CHHALLANI LALITH KUMAR
18 ITA 6286/DEL/2026 2015-16 [D] SH. CHHALLANI LALITH KUMAR
19 [TA 6289/DEL/2026 2018-19 [D] SH. CHHALLANI LALITH KUMAR
20 ITA 6287/DEL/2026 2016-17 [D] SH. CHHALLANI LALITH KUMAR
21 ITA 6288/DEL/2026 2017-18 [D] SH. CHHALLANI LALITH KUMAR
22 ITA 979/DEL/2026 2020-21 [A] VIMLA DEVI CHHALLANI (E FILE)
23 ITA 5760/DEL/2026 2017-18 [A] VIMLA DEVI CHHALLANI
24 ITA 5648/DEL/2026 2017-18 [A] SMT. SADHANA KAKKAR
25 ITA 6263/DEL/2026 2017-18 (D] SMT. SADHANA KAKKAR
26 ITA 5794/DEL/2026 2016-17 [A] LALITH KUMAR CHHALLANI
27 ITA 5795/DEL/2026 2017-18 [A] LALITH KUMAR CHHALLANI
28 ITA 5796/DEL/2026 2020-21 [A] LALITH KUMAR CHHALLANI
29 CO 350/DEL/2026 2017-18 [A] PRAVEEN KUMAR KAKKAR
30 CO 349/DEL/2026 2015-16 [A] PRAVEEN KUMAR KAKKAR
31 ITA 6279/DEL/2026 2015-16 [D1 PRAVEEN KUMAR KAKKAR
32 ITA 6280/DEL/2026 2017-18 {D] PRAVEEN KUMAR KAKKAR
33 ITA 6206/DEL/2026 2020-21 {A} IYOTI SINGH (E FILE)
34 ITA 6204/DEL/2026 2018-19 [A] JYOTI SINGH (E FILE)
35 ITA 6205/DEL/2026 2019-20 [A]} JYOTI SINGH (E FILE)
36 ITA 6201/DEL/2026 2019-20 [A] M/S MADE EASY LEARNING PRIVATE LIMITED (E FILE)
37 ITA 6202/DEL/2026 2020-21 [A) M/S MADE EASY LEARNING PRIVATE LIMITED (E FILE)
38 ITA 6203/DEL/2026 2022-23 [A] M/S MADE EASY LEARNING PRIVATE LIMITED (E FILE)
39 ITA 6211/DEL/2026 2021-22 [A] M/S MADE EASY EDUCATION PRIVATE LIMITED (E FILE)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 28-OCTOBER-2026 (WEDNESDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 ) ITA 3768/DEL/2026 2021-22 [ [A] ASHOK BANSAL
2 | ITA 3769/DEL/2026 2022-23 | [A] ASHOK BANSAL
3 ITA 3770/DEL/2026 2022-23 [A] ASHOK BANSAL
4 ITA 6140/DEL/2026 2016 [D] M/S KURZ INDIA PRIVATE LIMITED (E FILE)
5 ITA 6141/DEL/2026 2017 [D] M/S KURZ INDIA PRIVATE LIMITED (E FILE)
6 CO 377/DEL/2026 2017-18 | [A] KURZ INDIA PRIVATE LIMITED (E FILE)
7 | TTA 6142/DEL/2026 2012-13 | [A] GEETA SINGH (E FILE)
8 ITA 6143/DEL/2026 2017-18 [A] INGENICO INTERNATIONAL INDIA PVT. LTD. (E FILE)
9 ITA 6144/DEL/2026 2022-23 [A] INGENICO INTERNATIONAL INDIA PVT. LTD. (E FILE)
10 | ITA 6169/DEL/2026 2022 {D] M/S JAYPORE E-COMMERCE PRIVATE LIMITED (E FILE)
11 | ITA 7845/DEL/2026 2016 [D] NAVARUN LOHIA
12 | ITA7846/DEL/2026 | 2022-2023 |[A] ASHTVINAYAK EXPOGARMENTS PRIVATE LIMITED
13 | ITA 7848/DEL/2026 2018-19 [D] SHINPAK OVERSEAS EXPORT PRIVATE LIMITED
14 | ITA 7849/DEL/2026 2019-20 [D] INVESTMAX REALTY PRIVATE LIMITED
15 | ITA 7850/DEL/2026 2020-21 | [A] RAJENDER SAHIL SHARMA
16 | CO 425/DEL/2026 2019-20 | {A] ROSE INDUSTRIES
17 | ITA 7851/DEL/2026 2019-20 | [D] ROSE INDUSTRIES
18 | ITA 7852/DEL/2026 2016-17 | [A] PREETI BANSAL
19 | ITA 7854/DEL/2026 N.A. [A] POWHER
20 | ITA 7855/DEL/2026 2017-18 [A] RUKMINI IRON PRIVATE LIMITED
21 | ITA 7856/DEL/2026 2018-19 [A] SINECURE TECHNOCITY PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 29-OCTOBER-2026 (THURSDAY)

Sri | Appeal Number [Assmt. Year Assessee Name Remarks
1 | ITA 3753/DEL/2025 2017-18 { [D] SANJAY JAIN (E FILE)

2 ITA 3810/DEL/2025 2022-23 [D] LUXURIOUS INLAND DEVELOPERS LLP (E FILE)

3 ITA 8189/DEL/2025 2010-11 [A] PRADEEP KUMAR JINDAL ((E-FILE))

4 | ITA 8190/DEL/2025 2012-23 | [A] PRADEEP KUMAR JINDAL ((E-FILE))

5 | ITA 1166/DEL{2026 2015-16 | [A] SHANTI RICE MILLS (E FILE)

6 | ITA 1168/DEL/2026 2018-19 | [A] SHUSHANT SETHI (E FILE)

7 ITA 1169/DEL/2026 2017-18 [A] DHALL FOODS & BEVERAGES PRIVATE LIMITED (E FILE)
8 ITA 1174/DEL/2026 2018-19 [D] KETAN ANAND JADHAV (E FILE)

9 | ITA 3715/DEL/2026 2010-11 [A] M / S IRIS PIONEER INFRAPROJECT PRIVATE LIMITED (E FILE)
10 | ITA 3722/DEL/2026 2012-13 | [A] ISR EXPORTS PRIVATE LIMITED (E FILE)

11 | ITA 4070/DEL/2026 2016-17 | [A] VIRENDRA PRATAP SINGH (E FILE)

12 | ITA 4115/DEL/2026 NA [A] SHIVANI FOUNDATION (E FILE)

13 | ITA 4126/DEL/2026 2015-16 [D] ANKIT GUPTA (E FILE)

14 | ITA 4128/DEL/2026 2023-24 | [A] HANMANTH PAWAR (E FILE)

15 | ITA 7858/DEL/2026 2019-20 | [D] PARV BANSAL

16 | ITA 7859/DEL/2026 2021-22 | [D] PARYV BANSAL

17 | ITA 7860/DEL/2026 2016-17 | [A] M/S, SILVER CITY

18 | ITA 7862/DEL/2026 | 2024-2025 |[A] NAVEEN KUMAR

19 | ITA 7864/DEL/2026 2017-18 | [A] SWARAN KANTA SAHNI

20 | ITA 7865/DEL/2026 2019-20 | [D] M/S WORLD ONE INDIA FOREX PVT. LTD.

21 | ITA 7866/DEL/2026 2026-27 | [A] INTERNATIONAL INSTITIUE OF SELF REALIZATION

22 | ITA 7867/DEL/2026 2018-19 | [A] SURENDRA KUMAR DHAMIJA

23 | ITA 7868/DEL/2026 2020-21 [A] HARSH KUMAR SHARMA

24 | ITA 7869/DEL/2026 2021-22 [A] HARSH KUMAR SHARMA

Assistant eaistraf
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 02-NOVEMBER-2026 (MONDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 3850/DEL/2025 2022-23 | [D] SURENDRA JAIN (E FILE)
2 ITA 3979/DEL/2026 2020-21 [A] KR MONEY EXCHANGE PRIVATE LIMITED (E FILE)
3 | ITA 3987/DEL/2026 2019-20 | [D) NETWEB TECHNOLOGIES INDIA LIMITED (E FILE)
4 | ITA 3988/DEL/2026 2020-21 | [D] NETWEB TECHNOLOGIES INDIA LIMITED (E FILE)
5 ITA 6208/DEL/2026 2020-21 [A] AZURE PHOTOVOLTAIC PRIVATE LIMITED (E FILE)
6 | ITA 6209/DEL/2026 2021-22 | [A] AZURE POWER VENUS PRIVATE LIMITED (E FILE)
7 ITA 6266/DEL/2026 2024-25 [A] DAVINDER SINGH
8 | ITA 6270/DEL/2026 2016-17 | [D] INDERIEET BAJAJ THROUGH LEGAL HEIR SUSHIL BAJAJ
9 | ITA 6271/DEL/2026 2020-21 | [D] M/S STARBAG AG-AFCONS JOINT VENTURE
10 | ITA 7870/DEL/2026 | 2020-2021 | [A] VIPIN KANT
11 | ITA7871/DEL/2026 | 2021-2022 | [A] VIPIN KANT
12 | ITA 7874/DEL/2026 2009-10 [D] JASPAL SINGH & SONS
13 | ITA 7876/DEL/2026 | 2026-2027 | [A] NATIONAL SEED ASSOCIATION OF INDIA
14 | ITA 7877/DEL/2026 2017-18 | [D] M/S SUDHIR BHAI SAREE WALA PVT. LTD.
15 | ITA 7879/DEL/2026 2024-25 | [A] ANUJ SOOD
16 | ITA 7880/DEL/2026 2018-19 | [D] KPCORP CONSULTANTS PRIVATE LIMITED
17 | ITA 7881/DEL/2026 2019-20 [D] KPCORP CONSULTANTS PRIVATE LIMITED
18 | ITA 7882/DEL/2026 2019-20 [A] IMD SHUBH HOMES PRIVATE LIMITED
19 | ITA 7883/DEL/2026 | 2017-2018 | [A] RASHMI DHAMIJA, DELHI
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 03-NOVEMBER-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks

1 | ITA 8304/DEL/2025 2019-20 | [A] NITANSH GOEL

2 | ITA 6165/DEL/2026 2020-21 | [A] PRIMATEL FIBCOM LIMITED

3 | ITA6272/DEL/2026 2020-21 | [D] PRIMATEL FIBCOM LIMITED

4 | ITA 6328/DEL/2026 2022-23 | [A] AMRIT BOTTLERS PRIVATE LTD

5 | ITA 6331/DEL/2026 2023-24 | [A] YASH PAL

6 | ITA 6332/DEL/2026 2021-22 | [A] KAMAL PAUL

7 | ITA 6333/DEL/2026 2020-21 | [A] ABDUL WAHID

8 { ITA 6334/DEL/2026 2014-15 | [A] ANAMIKA DEALCOMM PRIVATE LIMITED

9 | ITA 6335/DEL/2026 2015-16 | [A] VARINDER KUMAR

10 | ITA 6336/DEL/2026 2017-18 | [A] DHARMENDRA KUMAR

11 | ITA 6337/DEL/2026 2017-18 | [A] DHARMENDRA KUMAR

12 | ITA 6338/DEL/2026 2017-18 | [A] DHARMENDRA KUMAR

13 | ITA 7884/DEL/2026 2027-28 | [A] VEDIC ANUSANDHAN SAMITI

14 | ITA 7885/DEL/2026 2027-28 | [A] VEDIC ANUSANDHAN SAMITI

15 | ITA 7886/DEL/2026 2017-18 | [A] INTERGLOBE REAL ESTATE VENTURES PVT. LTD.

16 | ITA 7887/DEL/2026 2018-19 | [A] INTERGLOBE REAL ESTATE VENTURES PVT. LTD.

17 | ITA 7888/DEL/2026 2020-21 | [A] INTERGLOBE REAL ESTATE VENTURES PVT, LTD.

18 | ITA 7889/DEL/2026 2022-23 | [A] INTERGLOBE REAL ESTATE VENTURES PVT. LTD.

19 | ITA 7890/DEL/2026 2024-25 | [A] INTERGLOBE REAL ESTATE VENTURES PVT. LTD.

20 | ITA 7894/DEL/2026 2016-17 | [A] HARJINDER SINGH

21 | ITA 7895/DEL/2026 2016-17 | [A] HARJINDER SINGH

22 | ITA 7896/DEL/2026 2016-17 | [A] HARJINDER SINGH

23 | ITA 7897/DEL/2026 2016-17 | [A] HARJINDER SINGH

Assistant Registrar]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 04-NOVEMBER-2026 (WEDNESDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks

1 | ITA 6937/DEL/2025 2023-24 | [A] DKT INDIA

2 | ITA 8058/DEL/2025 2023-24 | [D] DKT INDIA (E FILE)

3 | ITA 8323/DELj2025 2020-21 | [A] PARDEEP (E FILE)

4 | ITA 8324/DEL/2025 2017-18 | [A] LATE SUMIT BHUTAN.THROUGH GULSHAN KUMAR BHUTAN (L/H). (E FILE)

5 | ITA 6105/DEL/2026 2014-15 | [A] M/S MAHABHADRA CONSTRUCTIONS LIMITED

6 | ITA 6339/DEL/2026 2020-21 | [A] RECLINERS INDIA PVT. LTD

7 | ITA 6340/DEL/2026 2019-20 | [A] COOLMATE TRADERS PRIVATE LIMITED

8 | ITA 6341/DEL/2026 2018-19 | [A] RAMESH CHANDER KALRA

9 | ITA 6342/DELJ2026 2022-23 | [A] AMAN GAMBHIR

10 | TTA 6343/DEL/2026 2016-17 | [D] ANSAL HOUSING LIMITED

11 | ITA 6344/DEL/2026 2012-13 | [D] AAKRITI FURNISHERS PVT LTD

12 | TTA 6345/DEL/2026 2022-23 | [A] MAKE MY TRAVEL (INDIA) PVT LTD

13 | ITA 6346/DEL/2026 2010-11 | [A] HARPREET SINGH

14 | ITA 6347/DEL/2026 2019-20 | [A] AMIT KUMAR AGRAWAL

15 | ITA 6348/DEL/2026 2016-17 | [D] HERITAGE BEVERAGES PRIVATE LIMITED

16 | ITA 7898/DEL/2026 2021-22 | [A] PASECA HEALTHCARE LLP

17 | ITA 7900/DEL/2026 2022-23 | [A] GAURAV SEHGAL

18 | ITA 7901/DEL/2026 2020-21 | [A] ARUN KUMAR

19 | ITA 7902/DEL/2026 2020-21 | [A] SANDEEP BAGGA

20 | ITA 7903/DEL/2026 2015-16 | [A] M/S MBL AND COMPANY LIMITED

21 | ITA 7906/DEL/2026 2024-25 | [A] JOGENDRA SINGH

22 | ITA 7908/DEL/2026 2017-18 | [A] SACHENDRA KUMAR

NOT

23 | TTA7909/DEL/2026 | \on) 1eABLE

[A] PRAVARTAK GURU SHANTI SWAROOP JAIN SHODH SANSTHAN

24 { ITA 7910/DEL/2026 2018-19 | [A] GANESHA EXPORTS

25 | ITA 7911/DEL/2026 2017-18 | [A] MAM RAJ CHHAJHU RAM

Assistant Registrar|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 05-NOVEMBER-2026 (THURSDAY)

Srl Appeal Number (Assmt. Year Assessee Name Remarks
1 €O 2/DEL/2026 2014-15 | [A] SAURABH GUPTA (E FILE)
2 | ITA 5434/DEL/2025 2014-15 | [D] SAURABH GUPTA (E FILE)
3 | ITA 8198/DEL/2025 2019-20 | [A] JAGRITI BHATIA (E FILE)
4 ITA 8293/DEL/2025 2020-21 {D] MANOJ KUMAR GUPTA (E FILE)
5 ITA 8299/DEL/2025 2017-18 [D] RUBALJEET SINGH SAYAL (E FILE)
6 | ITA 8301/DEL/2025 2012-13 | [D] LORD KRISHNA IT SERVICES PRIVATE LIMITED (E FILE)
7 | ITA 908/DEL/2026 2023-24 | [A] LORD KRISHNA IT SERVICES PRIVATE LIMITED (E FILE)
8 | ITA 3923/DEL/2026 2017-18 | [A] INFOTEL BUSINESS SOLUTIONS LIMITED
9 | ITA 4002/DEL/2026 2016-17 | [D] IREO PRIVATE LIMITED (E FILE)
10 | ITA 6274/DEL/2026 2016-17 [A] ARVINDER PAL SINGH CHOPRA
11 | ITA 6275/DEL/2026 2018-19 [A] ARVINDER PAL SINGH CHOPRA
12 | ITA 6281/DELJ2026 2023-24 | [A] SHREE SHYAM GAUSHALA SEWA SOCIETY
13 | ITA 6282/DEL/2026 2023-24 | [A] SHREE SHYAM GAUSHALA SEWA SOCIETY
14 | TTA6294/DEL/2026 | 2012-2013 | [A] ASHA KIRAN RASTOGI (E FILE)
15 | ITA 6295/DEL/2026 | 2012-2013 | [A] ASHA KIRAN RASTOGI (E FILE)
16 | ITA 7912/DEL/2026 2021-22 | [A] RAMESH CHANDRA SONI
17 | ITA 7913/DEL/2026 2012-13 [A] MANISHA MALHOTRA
18 | ITA 7915/DEL/2026 | 2020-2021 |[A] MANI PRAKASH
19 | ITA 7916/DEL/2026 2019-20 | [A] AKHILESH BANSAL
20 | ITA 7917/DEL/2026 2017-18 | [D] GREATFIN LEASING & CREDIT LIMITED
21 | ITA 7918/DEL/2026 2020-21 [D] M/S STRATOSHEAR TECHNOLOGIES PRIVATE LIMITED
22 | ITA 7919/DEL/2026 2019-20 [D] MOHIT LOYALKA
23 | ITA 7921/DEL/2026 2017-18 | [D] DCC BUILDCON PRIVATE LIMITED
24 | ITA 7922/DEL/2026 2017-18 | [D] M/S SHALIMAR CORP. LTD.
25 | ITA 7923/DEL/2026 2018-19 | [A] ASHOK KUMAR

P
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 12-OCTOBER-2026 (MONDAY)

&

srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 3029/DEL/2026 2017-18 | [A] GIBSON INNOVATIONS INDIA PRIVATE LIMITED
2 ITA 3033/DEL/2026 2020-21 [A] KULDEEP SINGH

3 ITA 4342/DEL/2026 2018-19 [A] SHRINIWAS FOOD INDUSTRIES

4 ITA 4343/DEL/2026 2019-20 [A] SHRINIWAS FOOD INDUSTRIES

5 ITA 6697/DEL/2026 2018-19 [D] SHAYARI JAIN

6 ITA 6699/DEL/2026 2017-18 fA] SHRI SHAGUN GUPTA

7 ITA 6700/DEL/2026 2018-19 [A] SHRI SHAGUN GUPTA

8 ITA 6701/DEL/2026 2019-20 [A] SHRI SHAGUN GUPTA

9 ITA 6702/DEL/2026 2020-21 {A] SHRI SHAGUN GUPTA

10 ITA 6703/DEL/2026 2012-13 [A] MOHAMMAD MOSHAHID

11 | ITA 6704/DEL/2026 2012-13 [A] MOHAMMAD MUSHAHID

12 | ITA 6705/DEL/2026 2017-18 [A] M/S TRUSTONE WEGMANS DEVELOPERS (P) LTD.
13 ITA 6706/DEL/2026 2018-19 [A] M/S TRUSTONE WEGMANS DEVELOPERS (P) LTD.
14 ITA 6707/DEL/2026 2019-20 [A]l M/S TRUSTONE WEGMANS DEVELOPERS (P) LTD.
15 ITA 7161/DEL/2026 2018-19 [D] SHRINIWAS FOOD INDUSTRIES

16 ITA 7162/DEL/2026 2019-20 [D] SHRINIWAS FOOD INDUSTRIES

17 CO 143/DEL/2026 2012-13 | [A] RAKESH JAIN

18 | ITA 4073/DEL/2025 2019-20 [A] PRATEEK CHITKARA

19 ITA 2054/DEL/2026 2012-13 [D] RAKESH JAIN

20 | ITA 2114/DEL/2026 2010-11 [A] RAKESH JAIN

21 ITA 2115/DEL/2026 2011-12 [A] RAKESH JAIN

22 | ITA 2116/DEL/2026 2013-14 [A] RAKESH JAIN

23 | ITA 2117/DEL/2026 2013-14 [D] RAKESH JAIN

24 | ITA 2118/DEL/2026 2016-17 [A] RAKESH JAIN

25 ITA 2974/DEL/2026 2011-12 [D] RAKESH JAIN

26 ITA 4610/DEL/2026 2014-15 [D] RAKESH JAIN

27 | ITA 5357/DEL/2026 2015-16 [D] RAKESH JAIN

28 | ITA 6449/DEL/2026 2017-18 [D] INDUS TECHNICAL EDUCATION SOCIETY

29 | ITA 6542/DEL/2026 2020-21 [A] BIPS SYSTEMS LIMITED

30 | ITA 6545/DEL/2026 2019-20 [D] M/S PRAMOD AUTO PARTS PVT, LTD.

31 ITA 6559/DEL/2026 2013-14 [A] NARENDER SINGH

32 ITA 6565/DEL/2026 2024-25 [A] GANESH RICE MILLS

33 | ITA 7834/DEL/2026 2009-10 [A] RAKESH JAIN

Do

J

2#;&7; gis| l;a;
0-Sep-20
LZ/




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 13-OCTOBER-2026 (TUESDAY)

sri Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 6708/DEL/2026 2017-18 [A] M/S ARTHA INFRATECH (P) LTD.

2 ITA 6709/DEL/2026 2018-19 [A] M/S ARTHA INFRATECH (P) LTD.

3 ITA 6710/DEL/2026 2019-20 [A] M/S ARTHA INFRATECH (P) LTD.

4 ITA 6711/DEL/2026 2017-18 [A] M/S WEGMANS BUILDERS AND DEVELOPERS (P) LTD.
5 ITA 6712/DEL/2026 2018-19 [A] M/S WEGMANS BUILDERS AND DEVELOPERS (P) LTD.
6 ITA 6713/DEL/2026 2019-20 [A] M/S WEGMANS BUILDERS AND DEVELOPERS (P) LTD.
7 ITA 6714/DEL/2026 2020-21 [A] M/S WEGMANS BUILDERS AND DEVELOPERS (P) LTD.
8 ITA 6715/DEL/2026 2018-19 [A] MOHD JAVED

9 ITA 6716/DEL/2026 2019-20 [A] MOHD JAVED

10 | ITA 6717/DEL/2026 2018-19 [A] MOHD JAVED

11 ITA 6718/DEL/2026 2019-20 [A] MOHD JAVED

12 ITA 6719/DEL/2026 2020-21 [A} MOHD JAVED

13 ITA 1234/DEL/2023 2014-15 [A] SNEH QUALITY SPICES PRIVATE LIMITED

14 ITA 6049/DEL/2025 2018-19 [A] INFINITE LUXURY BRANDS PVT. LTD.

15 | ITA 1190/DEL/2026 2012-13 fA] RADHEY SHYAM SAINI

16 | ITA 1290/DEL/2026 2012-13 [A] SHIV FIBERTEX INTERNATIONAL PVT. LTD.

17 ITA 1402/DEL/2026 2015-16 [A] JAGAT SINGH

18 | ITA 2965/DEL/2026 2017-2018 | [A] RAHUL BHAT

19 | ITA 2966/DEL/2026 2018-2019 | [A] RAHUL BHAT

20 | ITA 2967/DEL/2026 2021-2022 | [A] RAHUL BHAT

21 ITA 2968/DEL/2026 2022-2023 | [A] RAHIL BHAT

22 | ITA 3026/DEL/2026 2013-14 [A] SRI RAM SALES CORPORATION

23 ITA 3075/DEL/2026 2018-19 [A] ANAND PRAKASH SHARMA

24 | ITA 6426/DEL/2026 2018-19 [D] SCUD FINLEASE PVT LTD

25 | ITA 6427/DEL/2026 2019-20 [D] SCUD FINLEASE LTD

26 ITA 6428/DEL/2026 2020-21 [D] SCUD FINLEASE LTD

27 | ITA 6429/DEL/2026 2021-22 [D] SCUD FINLEASE LTD
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 14-OCTOBER-2026 (WEDNESDAY)

srl Appeal Number | Assmt. Year Assessee Name Remarks
1 CO 360/DEL/2026 2018-19 [A] AASHISH AGGARWAL

2 ITA 6159/DEL/2025 2022-23 [A] PRADEEP KUMAR AGARWALLA

3 ITA 6960/DEL/2025 2022-23 [D] PRADEEP KUMAR AGRAWALLA

4 ITA 1286/DEL/2026 2018-19 [D] AASHISH AGGARWAL

5 ITA 2983/DEL/2026 2018-2019 | [A] POONAM KHER

6 ITA 2986/DEL/2026 2016-17 [A] PRIMERA INFRA GREENS LIMITED

7 ITA 2987/DEL/2026 2016-17 [A] GREEN CRUSADER PVT LTD

8 ITA 2998/DEL/2026 2019-20 [A] SRI NARAYAN MERCANTILES PRIVATE LIMITED

9 ITA 3000/DEL/2026 2023-24 [A] SRI NARAYAN MERCANTILES PRIVATE LIMITED

10 ITA 6433/DEL/2026 2015 [D} VIVEK SAWHNEY

11 | ITA 6437/DEL/2026 2019-20 {D] USHA FINANCIAL SERVICES LTD

12 | ITA 6438/DEL/2026 2020-21 [D] VANSHAJ CLOTHING PVT. LTD.

13 | ITA 6440/DEL/2026 2020-21 [D] SLS PRINTING AND PACKAGING PVT LTD

14 | ITA 6495/DEL/2026 2016-17 [A] NANDANI JAIN

15 ITA 6496/DEL/2026 2016-17 [A] NANDANI JAIN

16 ITA 6720/DEL/2026 2016-2017 | [A] ANCHOR ISPAT PRIVATE LIMITED

17 ITA 6721/DEL/2026 2018-19 [A] LAL CHAND

18 | ITA 6722/DEL/2026 2024-25 [A] BHARAT SEATS LIMITED

19 | ITA 6724/DEL/2026 2022-23 | [D] WINTERHEUR LLP

20 | ITA 6725/DEL/2026 2017-18 | [A] DALBIR SINGH HOODA

21 ITA 6728/DEL/2026 2021-22 [A] NDR AUTO COMPONENTS LIMITED

22 ITA 6729/DEL/2026 2018 [D] S V CREDITLINE LIMITED

23 | ITA 6730/DEL/2026 2024 [D] SWIFT SECURITAS PRIVATE LIMITED

< i~
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 15-OCTOBER-2026 (THURSDAY)
sr Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 6734/DEL/2026 2019-20 [A] MR, VAKIL AHMED
2 ITA 6735/DEL/2026 2026-27 [A] UNIVERSAL UNITY TRUST
3 ITA 6736/DEL/2026 2026-27 [A] UNIVERSAL UNITY TRUST
4 ITA 6737/DEL/2026 2017-18 [A] MANSI TRAVELS PRIVATE LIMITED
5 ITA 6738/DEL/2026 2018-19 [A] MANSI TRAVELS PRIVATE LIMITED
6 ITA 6739/DEL/2026 2019-20 [A] MANSI TRAVELS PRIVATE LIMITED
7 ITA 6740/DEL/2026 2020-21 [A] MANSI TRAVELS PRIVATE LIMITED
8 ITA 6741/DEL/2026 2022-23 [A] MANSI TRAVELS PRIVATE LIMITED
9 ITA 6742/DEL/2026 2012-13 [D] ASMS IT SERVICES PRIVATE LIMITED
10 ITA 6745/DEL/2026 2011-12 [D] SHAASWAT LEASING & FINANCE PVT LTD
11 ITA 2703/DEL/2024 2015-16 {D] PVR INOX LIMITED
12 ITA 2725/DEL/2024 2015-16 [A] PVR INOX LIMITED (E FILING)
13 | ITA 5739/DEL/2025 2017-18 [D] PVR INOX LIMITED
14 ITA 5740/DEL/2025 2018-19 {D] PVR INOX LIMITED
15 | ITA 6089/DEL/2025 2016-17 [A] PVR INOX LIMITED
16 | ITA 6090/DEL/2025 2017-18 [A] PVR INOX LIMITED
17 | ITA 6091/DEL/2025 2018-19 [A] PVR INOX LIMITED
18 | ITA 6369/DEL/2025 2020-2021 | [A] GENINS INDIA INSURANCE TPA LTD (E-(FILE))
19 | ITA 6997/DEL/2025 2010-11 [A] PVR INOX LIMITED (E.FILING)
20 ITA 7929/DEL/2025 2016-17 [D] PVR INOX LTD.
21 ITA 8501/DEL/2025 2015-16 [D] ZEALOUS FINANCIAL SERVICES PVT LTD
22 | ITA 1376/DEL/2026 2020-21 [D] AVISHA BUILDCON PRIVATE LIMITED
23 | ITA 1385/DEL/2026 2016-17 [A] UTTAM LIFESTYLE HOTELS PRIVATE LIMITED
24 | ITA 3216/DEL/2026 2017-18 [A] GATIK BUILDTECH PRIVATE LIMITED
25 | ITA 3278/DEL/2026 2011-12 [A] SANJAY GHOSH
26 | ITA 3279/DEL/2026 2012-13 [A} SANJAY GHOSH
27 | ITA 3280/DEL/2026 2013-14 [A] SANJAY GHOSH
28 | [ITA 4348/DEL/2026 2014-15 [A] SMT. GEETA GOGNA
29 | TITA 6504/DEL/2026 2022-23 [D] MEGHA MAHAJAN
= i
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 19-OCTOBER-2026 (MONDAY)

Srl | Appeal Number A;:?:‘ Assessee Name Remarks
1 [ srme a2 | zots19 (AN ST FRVE LIVTED (CO0URES TEGHNOLOGIES VT
2 | ITA 6748/DEL/2026 2011-12 | [D] RAKESH SHARMA AND SONS (HUF)

3 | ITA 6749/DEL/2026 | 2013-14 |[D] ISHWAR DWELLINGS PRIVATE LIMITED

4 | ITA 6751/DEL{2026 2022-23  ([A] RAINI KASLIWAL

5 | ITA 6752/DEL/2026 | 2023-24 |[A] RAINI KASLIWAL

6 | ITA 6753/DEL/2026 | 2018-19 ([D] HAKIMUL ISLAM ACADEMY

7 | ITA 6754/DEL/2026 | 2023-24 |[D] S.R.SHIKHSA SAMITI CHARITABLE TRUST

8 | ITA 6755/DEL/2026 | 2026-27 R[é\é l();_OSWAMI SATI KEWALRAMII BOHRIANWALA MEMORIAL SOCIETY
9 | ITA6757/DEL/2026 | 2013-14 |[D] HIMANSHU AGARWAL

10 | ITA 6758/DEL/2026 2012-13 | [D] AVISHA CREDIT CAPITAL LTD
11 | ITA 3183/DEL/2026 | 2019-20 {[A] ACHAL SHARMA
12 | ITA 4360/DEL/2026 | 2011-12 |[A] NATIONAL FUND FOR PEOPLE WITH DISABILITIES
13 | ITA 6503/DEL/2026 | 2020-21 |[D] M/S TECHNOSYS INTEGRATED SOLUTIONS PVT. LTD.

14 | ITA 6548/DEL/2026 2013 [D] NEERAJ AGGARWAL
15 | ITA 6551/DEL/2026 | 2013-14 |[A] KUMAR SATISH
16 | ITA 6608/DEL/2026 2022-23 | [A] NAMISHA BHARDWA] HARIT
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~ INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 21-OCTOBER-2026 (WEDNESDAY)

Srl | Appeal Number A;:':rt' Assessee Name Remarks
1 | ITA 3263/DEL/2026 2015-16 |[A] EMAAR INDIA LIMITED

2 | ITA 3264/DEL/2026 | 2016-17 |[A] EMAAR INDIA LIMITED

3 | ITA3265/DEL/2026 | 2017-18 |[A] EMAAR INDIA LIMITED

4 | ITA 3269/DEL/2026 2014-15 [ [A] RBS INFRATECH PRIVATE LIMITED

5 | ITA 6759/DEL/2026 | 2020-21 |[A] ELIXIR HOSPITALITY MANAGEMENT LIMITED

6 | ITA 6760/DEL/2026 | 2024-25 |[A] SH. ARJUN MAHESHWARI

7 | ITA 6761/DEL/2026 | 2016-17 |[D] SATYA PRAKASH GOEL

8 | ITA6762/DEL/2026 | 2019-20 |[D] SATYA PRAKASH GOEL

9 | ITA 8203/DEL/2026 NA [A] SOFTPETAL CREDENCE CANCER CARE FOUNDATION

10 | ITA 8204/DEL/2026 NA [A] SOFTPETAL CREDENCE CANCER CARE FOUNDATION

11 | ITA 8205/DEL/2026 2027-28 | [A] PARZOR TRUST

12 | ITA B206/DEL/2026 | 2027-28 |[A] PARZOR TRUST

13 | ITA 8207/DEL/2026 | 2018-19 |[D] UMASHAKTI STEELS PVT. LTD.

14 | ITA 8208/DEL/2026 | 2020-21 |[D] UMASHAKTI STEELS PVT. LTD.

15 | ITA 8209/DEL/2026 2021-22 | [D] UMASHAKTI STEELS PVT. LTD.

—
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 22-OCTOBER-2026 (THURSDAY)

Sri [ Appeal Number Af::: Assessee Name Remarks
1 | ITA 5353/DEL/2025 2016-17 | [A] DHIR & DHIR ASSOCIATES
2 | ITA 5354/DEL/2025 2017-18 | [A] DHIR & DHIR ASSOCIATES
3 | ITA 5355/DEL/2025 | 2018-19 |[A] DHIR & DHIR ASSOCIATES
4 | ITA 5356/DEL/2025 | 2019-20 |[A] DHIR & DHIR ASSOCIATES
5 | ITA 5357/DEL/2025 2020-21 |[A] DHIR & DHIR ASSOCIATES
6 | ITA 5358/DEL/2025 | 2021-22 |[A] DHIR & DHIR ASSOCIATES
7 | ITA 5359/DEL/2025 2022-23 |[A] DHIR & DHIR ASSOCIATES
8 | ITA 5360/DEL/2025 2023-24 }[A] DHIR & DHIR ASSOCIATES
9 | ITA 6160/DEL/2025 2018-19 |[D] DHIR &DHIR ASSOCIATES
10 | ITA 6161/DEL/2025 2019-20 |[D] DHIR & DHIR ASSOCIATES
11 | ITA 6162/DEL/2025 2020-21 |[D] DHIR & DHIR ASSOCIATES
12 | ITA 6163/DEL/2025 2021-22 | [D] DHIR & DHIR ASSOCIATES
13 | ITA 6164/DEL/2025 2022-23 | [D] DHIR AND DHIR ASSOCIATES
14 | ITA 6165/DEL/2025 2023-24 | [D] DHIR & DHIR ASSOCIATES
15 | ITA 8210/DEL/2026 | 2014-15 |[D] M/S ULTIMATE INVESTOFIN PRIVATE LIMITED
16 | ITA 8211/DEL/2026 2015-16 | [D] M/S ULTIMATE INVESTOFIN PRIVATE LIMITED
17 | ITA 8212/DEL/2026 | 2014-15 |[A] SUDHIR CHAND AGARWAL
18 | ITA 8213/DEL/2026 2015-16 | [A] SUDHIR CHAND AGARWAL
19 | ITA 8214/DEL/2026 2016-17 | [A] SUDHIR CHAND AGARWAL
20 | ITA 8215/DEL/2026 2017-18 | [A] SUDHIR CHAND AGARWAL
21 | ITA 8216/DEL/2026 2018-19 | [A] SUDHIR CHAND AGARWAL
22 | ITA 8217/DEL/2026 2019-20 | [A] SUDHIR CHAND AGARWAL
23 | ITA 8218/DEL/2026 2020-21 | [A] SUDHIR CHAND AGARWAL
24 | ITA 8219/DEL/2026 2021-22 | [A] SUDHIR CHAND AGARWAL
25 | ITA 8220/DEL/2026 | 2022-23 |[A] SUDHIR CHAND AGARWAL
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 26-OCTOBER-2026 (MONDAY)

Assmt,

Srl | Appeal Number Year Assessee Name Remarks
1 | ITA 1490/DEL/2026 | 2021-22 |[A] HARRSHA CHAUDARY
2 | ITA 6520/DEL/2026 | 2014-15 |[A] INGENICO INTERNATIONAL INDIA PVT. LTD.
3 | ITA 6554/DEL/2026 | 2011-12 |[D] SHALIMAR CORP LIMITED
4 | ITA 7914/DEL/2026 | 2012-13 |[A] SHIV LAL SAINI
5 | ITA 8221/DEL/2026 2023-24 |{A] JAHARVIR POLYMERS PRIVATE LIMITED
6 | ITA 8222/DEL/2026 2024-25 |[A] JAHARVIR POLYMERS PRIVATE LIMITED
7 | ITA 8223/DEL/2026 | 2023-24 |[A] ZILE SINGH
8 | ITA 8225/DEL/2026 | 2015-16 |[A] SATYA BANDHU CHAUHAN
9 [ ITA 8226/DEL/2026 | 2015-16 |[A] M/S IMC OF ITI NISSING SOCIETY KARNAL
10 | ITA 8227/DEL/2026 2015-16 [[A] SONA JAIN
11 | ITA 8228/DEL/2026 | 2023-24 |[A] SEEMA AGGARWAL
12 | ITA 8229/DEL/2026 | 2012-13 |[A] SHIV LAL SAINI
13 | ITA 8232/DEL/2026 | 2015-16 |[A] ARJUN KKR DEVELOPERS LIMITED
14 | ITA 8233/DEL/2026 | 2026-27 |[A] ARYA DAYA NAND SIKSHA SAMITI
15 | ITA 8235/DEL/2026 | 2027-28 |[A] LAKSHMI NARAYANA IYER MEMORIAL TRUST
16 | ITA 1377/DEL/2026 | 2013-14 |[A] AAR GEE EDUCATIONAL AND TECHNICAL SOCIETY
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 27-OCTOBER-2026 (TUESDAY)

Srl | Appeal Number A;:ranrt Assessee Name Remarks
1 | ITA 1382/DEL/2026 2019-20 | [D] MANU ELECTRICALS PRIVATE LIMITED

2 | ITA 3291/DEL/2026 2017-18 |[A] EAGLE HOME SOLUTIONS PVT LTD

3 | ITA 6455/DEL/2026 2015-16 [[A] RENTECH DESIGNS INDIA PRIVATE LIMITED

4 | ITA 6543/DEL/2026 2012-13 |[{A] EMTEX FABTRADE PVT, LTD.

5 | ITA 8236/DEL/2026 2%;2_27“ [A] FAIZANE KANZUL IRFAN

6 | ITA 8237/DEL/2026 | 2017-18 |[A] KARAN BANSAL

7 | ITA 8238/DEL/2026 2016-17 | [A] DEVSAI CONSTRUCTION PVT. LTD

8 | ITA 8239/DEL/2026 2026-27 | [A] SHRI SATI BHAI SAI DASS JI TRUST

9 | ITA 8240/DEL/2026 2011-12  [[A] AJAY KUMAR KAUSHIK

10 | ITA 8242/DEL/2026 | 2026-27 |[[A] COUNCIL OF ARCHITECTURE

11 | ITA 8243/DEL/2026 | 2012-13 |[A] M/S SINTEX CONSUMER ELECTRONICS PRIVATE LIMITED

12 | ITA 8244/DEL/2026 2016-17 | [A] HEMA PANDEY

13 | ITA 8245/DEL/2026 2018-19 | [A] SUBODH GUPTA

14 | ITA 8246/DEL/2026 2021-22 |[A] SUBODH GUPTA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 28-OCTOBER-2026 (WEDNESDAY)

Srl | Appeal Number A$::: Assessee Name Remarks
1 | CO395/DEL/2026 | 2018-19 |[A] PRITHVEELINK BUILDWELL PRIVATE LIMITED
2 | CO398/DEL/2026 | 2021-22 |[A] PRITHVEELINK BUILDWELL PRIVATE LIMITED
3 | CO399/DEL/2026 | 2022-23 |[A] PRITHVEELINK BUILDWELL PRIVATE LIMITED
4 | ITA 8248/DEL/2026 | 2020-21 |[D] MS. SHEFALI BHAGERIA
5 | ITA 8249/DEL/2026 | 2021-22 |[D] VRINDA BHAGERIA
6 | ITA 8250/DEL/2026 | 2024-25 |[A] TARUN LAL
7 | ITA 8251/DEL/2026 | 2018-19 |[D] PRITHVEELINK BUILDWELL PRIVATE LIMITED
8 | ITA 8252/DEL/2026 | 2021-22 |[D] PRITHVEELINK BUILDWELL PRIVATE LIMITED
9 | ITA 8253/DEL/2026 | 2022-23 |[D] PRITHVEELINK BUILDWELL PRIVATE LIMITED
10 | ITA 8254/DEL/2026 | 2022-23 |[D] GLD INFRAPROJECCTS PRIVATE LIMITED
11 | ITA 1839/DEL/2025 | 2016-17 |[D] RAJ APIARIES EXIM PRIVATE LIMITED
12 | ITA 5907/DEL/2025 | 2020-21 |[A] SALUJA CONSTRUCTION COMPANY LIMITED
13 | ITA 5908/DEL/2025 | 2022-23 |[A] SALUJA CONSTRUCTION COMPANY LIMITED
14 | ITA 8425/DEL/2025 | 2021-22 |[A] SALUJA CONSTRUCTION COMPANY LIMITED
15 | ITA 1395/DEL/2026 | 2025-26 |[A] SHREE MADHAV CHETNA
16 | ITA 2172/DEL/2026 | 2019-20 |[A] SALUJA CONSTRUCTION COMPANY LIMITED
17 | ITA 3076/DEL/2026 | 2017-2018 |[A] MUKESH CHAND
18 | ITA 3369/DEL/2026 | 2023-24 |[A] SALUJA CONSTRUCTION COMPANY LIMITED
19 | ITA 6601/DEL/2026 | 2020-2021 |[A] MUNISH SAHRAWAT
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 29-OCTOBER-2026 (THURSDAY)

Srl | Appeal Number A\s{Z:‘: Assessee Name Remarks
1 | ITA 8255/DEL/2026 | 2015-16 |[A] RAMESH CHAND
2 | ITA 8257/DEL/2026 { 2021-22 |[D] MS. STUTI BHAGERIA
3 | ITA 8258/DEL/2026 | 2021-22 |[D] SH. YADURAJ BHAGERIA
4 | ITA 8261/DEL/2026 | 2018-19 |[A] AJIT PRASAD JAIN & CO.
5 | ITA 8262/DEL/2026 | 2026-27 |[A] GURUDWARA HARGOBINDSAR WELFARE TRUST
6 | ITA 8263/DEL/2026 | 2021-22 |[D] SH. VEDANSH BHAGERIA
7 | ITA 8264/DEL/2026 | 2017-18 |[A] KARAN BANSAL
8 | ITA 8265/DEL/2026 | 2016-17 |[A] ZAZA FOODS PVT LTD
9 | ITA 8267/DEL/2026 | 2017-18 |[A] SHRI ASHOK KUMAR BANSAL
10 | ITA 8268/DEL/2026 | 2018-19 |[A] SHRI ASHOK KUMAR BANSAL
11 | ITA 8269/DEL/2026 | 2019-20 |[A] SHRI AHSOK KUMAR BANSAL
Assistant RegistraF
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 02-NOVEMBER-2026 (MONDAY)

Sri

Assmt.

Appeal Number Year

Assessee Name

Remarks

ITA 6575/DEL/2026 | 2017-18 |[A] THE CHAKKARPUR PRIMARY AGRICULTURE COOP SOCIETY LIMITED

2 | ITA 8270/DEL/2026 | 2017-18 |[A] PERSUASIVE REALCON PVT. LTD.

3 | ITA8271/DEL/2026 | 2019-20 |[A] PERSUASIVE REALCON PVT. LTD.

4 | ITA 8272/DEL/2026 | 2017-18 |[A] ASHOK KUMAR DHINGRA

5 | ITA 8273/DEL/2026 - [A] CHHOTA KHATU DHAM CHARITABLE TRUST
6 | ITA 8274/DEL/2026 - [A] CHHOTA KHATU DHAM CHARITABLE TRUST
7 | ITA 8275/DEL/2026 | 2017-18 |[A] SHIV SAI INFRASTRUCTURE PVT LTD

8 | ITA 8276/DEL/2026 | 2015-16 |[A] RAKESH DIVEDI

9 | ITA 8277/DEL/2026 | 2022-23 |[A] DHANVINE ENGINEERING P LT D

10 | ITA 8278/DEL/2026 | 2024-25 |[A] DHANVINE ENGINEERING P LTD

11 | ITA8279/DEL/2026 | 2023-24 |[A] INTEGRITYGLOBAL SERVIES INDIA PVT LTD
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 03-NOVEMBER-2026 (TUESDAY)

Sri | Appeal Number A$:':rt' Assessee Name Remarks
1 | ITA 1473/DEL/2026 | 201920 |[D] AMIT
2 | ITA 6586/DEL/2026 | 2016-17 |[D] PUNITA MENON KUKREJA
3 | ITA 6593/DEL/2026 | 2016-17 |[A] MANIU GUPTA
4 | ITA 8280/DEL/2026 | 2020-21 |[A] JANGLE COMTRADE PRIVATE LIMITED
5 | ITA 8281/DEL/2026 | 2015-16 | [A] SANGEETA RANI
6 | ITA 8283/DEL/2026 - [A] SMILE NAVYA FOUNDATION
7 | ITA 8284/DEL/2026 - [A] SMILE NAVYA FOUNDATION
8 | ITA 8285/DEL/2026 - [A] NVK SKILL FOUNDATION
9 | ITA 8286/DEL/2026 ; [A] NVK SKILL FOUNDATION
10 | TTA 8287/DEL/2026 | 2015-16 |[A] KIRAN MITTAL
11 | ITA 8288/DEL/2026 | 2010-11 |[A] ANCHI APPARELS PVT LTD
12 | ITA 8290/DEL/2026 | 2017-18 | [A] LATA DEVI GARG
13 | ITA 8293/DEL/2026 | 2026-27 |[A] TYAGI SAMAJ SEWA SANSTHAN
14 | ITA 8294/DEL/2026 | 2026-27 |[A] TYAGI SAMAJ SEWA SANSTHAN
15 323%%?/;026 2021-22 | [A] PRAVEEN JAIN TIARIA AND SONS
16 TTSS)A 2021-22 | [A] ALOK JAIN TIJARIA AND SONS (HUF)
3262/DEL/2026
17 3263[()533026 2021-22 | [A] VIKAS JAIN TIIARIA AND SONS
18 3533&3’;026 2021-22 | [A] VINEET JAIN TIJARIA AND SONS
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 04-NOVEMBER-2026 (WEDNESDAY)

Srl | Appeal Number A\s{:':: Assessee Name Remarks
1 | ITA 4371/DEL/2026 | 2018-19 |[A] GAJAM INDIA PRIVATE LIMITED
2 | ITA 6576/DEL/2026 | 2021-22 |[D] LOG HUT BUILDERS AND DEVELOPERS PVT. LTD.
3 | ITA 6577/DEL/2026 | 2022-23 |[D] LOG HUT BUILDERS AND DEVELOPERS PVT. LTD.
4 | ITA 8295/DEL/2026 | 2026-27 |[A] GIVE SMILE TRUST
5 | ITA 8296/DEL/2026 | 2018-19 |[A] ANUJ NAGPAL
6 | ITA8297/DEL/2026 | 2017-18 |[D]IYOTI SINGH
7 | ITA 8298/DEL/2026 | 2018-19 |[D] JYOTI SINGH
8 | ITA8299/DEL/2026 | 2019-20 |[D] JYOTI SINGH
9 | ITA 8300/DEL/2026 | 2020-21 |[D]JYOTI SINGH
10 | ITA8301/DEL/2026 | 2017  |[D] DEEPAK VATS
11 | ITA 8302/DEL/2026 | 2015-16 |[A] LAKSHYA DAIRY PRIVATE LIMITED
12 | ITA 8303/DEL/2026 | 2020-21 |[A] BINDALS PAPERS MILLS LIMITED
13 | ITA 8304/DEL/2026 | 2016-17 |[D] SHWETA GARG
14 | CO385/DEL/2026 | 2022-23 |[A] SHARE INDIA SECURITIES LIMITED
15 | ITA 8513/DEL/2025 | 2022-23 |[D] SHARE INDIA SECURITIES LIMITED
16 | ITA 1405/DEL/2026 | 2021-22 |[A] GIRIRAJ PRASHAD GUPTA
17 | ITA 6622/DEL/2026 | 2023  |[D] OFB TECH P LTD

L o

Assistant Registrar

A 30-Sep-2026

/




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 05-NOVEMBER-2026 (THURSDAY)

Srl | Appeal Number A;:':rt' Assessee Name Remarks
1 | ITA 4364/DEL/2026 2017-18 |[[A] U T OVERSEAS

2 | ITA 4368/DEL/2026 | 2015-16 |[A] SHAMSHAD AHEMAD

3 [ ITA4369/DEL/2026 | 2015-20 |[A] SUMAN DEVI

4 | ITA4370/DEL/2026 | 2017-18 |[A] SUMIT DUA

5 | ITA 6588/DEL/2026 | 2019-20 |[A] SURAJ BHAN

6 | ITA 6589/DEL/2026 | 2020-21 |[A] RAIS AHAMAD

7 | ITA 6590/DEL/2026 | 2019-20 |[D] MS. NEETU KHERIA

8 | ITA 6594/DEL/2026 | 2023-24 |[A] FIVD INDIA CONSULTING PRIVATE LIMITED

9 | ITA 6596/DEL/2026 | 2023-24 |[[D] MM9 INFORMATION TECHNOLOGIES PRIVATE LIMITED
10 | ITA 8306/DEL/2026 | 2019-20 |[D] CORPORATE CAPITALVENTURES PRIVATE LIMITED

11 | ITA 8307/DEL/2026 | 2020-21 |[A] BHISHAM DUTT SHARMA

12 | ITA 8308/DEL/2026 | 2018-19 |[A] MADHO PRASHAD GOEL

13 | ITA 8309/DEL/2026 | 2019-20 |[A] MADHO PRASHAD GOEL

14 | ITA 8310/DEL/2026 | 2022-23 |[[A]} D M INTERNATIONAL PRIVATE LIMITED

15 | ITA 8314/DEL/2026 NA [A] SPRING HOPE CANCER FOUNDATION

16 | ITA 8315/DEL/2026 NA [A] SPRING HOPE CANCER FOUNDATION

17 | ITA 8316/DEL/2026 2014 {D] SAKSHI MARKFIN PVT. LTD.

18 | ITA 8318/DEL/2026 | 2013-14 |[D] OM PRAKASH SINGLA

19 | ITA 8320/DEL/2026 | 2016-17 |[A] VIRENDER SINGH
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF H BENCH FOR 12-OCTOBER-2026 (MONDAY)
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 861/DEL/2026 2018-19 | [A] M/S ANGELS INFRAHEIGHT (P) LTD.
2 ITA 4845/DEL/2026 2021-22 [A] SIDDHARTH JAIN
3 ITA 4846/DEL/2026 2022-23 [A] SIDDHARTH JAIN
4 ITA 4847/DEL/2026 2023-24 [A] SIDHHARTH JAIN
5 ITA 4851/DEL/2026 2023-24 [A] ANKUSH TRADING CO.
6 ITA 7132/DEL/2026 2021-22 [A] ROHIT AGARWAL
7 ITA 7133/DEL/2026 2022-23 [A] ROHIT AGARWAL
8 ITA 7134/DEL/2026 2013-14 [A] BLACKWOOD DEVELOPERS PRIVATE LIMITED
9 ITA 7135/DEL/2026 2021-22 [A] ANUPMA AGARWAL
10 | ITA7137/DEL/2026 2020-21 | [D] M/S SENTISS PHARMA PRIVATE LIMITED
11 ITA 7139/DEL/2026 2022-23 [A] DEVENDER SINGH
12 ITA 7140/DEL/2026 2016-17 [D] SARWAN KUMAR JAIN
13 ITA 7143/DEL/2026 2018-19 [A] GAJRA]
14 ITA 7144/DEL/2026 2016-17 [A] M/S ANU OVERSEAS
15 ITA 7145/DEL/2026 2017-18 [A] M/S ANU OVERSEAS
16 ITA 7146/DEL/2026 2018-19 [A] M/S ANU OVERSEAS
17 ITA 7147/DEL/2026 2019-20 [A] M/S ANU OVERSEAS
18 ITA 7148/DEL/2026 2020-21 [A] M/S ANU OVERSEAS
19 ITA 7149/DEL/2026 2021-22 fA] M/S ANU OVERSEAS
20 ITA 7150/DEL/2026 2022-23 [A] M/S ANU OVERSEAS
21 ITA 7359/DEL/2026 2026-27 [A] SAMVEDNA SOCIETY FOR MENTAL HEALTH (E/H)
22 ITA 7360/DEL/2026 2026-27 [A] SAMVEDNA SOCIETY FOR MENTAL HEALTH (E/H)
23 ITA 4931/DEL/2026 2012-13 [A] HARJEET SINGH ARORA
24 ITA 4935/DEL/2026 2023-24 [D] THRIVENI SAINIK MINING PRIVATE LIMITED
25 ITA 4936/DEL/2026 2017-18 [A] NITIN TYAGI ASHISH CHHATWAL
26 ITA 4937/DEL/2026 2015-16 [A] VIJAY VARDHAN SINGH
27 ITA 4941/DEL/2026 2023-24 [A] OPPO MOBILES INDIA PRIVATE LIMITED
28 CO 296/DEL/2026 2023-24 [A] THRIVENI SAINIK MINING PRIVATE LIMITED
29 ITA 4690/DEL/2026 2017-18 [D] DESEIN PRIVATE LIMITED
30 ITA 4700/DEL/2026 2021-22 [A] RAM NIWAS MITTAL
31 | ITA4819/DEL/2026 2020-21 | [D] ATUL GUPTA (E-(FILE))
32 ITA 4820/DEL/2026 2021-22 [D] ATUL GUPTA (E-(FILE))
Bo W
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 13-OCTOBER-2026 (TUESDAY)

sri Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 4766/DEL/2026 2011-12 [D] NITIN AGGARWAL
2 ITA 4767/DEL/2026 2012-13 [D] NITIN AGGARWAL
3 ITA 4768/DEL/2026 2014-15 [D] NITIN AGGARWAL
4 ITA 4769/DEL/2026 2015-16 [D] NITIN AGGARWAL
5 ITA 4770/DEL/2026 2016-17 [D] NITIN AGGARWAL
6 ITA 4771/DEL/2026 2017-18 [D] NITIN AGGARWAL
7 ITA 7151/DEL/2026 2025-26 [A] SAMBHARYE FOUNDATION
8 ITA 7152/DEL/2026 2025-26 [A] SAMBHARYE FOUNDATION
9 ITA 7153/DEL/2026 2017-18 [A] YOUR KIDS R OUR KIDS (INDIA) EDUCATION PRIVATE LIMITED
10 | ITA 7154/DEL/2026 201819 [A] MOHD HAMID
11 ITA 7155/DEL/2026 2020-21 [A] RAMESH CHANDRA MUNDA
12 | ITA 7156/DEL/2026 2021-22 [A] RAMESH CHANDRA MUNDA
13 ITA 7157/DEL/2026 2022-23 [D] GIAN SAGAR EDUCATIONAL INSTITUTE
14 | ITA 7159/DEL/2026 2020-21 [A] RRAWI GOYAL
15 ITA 7160/DEL/2026 2020-21 [A] RRAVVI GOYAL
16 ITA 7165/DEL/2026 2014-15 [A] SACHIN JASIWAL HUF
17 | ITA 7934/DEL/2025 2013-14 [A] NITIN AGGARWAL
18 ITA 7935/DEL/2025 2014-15 [A] NITIN AGGARWAL
19 | ITA 7936/DEL/2025 2015-16 [A] NITIN AGGARWAL
20 | ITA 7937/DEL/2025 2017-18 [A] NITIN AGGARWAL
21 ITA 7938/DEL/2025 2017-18 [A] NEHA AGGRAWAL
22 ITA 7948/DEL/2025 2011-12 [A] NITIN AGGARWAL
23 ITA 8013/DEL/2025 2012-13 [A] NITIN AGGARWAL
24 | ITA 8014/DEL/2025 2016-17 [A] NITIN AGGARWAL
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 14-OCTOBER-2026 (WEDNESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 CO 393/DEL/2026 2018-19 [ [A] ONE STEP UP EDUCATION SERVICES PVT LTD
2 ITA 4525/DEL/2026 2014-2015 | [A] SUNIL KUMAR KHATTAR
3 ITA 4529/DEL/2026 2017-18 [D] ONE STEP UP EDUCATION SERVICES PVT LTD
4 ITA 4531/DEL/2026 2020-21 [A] KAMLESH VASUDEVA
5 ITA 4536/DEL/2026 2018-19 {D] MITSUI KINZOKU COMPONENTS INDIA PRIVATE LIMITED
6 ITA 4538/DEL/2026 2014-15 [A] ALAPE KAUR
7 ITA 4544/DEL/2026 2023-24 [A] NEXT LEVEL PROJECTS PRIVATE LIMITED
8 ITA 4547/DEL/2026 2017-18 [A] M/S.GENTLE ENTERTAINMENT PVT. LTD.
9 ITA 4548/DEL/2026 2018-19 [A] M/S.GENTLE ENTERTAINMENT PVT.LTD
10 ITA 4550/DEL/2026 2018-19 [A] SURDEEP INFRA PROJECTS PRIVATE LIMITED
11 ITA 4551/DEL/2026 2019-20 fA] SURDEEP INFRA PROJECTS PRIVATE LIMITED
12 ITA 4557/DEL/2026 2016-17 [A] CHETAN SHARMA
13 ITA 4560/DEL/2026 2018-19 [A] HARIDREAM SOLUTIONS PRIVATE LIMITED
14 ITA 4561/DEL/2026 2018-19 [A] HARIDREAM SOLUTIONS PRIVATE LIMITED
15 ITA 4564/DEL/2026 2019-20 [A] DHIRU REALESTATES PRIVATE LIMITED
16 ITA 4599/DEL/2026 2020 [D] TRISIS VENTURES
17 ITA 4611/DEL/2026 2017-18 [A] RIYASAT ALI CHOUDHARY
18 ITA 4817/DEL/2026 2018-19 [D] ONE STEP UP EDUCATION SERVICES PVT LTD
19 ITA 4909/DEL/2026 2018-19 [A] MITSUI KINZOKU COMPONENTS INDIA PRIVATE LIMITED
20 ITA 7167/DEL/2026 2017-18 [A] N-ONE SERVICE PRIVATE LIMITED
21 ITA 7168/DEL/2026 2024-25 [A] APEKSH WELFARE FOUNDATION
22 ITA 7169/DEL/2026 2024-25 [A] APEKSH WELFARE FOUNDATION
23 ITA 7197/DEL/2026 2022-23 [A] ARYAVARAT GAU SANSTHAN
24 ITA 7198/DEL/2026 2023-24 [A] ARYAVARAT GAU SANSTHAN
3\&’-‘ A n31 )
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 15-OCTOBER-2026 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks

1 | ITA 8128/DEL/2025 2015-16 | [A] MOHD ASAD (E FILE)

2 | ITA 8943/DEL/2025 2017-18 | [A] RUDRA BUILDTECH

3 ITA 943/DEL/2026 2016 [D] SAKARNI PLASTER (INDIA) PRIVATE LIMITED (E FILE)

4 ITA 944/DEL/2026 2017-18 | [D] SAKARNI PLASTER (INDIA) PRIVATE LIMITED (E FILE)

5 ITA 945/DEL/2026 2020-21 | [D] SAKARNI PLASTER (INDIA) PRIVATE LIMITED (E FILE)

6 ITA 946/DEL/2026 2020-21 | [D] SAKARNI PLASTER (INDIA) PRIVATE LIMITED (E FILE)

7 ITA 947/DEL/2026 2021-22 | [D] SAKARNI PLASTER (INDIA) PRIVATE LIMITED (E FILE)

8 ITA 948/DEL/2026 2021-22 | [D] SAKARNI PLASTER (INDIA) PRIVATE LIMITED (E FILE)

9 | ITA 2999/DEL/2026 2020-21 | [A] SRI NARAYAN MERCANTILES PRIVATE LIMITED (E-(FILE))

10 | ITA 4859/DEL/2026 1997-98 | [A] KUBER MEDIA LTD

11 | ITA 5227/DEL/2026 2020-21 | [A] ATO Z HOUSEKEEPING SOLUTIONS PRIVATE LIMITED

12 | ITA 7170/DEL/2026 2024-25 | [A] SUNIL KUMAR SINGH

13 | ITA 7171/DEL/2026 2024-25 | [A] ASHISH SIKKA

14 | ITA 7172/DEL/2026 2011-12 | [A] SH. MANISH JAIN

15 | ITA 7175/DEL/2026 2017-18 | [D] SWARN LATA SACHDEVA

16 | ITA 7176/DEL/2026 2011-12 | [A] VIHAAN NETWORKS PRIVATE LIMITED

17 | ITA 7177/DEL/2026 2013-14 | [A] JATIN INFRAPROJECTS PRIVATE LIMITED

18 | ITA 7179/DEL/2026 2019-20 | [A] RAJ KUMAR & SONS HUF

[A] KL ARORA & SON (NOW KNOWN AS M/S K L ARORA CONSTRUCTIONS P

19 | ITA 7180/DEL/2026 2022-23 LTD)

20 | ITA 7181/DEL/2026 2023-24 | [A] RAJAN SACHDEWA

21 | ITA 7182/DEL/2026 2015-16 | [D] M/S AHLCON PARENTERALS (INDIA) LIMITED

<R
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 19-OCTOBER-2026 (MONDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 CO 300/DEL/2026 2018-19 [A] JPR BALAJI INFRA PRIVATE LIMITED
2 CO 301/DEL/2026 2019-20 | [A] JPR BALAJI INFRA PRIVATE LIMITED
3 | CO 303/DEL/2026 2017 [A] VIJENDRA SURENDRA BROTHERS
4 | ITA 1030/DEL/2026 2018 {D] JPR BALAJI INFRA PRIVATE LIMITED (E FILE)
5 | ITA 1031/DEL/2026 2019-20 | [D] JPR BALAJI INFRA PRIVATE LIMITED (E FILE)
6 | ITA 4133/DEL/2026 2020-21 [A] NEELAM DEVI
7 | ITA 4137/DEL/2026 2017 [D] VIKRAM SINGH MEHTA
8 ITA 4554/DEL/2026 2020-21 [A] MOHIT KUMAR
9 | ITA 4603/DEL/2026 2020-21 {[D] AP REAL TECH PVT LTD
10 | ITA 4608/DEL/2026 2017-18 | [A] DBR CREDIT CAPITAL ADVISERS PRIVATE LIMITED
11 | ITA 5379/DEL/2026 2014-15 | [D] INDUS TECHNICAL EDUCATION SOCIETY
12 | ITA 5380/DEL/2026 2015-16 [D] INDUS TECHNICAL EDUCATION SOCIETY
13 | ITA 6259/DEL/2026 2015-16 | [D] AERENS BUILDWELL LIMITED
14 | ITA 7183/DEL/2026 2022-23 [D] TEJMEET SINGH SETHI
15 | ITA 7184/DEL/2026 2013-14 [D] AERENS BUILDWELL LIMITED
16 | ITA 7185/DEL/2026 2017 [D] VIJENDRA SURENDRA BROTHERS
17 | ITA 7187/DEL/2026 2020-21 | [A] SANJAY KUMAR
18 | ITA 7188/DEL/2026 2021-22 [A] SANJAY KUMAR
19 | ITA 7190/DEL/2026 2020-21 | [A] MANI PRAKASH
20 | ITA 7192/DEL/2026 2012-13 [ [A] ASHA
21 | ITA 7194/DEL/2026 2015-16 | [A] NARESH KUMAR MITTAL
22 | ITA 7195/DEL/2026 2020-21 [A] RAMAKRISHNAN GANGADHRAN
23 | ITA 8092/DEL/2025 2020-21 | [D] MR PROVIEW REAL TECH PRIVATE LIMITED (E FILE)
24 | ITA 862/DEL/2026 2017-18 | [A] SAKARNI PLASTER (INDIA) PVT. LTD
25 | ITA 863/DEL/2026 2021-22 | [A] SAKARNI PLASTER (INDIA) PVT. LTD.
—

“ < A
istant Regi

e

ol >
ra,

30-Sep-2026|

-




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 21-OCTOBER-2026 (WEDNESDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 3504/DEL/2026 2020-21 | [A] RAJESH AGGARWAL
2 | ITA 4208/DEL/2026 2020 [D] RAJESH AGGARWAL
3 ITA 5381/DEL/2026 2015-16 fA] APUL GUPTA
4 | ITA 7199/DEL/2026 2014-15 | [A] SUMIT BANSAL
5 | ITA 7202/DEL/2026 - [A] EKATM MANAVDARSHAN ANUSANDHAN EVAM VIKAS PRATISHTHAN
6 | ITA 7203/DEL/2026 2013-14 | [A] SHRI SATYA SAI BABA JAGHIRA FOUNDATION AND EDUCATION TRUST
7 | ITA7206/DEL/2026 | 2019-2020 |[A] TRINETRA ALUMINIUM ALLOYS
8 | ITA 7207/DEL/2026 2018-19 [A] HARYANA TRADERS PRIVATE LIMITED
9 | ITA 7208/DEL/2026 2019-20 | [A] HARYANA TRADERS PRIVATE LIMITED
10 | ITA 7209/DEL/2026 2024-25 [A] KAMAL GOEL
11 | ITA 7211/DEL/2026 2010-11 | [A] SAHYOG VIKAS SEWA EVAM CULTURAL SOCIETY
12 | ITA 7212/DEL/2026 2011-12 | [A] CLOUD NINE MARKETING PRIVATE LIMITED
13 | ITA 7213/DEL/2026 - [A] MAHAVIR EDUCATION SOCIETY
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 22-OCTOBER-2026 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 CO 320/DEL/2026 2017-18 | [A] BELGEE DIAMONDS PVT. LTD.
2 CO 388/DEL/2026 2017-18 | [A] JAIN MARBLE CENTRE
3 | ITA 2385/DEL/2026 2019-20 | [A] ESS AAY AGENCIES INDIA PRIVATE LIMITED
4 ITA 2453/DEL/2026 2018-19 [A] ESS AAY AGENCIES INDIA PRIVATE LIMITED
5 | ITA 7215/DEL/2026 2017-18 [ [A] JASBIR SINGH BANGA
6 | ITA 7216/DEL/2026 2022-23 [D] M/S 1.M. HOUSING LIMITED
7 | ITA 7220/DEL/2026 2020-21 [D] M/S NUPUR RECYCLERS LIMITED
8 | ITA 7221/DEL/2026 2017-18 [ [D] M/S JAIN MARBLE CENTRE
9 | ITA 7222/DEL/2026 2018-19 | [D] ESS AAY AGENCIES INDIA PVT. LTD
10 | ITA 7223/DEL/2026 2019-20 [D] M/S ESSAAY AGENCIES INDIA PVT. LTD.
11 | ITA 7224/DEL/2026 2017-18 | [D] M/S BELGEE DIAMONDS PVT. LTD.
12 | ITA 7225/DEL/2026 2024-25 [A] OMPRAKASH
13 | ITA 7226/DEL/2026 2014-15 | [D] SANA BAQAI
14 | ITA 7227/DEL/2026 2016-17 | [D] SANA BAQAI
<=
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 12-OCTOBER-2026 (MONDAY)

]

Srl | Appeal Number A;:':rt' Assessee Name Remarks
1 | SA325/DEL/2026 | 2022-23 |[A] ENERCON WINDENERGY PRIVATE LIMITED
T(TP)A ]
2| ypeioss | 2022-23 | [A] ENERCON WINDENERGY PRIVATE LIMITED (S/G)
3 | SA331/DEL/2026 | 202223 |[A] SOTI INDIA PRIVATE LIMITED
T(TPA ]
41 4e/DEL02S 2022-23 |[A] SOTI INDIA PRIVATE LIMITED (S/G)
5 | ITA 4904/DEL/2024 | AY 2021-22 | [A] BT INDIA PRIVATE LIMITED (S/G E-FILE)
T(TPA -
6 | L/orLo025 202122 | [A] VIVO MOBILE INDIA PRIVATE LIMITED (S/G)
T(TPA ]
71 1sioet 02 2022-23 | [A] CACI AIRCON PRIVATE LIMITED (S/G)
8 IT(TP)A 2022-23 | [A] LI & FUNG (INDIA) PRIVATE LIMITED (S/G)
12/DEL/2026
9 | ITA 2565/DEL/2014 | 2009-10 |[A] M/S. AWB INDIA PRIVATE LIMITED
10 | ITA 1404/DEL/2022 | 2016-17 |[D] JINDAL SAW LIMITED
11 | ITA 1152/DEL/2022 | 2016-17 |[A] JINDAL SAW LTD
12 | ITA 502/DEL/2022 | 2017-18 |[A] BEAM GLOBAL SPIRITS & WINE (INDIA) PRIVATE LIMITED
13 | ITA 2601/DEL/2023 | 2012 | [D] INTERCONTINENTAL HOTELS GROUP INDIA PRIVATE LTD (E-FILE)
14 | CO36/DEL/2025 | 2012-13 |[A] INTERCONTINENTAL HOTELS GROUP INDIA PRIVATE LTD
15 | ITA 4459/DEL/2024 | 2020-21 | [A] BBC WORLD SERVICE PRIVATE LIMITED
16 | ITA 4469/DEL/2024 | 2020-21 | [A] TORAY INDUSTRIES (INDIA) PRIVATE LIMITED (E FILE)
T(TPA )
17| 134080026 | 292223 | [A] TORAY INDUSTRIES (INDIA) PRIVATE LIMITED
TT(TP)A -
18| gubpsozs | 2022723 | [A]ATET GLOBAL NETWORK SERVICES INDIA PRIVATE LIMITED
T(TP)A ]
19 gsiDtL/a026 2022-23 | [A] WEST INDIA CONTINENTAL OIL & FATS PRIVATE LIMITED
20 IT(TP)A 2022-23 | [A] KORLOY INDIA TOOLING PRIVATE LIMITED
115/DEL/2026
21 IT(TP)A 2022-23 | [A] NAGARRO SOFTWARE PRIVATE LIMITED
266/DEL/2026
T(TPIA
22| 300/pELi02e | AAACFO1093 | D] UFLEX LTD.
2 IT(TP)A 201011 | TA] AON CONSULTING PRIVATE LIMITED (SUCCESSOR ENTITY OF AON
301/DEL/2026 SERVICES INDIA PRIVATE LIMITED)
T(TPIA
24| 30upeLppoze | 202324 |[A]MYCOM OSI SOLUTIONS INDIA PRIVATE LIMITED
IT(TP)A ) —
25| 3030pi 026 | 202021 |TA] FIS PAYMENT SOLUTIONS AND SERVCES INDIA PRIVATE LIMITED
IT(TP)A ] l
26| apeLpe2s | 201617 | [A]MINOSHA INDIA LIMITED
o) _
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 13-OCTOBER-2026 (TUESDAY)

Srl | Appeal Number A;:':: Assessee Name Remarks
1 | SA391/DEL/2026 | 2023-24 |[A]WILLIS TOWER WATSON INDIA INSURANCE BROKERS PRIVATE LTD
TT(TPA ]
2 | 3130Eiho2s | 20232% | [A]WILLIS TOWER WATSON INDIA INSURANCE BROKERS PRIVATE LTD
3 | SA392/DEL/2026 | 2023-24 | [A] PERFETTI VAN MELLE INDIA PRIVATE LIMITED
4 IT(TP)A 2023-24 | [A] PERFETTI VAN MELLE INDIA PRIVATE LIMITED
316/DEL/2026
5 | ITA 3788/DEL/2024 | 2020-21 |[A] BORGWARNER EMISSIONS SYSTEMS INDIA PRIVATE LIMITED (E/H)
T(TP)A )
6 | grprsoss | 202223 | [A] BORGWARNER EMISSIONS SYSTEMS INDIA PRIVATE LIMITED (S/6)
7 | ITA 5915/DEL/2024 | 202122 | [A] BORGWARNER EMISSIONS SYSTEMS INDIA PRIVATE LIMITED (S/G)
TT(TP)A ]
8 | Liy/ott /026 | 202223 |[A]APTIV COMPONENTS INDIA PRIVATE LIMITED (5/G)
9 | ITA 6981/DEL/2019 | 2015-16 |[A] RAMTECH CONSULTING
10 | ITA 2325/DEL/2022 | 2018-19 | [A] AERIS COMMUNICATIONS INDIA P.LTD
11 | ITA 4326/DEL/2024 | 202021 |[A] OSRAM LIGHTING PRIVATE LIMITED (E FILE)
12 | ITA 2667/DEL/2025 | 202122 |[A] M/S HERO MOTOCORP LTD.
TT(TP)A ]
3] gmcons | 202223 | Al M/S HERO MOTOCORP LTD.
i IT(TPA 702223 | [A] MNP INTERCONNECTION TELECOM SOLUTIONS INDIA PRIVATE
17/DEL/2026 LIMITED
TT(TPA ]
15| oo bos | 202223 | A] MAT BRAKES INDIA PVT LTD
16 IT(TP)A 2022-23 | [A] LOESCHE ENERGY SYSTEMS INDIA PRIVATE LIMITED
86/DEL/2026
17 IT(TP)A 2022-23 | [A] HOME CREDIT INDIA FINANCE PRIVATE LIMITED
91/DEL/2026
18 IT(TP)A 2022-23 |[A] BBC WORLD SERVICE INDIA PRIVATE LIMITED
93/DEL/2026
19 IT(TP)A 2022-23 | [A] WOLTERS KLUWER INDIA PRIVATE LIMITED
103/DEL/2026
20 IT(TP)A 2022-23 | [A] CBRE SOUTH ASIA PRIVATE LIMITED
110/DEL/2026
21 IT(TPIA 2022-23 | [A] SAFE TECHNOLOGY INDIA PRIVATE LIMITED
111/DEL/2026
22 IT(TP)A 2022-23 | [A] AERIS COMMUNICATIONS INDIA PRIVATE LIMITED
118/DEL/2026
23 IT(TP)A 2022-23 | [A] PPC TECHNOLOGIES INDIA PRIVATE LIMITED
127/DEL/2026
24 IT(TP)A 2022-23 | [A] EVEREST BUSINESS ADVISORY INDIA PVT LTD
144/DEL/2026
IT(TP)A ]
25| uolcELiuze | 202223 |[A) SIEGWERK INDIA PRIVATE LIMITED
26 | ITA 6745/DEL/2025 | 2022-23 | [A] IRDETO TECHNOLOGY INDIA PRIVATE LIMITED
Assista;)t Registrar,
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R INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF I BENCH FOR 14-OCTOBER-2026 (WEDNESDAY)
Sri| Appeal Number A;::‘:' Assessee Name Remarks
1 | ITA 3966/DEL/2024 | 2020-21 |[A] MUNJAL SHOWA LIMITED (S/G)
T(TP)A
2 | cn1/orim0za | 2021-2022 | [A] GEA WESTFALIA SEPARATOR INDIA PRIVATE LIMITED (5/6)
3 | ITA 609/DEL/2021 | 2016-17 |[A] SENIOR INDIA PRIVATE LIMITED
4 | ITA740/DEL/2022 | 2017-18 |[A] SENIOR INDIA PRIVATE LIMITED
5 | ITA 1684/DEL/2022 | 2017-18 |[A] CLIX CAPITAL SERVICES PRIVATE LIMITED
6 | ITA810/DEL/2022 | 2018-19 |[A] CONCENTRIX DAKSH SERVICES INDIA PRIVATE LIMITED
TT(TP)A ]
7 | s3a/oerr004 | AY 2021:22 | [A] ALTUDO CONSULTANCY SERVICES PRIVATE LIMITED
8 | ITA 3079/DEL/2024 | 2020-21 |[A] CH2M HILL (INDIA) PRIVATE LIMITED
9 | ITA 6000/DEL/2024 | 2021-22 |[A] BECTON DICKINSON INDIA PRIVATE LIMITED
10 | ITA 5332/DEL/2024 | 2021-2022 | [A] BANDO INDIA PVT, LTD.
11 | ITA 4210/DEL/2024 | 2020-21 | [A] BECTON DICKINSON INDIA PRIVATE LIMITED ((E-FILLING))
A )
12| jgermer ooz | 202223 | [A] CONCENTRIX DAKSH SERVICES INDIA PRIVATE LIMITED
13 IT(TP)A 2022-23 | [A] ELCA COSMETICS PRIVATE LIMITED
58/DEL/2026
TT(TP)A ]
14| yoe 202 | 202223 | A EPTURA INDIA PRIVATE LIMITED
5 IT(TPIA 2022-23 | [A] SIGNIFY INNOVATIONS INDIA LIMITED
76/DEL/2026
16 IT(TP)A 2022-23 | [A] NU-CHEM FOODS PRIVATE LIMITED
107/DEL/2026
TT(TP)A )
17| o a0z | 202223 | A MANLIFT INDIA P LTD
T(TP)A )
18| g fa026 | 202223 | [A]HILTON HOTELS MANAGEMENT INDLA PRIVATE LIMITED
IT(TP)A )
19 13006 | 202223 | [A1JUBILANT PHARMAOVA LTD
TT(TP)A ]
20| jsapmiiase | 202223 | [A] BOEING INDIA PRIVATE LIMITED
21 IT(TP)A 202223 |[A] IVY ENTERTAINMENT PRIVATE LIMITED
233/DEL/2026
TT(TP)A -
22| oenrihozs | 202021 | [A) JUBILANT PHARMOVA LIMITED
Bo>
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 15-OCTOBER-2026 (THURSDAY)

Srl | Appeal Number A$::'rt Assessee Name Remarks
1 | SA144/DEL/2026 | 202223 |[A] KUNSHAN Q TECH MICROELECTRONICS (INDIA) PVT LTD,
2 | SA143/DEL/2026 | 2020-21 |[A] KUNSHAN Q TECH MICROELECTRONICS (INDIA ) PVT LTD
T(TP)A ]
3| lotoetiozs | 292223 |[A]KUNSHAN Q TECH MICROELECTRONICS (INDIA) PVT LTD.
T(TP)A ] ,
4| LoyotLpoze | 202021 | [A] KUNSHAN Q TECH MICROELECTRONICS (INDIA ) PVT LTD
5 | ITA 4330/DEL/2024 | 2020-21 | [A] MASSIMO DUTTI INDIA PRIVATE LIMITED (E FILE)
6 | ITA 1679/DEL/2025 | 2016-17 |[A] ORANGE BUSINESS SERVICES INDIA SOLUTIONS PRIVATE LIMITED
T(TP)A ]
7| saiotLros 2022-23 | [A] VAYU URJA BHARAT PRIVATE LIMITED
8 IT(TP)A 2022-23 | [A] GE INDIA INDUSTRIAL PRIVATE LIMITED
85/DEL/2026
9 IT(TP)A AY 2022-23 | [A] SUMOLOGIC TECHNOLOGIES PRIVATE LIMITED
112/DELJ2026
TT(TPIA ]
10| ot htse | 2022:23 | A AIRBNB GLOBAL CAPABILITY CENTER PRIVATE LIMITED
IT(TP)A ]
1| pa 2026 2022-23 | [A] ASTI ELECTRONICS INDIA PVT. LTD
" IT(TP)A 702225 | [A] UNO MINDA LIMITED (SUCCESSOR TO KOSEI MINDA ALUMINUM
119/DEL/2026 COMPANY PRIVATE LIMITED)
TT(TP)A ]
13| Loobifotos | 202223 | [A]INDIA STEEL SUMMIT PRIVATE LIMITED
14 IT(TP)A 2022-23 | [A] AYVENS INSURANCE SERVICES INDIA PRIVATE LIMITED
171/DEL/2026
15 IT(TP)A 2022-23 | [A] COMPLIFUSION SERVICES PRIVATE LIMITED
172/DEL/2026
6 IT(TP)A 7022.23 | (Al SEQUENTIAL TECHNOLOGY INTERNATIONAL INDAI PRIVATE
174/DEL/2026 LIMITED
IT(TP)A ]
171 Lobeiiozs | 202223 |[A] GBT INDIA PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 19-OCTOBER-2026 (MONDAY)

Srl | Appeal Number A;::‘rt' Assessee Name Remarks
1 | ITA 601/DEL/2022 | 2017-18 |[A] RMD KWIKFROM INDIA PRIVATE LIMITED
2 | ITA 6122/DEL/2024 | 2021-22 |[A] DE DIAMOND ELECTRIC INDIA PRIVATE LIMITED
3 | ITA 856/DEL/2024 | AY 2011-12 | [A] DENSO INDIA PRIVATE LIMITED
4 | ITA4152/DEL/2024 | 2020-21 |[A] FEDERAL-MOGUL BEARINGS INDIA LIMITED
5 | ITA 5833/DEL/2026 | 2020-21 |[A] FEDERAL -MOGUL BEARINGS INDIA LIMITED
6 |IT(TP)A 3/DEL/2025 | AY 2020-21 | [A] CARGILL INDIA PRIVATE LIMITED
T(TP)A ]
7| colciaozs | 202223 |[A) INFOGAIN SOFTWARE SOLUTIONS PRIVATE LIMITED
8 IT(TP)A 2022-23 | [A] MSD PHARMACEUTICALS PRIVATE LIMITED
73/DEL/2026
TT(TP)A )
9 | o3oiifoos | 202223 | [A] GENESIS BOW PRIVATE LIMITED
TT(TP)A ]
10| gimiiaoas | 202223 | [A] WILLIAM E. CONNOR & ASSOCIATES SOURCING PRIVATE LIMITED
I T(TP)A 2022.25 | [A] HERAEUS TECHNOLOGIES INDIA PRIVATE LIMITED, GAUTAM
149/DEL/2026 BUDDHA NAGAR, DELHI
T(TP)A ]
12| lsabeiiozs | 202223 | [A] MICROSOFT CORPORATION INDIA PRIVATE LIMITED
T(TP)A ]
13| soneiioze | 202223 | [A]NOIDA TOWERS PRIVATE LIMITED
IT(TPYA ]
14| 3netaoes | 2022723 | [A] TABOOLA INDIA PRIVATE LIMITED
15 IT(TP)A 2022-23 | [A] LUXOTTICA INDIA EYEWEAR PRIVATE LIMITED
169/DEL/2026
TT(TP)A ]
16| isioeiiezs | 202223 | [A] AMANTYA TECHNOLOGIES P LTD
17 IT(TP)A 2022-23 | [A] EXXONMOBIL GAS (INDIA) PRIVATE LIMITED
163/DEL/2026
18 TH(TPIA 2022-23 |[A] SYSTRA MVA CONSULTING (INDIA) PRIVATE LIMITED
215/DEL/2026
IT(TP)A ]
19| 5ie/ntt o2 | AY 2022:23 | [A] FISERV INDIA PRIVATE LIMITED
IT(TP)A )
20| ionmpoe | 202223 | [A] GENTARI RENEWABLES FINNSURYA ENERGY PRIVATE LIMITED
21 IT(TP)A 2022-23 | [A] SCHENKER INDIA PRIVATE LIMITED
221/DEL/2026
22 IT(TP)A 2022-23 | [A] MELTWATER INDIA PRIVATE LIMITED, NEWDELHI
224/DEL/2026 g
T(TP)A ]
23 227/DEL/2026 2022-23 [A] SAMSUNG DATA SYSTEMS INDIA PRIVATE LIMITED
24 IT(TP)A 2022-23 | [A] MARKIT INDIA SERVICES PRIVATE LIMITED
228/DEL/2026
T(TP)A ]
25| ogiotiozs | 202223 |[AATLBATTERY TECHNOLOGY (INDIA) PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 21-OCTOBER-2026 (WEDNESDAY)

Srl | Appeal Number A;::: Assessee Name Remarks
. | 17 a489/DEL/2024 | 2020- 21 ([s/;]c-‘. )SCIOINSPIRE CONSULTING SERVICES (INDIA) PRIVATE LIMITED
2 | ITA 3389/DEL/2014 | 2008-09 |[A] M/S. CORNELL OVERSEAS P LTD.

3 26;;%{‘2’325 2022-23 | [A] AMADEUS INDIA PVT LTD

4 183%%3902 o | 202223 |[A] FORTIS HEALTHCARE LIMITED

5 1_29%3}?026 202223 |[A] AFFLE 3I LIMITED

6 LT(TPIA 202223 |[A] PRECISELY SOFTWARE AND DATA INDIA PRIVATE LIMITED
156/DEL/2026

7 15%3}9026 2022-23 | [A] ENVERUS INDIA PRIVATE LIMITED

8 1591/TD(E5/)§026 2022-23 | [A] ONE E INFO PRIVATE LIMITED

9| , GOI/TD(ELP/);O% 2022-23 | [A] PVR INOX LIMITED

10 161%5/)?026 2022-23 | [A] VEETEE FINE FOODS LIMITED

30-Sep-202
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 22-OCTOBER-2026 (THURSDAY)

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
+ | sa399/DEL/2026 | 2023-24 L[IPdI%gIBRIDGE UNIVERSITY PRESS AND ASSESSMENT INDIA PRIVATE
3 TT(TP)A ~023.04 | [A] CAMBRIDGE UNIVERSITY PRESS AND ASSESSMENT INDIA PRIVATE

317/DEL/2026 LIMITED
3 | ITA 2294/DEL/2015 | 2010-11 |[D] M/S. ALCATEL LUCENT INDIA LTD. (R/M)
4 | ITA 9493/DEL/2019 | 2009-10 |[D] ALCATEL LUCENT INDIA LTD.
5 | ITA 2729/DEL/2022 | 2014-15 |[A] VEETEE FINE FOODS LTD
6 | ITA 5440/DEL/2024 | 2021-22 |[A] DZ CARD (INDIA) PVT LTD
TTP)A )
71 omd a0z 2022-23 | [A] DZ CARD (INDIA) PRIVATE LIMITED
IT(TP)A ]
81 so/be 026 2022-23 | [A] CIENA INDIA PRIVATE LIMITED
9 IT(TP)A 2017-18 | [A] KETEKI MOBILE TRADING PRIVATE LIMITED
175/DEL/2026

10 IT(TP)A 2018-19 | [A] KETEKI MOBILE TRADING PRIVATE LIMITED

176/DEL/2026

11 IT(TP)A 2019-20 | [A] KETEKI MOBILE TRADING PRIVATE LIMITED

177/DEL/2026
IT(TP)A -

12| saiottozs | 2020-21 | [A] KETEKI MOBILE TRADING PRIVATE LIMITED
13 IT(TP)A 2022-23 | [A] KETEKI MOBILE TRADING PRIVATE LIMITED

179/DEL/2026

14 | ITA 9165/DEL/2025 | 202122 |[A] KETEKI MOBILE TRADING PRIVATE LIMITED (E.FILING)

TT(TP)A ]

15| Lsonmiozs | AY 2022:23 | [A] ARCSERVE INDIA SOFTWARE SOLUTIONS PRIVATE LIMITED
16 IT(TP)A 2022-23 | [A] SERVERCOM (INDIA) PRIVATE LIMITED

181/DEL/2026
IT(TP)A )

17| saotiioes | 292223 |[A1C&S ELECTRIC LIMITED
18 | ITA 3360/DEL/2026 | 2018-19 |[D] K R PULP AND PAPERS LIMITED
19 | ITA 3361/DEL/2026 | 2020-21 |[D]M/S K R PULP & PAPERS LTD.

Bt

stani Re‘;istrar
30-Sep-202
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF I BENCH FOR 28-OCTOBER-2026 (WEDNESDAY)
Srl | Appeal Number A;::‘rt Assessee Name Remarks
IT(TP)A _ e !
1 64/DEL/2026 2022-23 {[A] NESTLE INDIA LIMITED (S/G)
2 | ITA 1076/DEL/2017 | 2012-13 |[A] M/S. SONY INDIA PVT, LTD. {5/G)
3 | ITA8150/DEL/2018 | 2014-15 |[A] SCNY INDIA PVT. LTD. (S/G)
4 | TTA493/DEL/2021 | 2016-17 {[A] SONY INCIA PVT. LTD.
5 | ITA 5265/DEL/2024 |  2021-22 | [A] HATCH ASSOCIATES INDIA PRIVATE LIMITED (S/G)
0 SA 243/l [2026 . 2021-i2 LA} HATCH ASSOCIATES INDIA FRIVATE LIMITED
_._._Jl.._._ 7 e
7 1 I7A 536/DFL/2031 2016-17 | [A] SYNIVERSE TECHNOLOGIES SERVICES (INDIA) PVT. 17D,
)
! 8 ! YTA I7E0/DEL/2021 | 2013-14  ; [A] SYNIVERSE TFCHNOLOGIES SZRYVICES(TNDIA) PRIVATE LIMITED
[E— -
1 o | 2257/DEL2022 0 2018-15 [ [A] LUMMUS TECHMNCLOGIES HEAT TRANSFER BV !
. !
] 10 | ITA 3534/DEL/2024 | AY 2020-21 | [A] VENUS INDIA ASSET-FINALCE PRIVATE LIMITED
% 11 1 ITA 5130/DEL/2024 20Z21-22 i TA1 HORIBA TNDIA PRIVATE LIMITED (E FILE)
] - ] H
' 12 [ ITA B40E/DFL/2024 | 2021-23 | [A] TS TECH SUN RAIASTHAN PRIVATE LIMITED i
; - i THITA -0 ™ T S OIRNY AN AT ‘
: 1% 190/ 55t 130756 2022-23  VIA] SYSTRA ENGENHARIA E C\.,N.:LJL..TOPYJA .L'l DA
! 1:4 1T(-“D\A ; ey "A\ X I')A\rrc:‘ ““"DII-\ ')(}'1; AT [v|\/f?'|' =N
5 H ' 2810026 - P Ry 1/ ] CANTUS LNDIA PRavea s LT
R ) R
15 AR 2016-17 5 PVT TN
i .

Al S G RAM BOT
i .

C RDEL0ZE |

|
|

A().ﬁ?smnt Regiﬂraq

7 20-Sep-2026,




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 29-OCTOBER-2026 (THURSDAY)
Srl | Appeal Number A;Z':rt' Assessee Name Remarks
1 | SA383/DEL/2026 | 2017-18 |[A] MUNJAL SHOWA LIMITED
2 | ITA 1420/DEL/2022 | 2018-19 | [A] MUNJAL SHOWA LIMITED (S/G)
3 | SA384/DEL/2026 | 2018-19 |[A] MUNJAL SHOWA LIMITED
4 | ITAS93/DEL/2022 | 2017-18 |[A] MUNJAL SHOWA LIMITED (S/G)
5 | SA344/DEL/2026 | 2016-17 | [A] MUNJAL SHOWA LTD.
€ | ITA486/DEL/2021 | 2016-17 |[A] MUNJAL SHOWA LTD. (S/G)
7 | ITA 4589/DEL/2017 | 2011-12 |[A] MARATHAN ELECTRIC INDIA P.LTD
3 | 1TA 4514/DEL/2017 | 2011-12 | [D] MARATHON ELECTRIC INDIA PVT. LTD.
o | ITA797/DELj2022 | 2017-18 |[A] ELCA COSMETICS PRIVATE LIMITED
10 | ITA 1452/DEL/2022 | 2018-19 |[A] ELCA COSMETICS PLTD
11 | ITA 4108/DEL/2024 | 2020-21 |[A] ELCA COSMETICS PRIVATE LIMITED
12 | 1A 5074/DEL/2024 | 2021-22 |[A] ELCA COSMETICS PRIVATE LIMITED
13 | ITA 1117/DEL/2022 | 2017-18 | [A] RIO TINTO INDIA PRIVATE LIMITED
14 |IT(TP)A 8/DEL/2025| 2014-15 |[A] TECHNIP ENERGIES INDIA LIMITED
15 | IT(TP)A /DEL/2025| 2016-17 | [A] TECHNIP ENERGIES INDIA LIMITED
TTTRA o .
1161 Sk a0z 2021-22 | [A] GENONE OPTECH PVT LTD
. TT(TPYA 202223 | [A1 BT E-SERV INDIA PRIVATE LIMITED(SUCCESSORIN-INTERESTTO BT
M azypeiy0zs GLOBAL BUSINESS SERVICES PRIVATE LIMITED)
T(TA . ] :
18| yaomeLio2e | 202223 | [A] BT GLOBAL COMMUNICATIONS INDIA PRIVATE LIMITED
| TTP)A ] . ,
19| 36/bet 2026 | 202223 | [A] MXP MEDIA INDIA LIMITED
T(TP)A ] ,
20 242/DFEL/2026 2022-23 [A] DY AUTO INDIA PRIVATE LIMITED
21 T(TPA 2022-23 | [A] TOKOPEDIA INDIA PRIVATE LIMITED
243/DEL{2026 )
27 LTTMA 2022-23 | [A] SOCOMEC INDIA PRIVATE LIMITED
21 246/DEL/2026 | 2 ¢ TVATE L.
23 IT(TP)A 2022-23 |[A] RADISSON HOTELS (SOUTH ASIA) PRIVATE LIMITED
|23 | 247/DEL/20%6 2 ~
- TP ] I
24| upimozs | 202223 | [A] TRIVENI TURBINE LIMITED
25 IT(TA AY 2022-23 | [A] DANISCO INDIA PRIVATE LIMITED
: 273/DEL/2026 J e S
26 | IT(IT)A 2/DEL/2026 | 2016-17 |[D] HONDA MOTOR CO LTD
T(TP)A o S
27| gupmimoze | 202223 |[A]SRFLIMITED
Assjstant Registran
30-Sep-203
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 02-NOVEMBER-2026 (MONDAY)

Assmt,
sri| Appeal Number Y:I:r Assessee Name Remarks
1 IT(TP)A 2022-23 | [A] INTERGRAPH SG&I INDIA PRIVATE LIMITED (S/G)
39/DEL/2026
2 IT(TP)A 2022-23 | [A] ERICSSON INDIA PRIVATE LIMITED (S/G)
234/DEL/2026
TT(TP)A )
3| yaspmijoos | 2022-23 | Al AGILENT TECHNOLOGIES INDIA PRIVATE LIMITED (/G)
4 | 1A 3684/DE/2024 | 202021 (E:\/L I;GILENT TECHNOLOGIES (INTERNATIONAL) PRIVATE LIMITED
5 | ITA 1867/DEL/2015 | 2010-11 |[A] GE INDIA INDUSTRIAL PVT, LTD.
6 | ITA 1598/DEL/2017 | 2012-13 |[A] M/S. CONCENTRIX DAKSH SERVICES INDIA PVT, LTD.
7 | ITA 5193/DEL/2018 | 2014-15 |[A] GE INDIA INDUSTRIAL PVT. LTD.
8 | ITA 7760/DEL/2019 | 2010-11 |[A] GE INDIA INDUSTRIAL PVT, LTD.
9 | ITA 7246/DEL/2018 | 2013-14 |[A] NEEL METAL PRODUCTS LTD.
10 | ITA 7318/DEL/2018 | 2013-14 |[D] NEEL METAL PRODUCTS LTD.
11 | ITA 1193/DEL/2023 | 2015-16 | [A] BACARDI INDIA PRIVATE LIMITED
0 TT(TPA 02122 |[A] HERAEUS TECHNOLOGIES INDIA PRIVATE LIMITED, GAUTAM
5937/DEL/2024 BUDDHA NAGAR
13 | ITA 1163/DEL/2024 | 2009-10 | [A] JAS FORWARDING WORLDWIDE PRIVATE LIMITED
14 | ITA 1164/DEL/2024 | 2011-12 | [A] JAS FORWARDING WORLDWIDE PRIVATE LIMITED
15 | ITA 4374/DEL/2024 | 2020-21 |[A] TEDIN INDIA PRIVATE LIMITED
16 | ITA 4387/DEL/2024 | 2020-21 |[A] HOTELS.COM INDIA PRIVATE LIMITED (E FILE)
T(TPA )
17| apcaozs | 202223 |[A) LS CABLE INDIA PRIVATE LIMITED
18 IT(IDA 2022-23 | [A] TVARUR OIL AND FATS PRIVATE LIMITED
155/DEL/2026
19 IT(TP)A 2022-23 | [A] SOUTH INDIA KRISHNA OIL AND FATS PVT, LTD
183/DEL/2026 T

istant Registrar

30-Sep-2026]



HOTELS.COM

INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF 1 BENCH FOR 03-NOVEMBER-2026 (TUESDAY)

Srl | Appeal Number A$:':rt' Assessee Name Remarks
1 | ITA 848/MUM/2013 | 2008-09 |[D] RBS BUSINESS SRVICES P.LTD (OLD)

2 | ITA821/MUM/2013 | 2008-09 |[A] RBS BUSINESS SERVICES P.LTD (OLD)

3 |ITA 3467/MUM/2015| 2009-10 |[A] RBS BUSINESS SERVICES P. LTD

4 |ITA 3131/MUM/2015| 2009-10 |[D] RBS BUSINESS SERVICES P.LTD

5 | ITA 1524/DEL/2016 | 2010-11 |[A] M/S. RBS BUSINESS SERVICES PVT, LTD.

6 | ITA 1401/DEL/2017 | 2009-10 |[D] M/S. MERIDIAN MOBILE INDIA PVT. LTD.

7 | ITA 1402/DEL/2017 | 2010-11 |[D] M/S. MERIDIAN MOBILE INDIA PVT. LTD.

8 | ITA 1463/DEL/2022 | 2017-18 |[A] CADENCE DESIGN SYSTEMS (INDIA) PRIVATE LIMTED

9 | ITA70/DEL/2023 | 2010-11 |[A]KEY STROKE PRO INDIA PRIVATE LIMITED

10 | IT(TP)A 6/DEL/2025| 2017-18 |[A] CHROMALOX INDIA PRECISION HEAT & CONTROL PRIVATE LIMITED
11 |IT(TP)A 7/DEL/2025| 2018-19 | [A] CHROMALOX INDIA PRECISION HEAT & CONTROL PRIVATE LIMITED
12 25}3&%26 2022-2023 | [A] ASCERTIS INVESTMENT MANAGERS PRIVATE LIMITED

13 40};&2226 2022-23 | [A] DORA MEDICAL TRADING (INDIA) PRIVATE LIMITED

14 SQ}BSLI/D;A(\)Z s | 202223 |[A] NICHIRIN IMPERIAL AUTOPARTS INDIA PRIVATE LIMITED

15 182%;5 /)onzs 2022-23 |[A] FIBERHOME INDIA P LTD

16| 4 4%%[/)9026 2022-23 |[A] EGIS RAIL

17 IT(TP)A 2022-23 | [A] PRAYAGRAJ POWER GENERATION COMPANY LIMITED

203/DEL/2026
18| 4I/|T3(|§I/)2Aoze 2022-23 | [A] LINKEDIN TECHNOLOGY INFORMATION PRIVATE LIMITED

Assistant R&gistrar
,/ 30-Sep-2026

—F




' INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF 1 BENCH FOR 04-NOVEMBER-2026 (WEDNESDAY)
Srl | Appeal Number A;::'rt' Assessee Name Remarks
1 | ITA 1877/DEL/2015 | 2010-11 |{[A] NTT DATA GLOBAL DELIVERY SERVICES LTD. (R/M)
2 | ITA 4336/DEL/2024 | 2020-21 |[A] SIEMENS EDA (SALES AND SERVICES) PRIVATE LIMITED
3 | ITA 6089/DEL/2024 | 2021-22 |[A] TOYOTA TSUSHO NEXTY ELECTRONICS INDIA PRIVATE LIMITED
4 | ITA5727/DEL/2024 | 2021-22 |[A] ALLIANCE FRICTION TECHNOLOGY PVT. LTD.
5 |IT(TP)A 3/DEL/2026| 2022-23 |[A] ALLIANCEFRICTION TECHNOLOGY PVT LTD
T(TPA ]
6 | 35mas026 | 202223 | [A] MANPOWERGROUP SERVICES INDIA PRIVATE LIMITED
TT(TP)A )
7| loaiom ppozs | 202223 |[A] MOBASE INDIA PRIVATE LIMITED
8 IT(TRIA 2022-23 | [A] ROULUNDS BRAKING INDIA PVT LTD
145/DEL/2026
9 IT(TP)A 2022-23 | [A] PHILIPS GLOBAL BUSINESS SERVICES LLP
201/DEL/2026
TT(IP)A ]
10| soontiitos | 202223 | [A] AYVENS INDIA PRIVATE LIMITED
IT(TP)A ]
1] aeaozs | 202122 |[A] IDEMIA SYSCOM INDIA PRIVATE LIMITED
TT(TP)A ]
12| soqomiatas | 202122 | [A]SMART CHIP PRIVATE LIMITED
13 IT(TP)A 202223 | [A] HOLITECH INDIA PRIVATE LIMITED
292/DEL/2026
14 IT(TRIA 2022-23 |[A] ADITYA INFRADEVELOPERS PRIVATE LIMITED
202/DEL/2026
M
istant Reglstrar
30-Sep-202
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 05-NOVEMBER-2026 (THURSDAY)

Srl | Appeal Number A;:r:rt. Assessee Name Remarks
1 | ITA 5595/DEL/2018 | 2014-15 |[A] VERIZON COMMUNICATIONS INDIA PVT, LTD. (S/G)
2 1001;0(3/);\026 AY 2022-23 | [A] SONY INDIA PRIVATE LIMITED (S/G)
3 | ITA 6835/DEL/2015 | 2011-12 |[A] M/S TAKATA INDIA PVT, LTD. (R/M)
4 | ITA 3490/DEL/2016 | 2009-10 | [D] M/S. BBC WORLD INDIA PVT. LTD.
5 | ITA 3491/DEL/2016 | 2010-11 |[D] M/S. BBC WORLD INDIA PVT, LTD.
6 |ITA4575/DEL/2018 | 2010-11 |[A] SCHNEIDER ELECTRIC INDIA PVT. LTD.
7 | ITA 8163/DEL/2018 | 2014-15 |[A] SCHNEIDER ELECTRIC INDIA PVT. LTD.
8 | ITA575/DEL/2019 | 2012-13 |[A] SCHNEIDER ELECTRIC INDIA PVT. LTD.
9 | ITA835/DEL/2019 | 2012-13 |[D] SCHNEIDER ELECTRIC INDIA PVT, LTD.
10 | ITA 9660/DEL/2019 | 2009-10 | [A] SCHNEIDER ELECTRIC INDIA PVT. LTD,
11 | ITA 9661/DEL/2019 | 2015-16 |[A] SCHNEIDER ELECTRIC INDIA PVT, LTD.
12 | ITA611/DEL/2021 | 2016-17 |[A] SCHNEIDER ELECTRIC INDIA PVT, LTD.
13 | ITA554/DEL/2022 | 2017-18 |[A] SCHNEIDER ELECTRIC INDIA PRIVATE LTD.
14 | ITA 2188/DEL/2023 | 2011-12 |[A] SCHNEIDER ELECTRIC INDIA PRIVATE LIMITED
15 | ITA 5850/DEL/2024 | 2021-22 | [A] SCHNEIDER ELECTRIC INDIA PRIVATE LIMITED
16 223%25/)?026 2022-23 | [A] SCHNEIDER ELECTRIC INDIA PRIVATE LIMITED
17 | ITA713/DEL/2025 | 2020-21 |[A] M/S HERO MOTOCORP LTD.
18 | ITA 3342/DEL/2025 | 2015-16 | [A] BHARTI AIRTEL SERVICES LIMITED
19 | ITA 3343/DEL/2025 | 2016-17 |{A] BHARTI AIRTEL SERVICES LIMITED
20 196%3;‘026 2022-23 | [A] LINTEC INDIA PRIVATE LIMITED
21 zosl/TD(gE/)?oze 2022-23 | [A] LNJ POWER VENTURES LIMITED
22 208%;3;\026 2022-23 | [A] BAXTER INDIA PRIVATE LIMITED
23 IT(TP)A 2022-23 | [A] CHENFENG TECH PRIVATE LIMITED
217/DEL/2026
24 | SA223/DEL/2026 | 2017-18 |[A] MIHAMA INDIA PRIVATE LTD.
Loy )
Assistant Registrar,

X 30-Sep-2026]
L v



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI (N (

L™
CAUSE LIST OF SMC BENCH FOR 12-OCTOBER-2026 (MONDAY)
Assmt.
Sri | Appeal Number Year Assessee Name Remarks
. N [A] MANDEEP SINGH BATRA THROUGH LEGAL HEIR NAMAN SINGH
1 |ITA 8259/DEL/2026| 2017-18 BATRA (E-(FILE))
2 {ITA 8289/DEL/2026{ 2017-18 |[A] SRADDHA PHARMA
3 |ITA 8311/DEL/2026| 2018-19 |[A] AMIT SHARMA (E-(FILE))
4 |ITA 8322/DEL/2026| 2019-2020 | [A] SUBHASH CHANDRA MOHTA (E-(FILE))
5 |ITA 8323/DEL/2026| 2024-25 |{([A]ZULFIQUAR RASHID AZAZ AHMAD AZAD (E-(FILE))
6 [ITA 8333/DEL/2026] 2020-21 |[A] DILPREET KAUR (E~(FILE))
7 |1TA 8488/DEL/2026 2019-20)< [A] PRAYAS EDUCATIONAL SOCIETY
8 |ITA 8502/DEL/2026| 2021-22 |[A] MANJU JINDAL (E-(FILE))
S |[LTA 8525/DEL/2026( 2024-25 | [A] ASHA RANI (E-{FILE))
/ssistant Registrar
4 29-Sep-2026]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 13-OCTOBER-2026 (TUESDAY)

Assmt.

Sr Year

Appeal Number Assessee Name Remarks

1 |ITA 1902/DEL/2026| 2024-25 |[A] VEE KAY AUTO PRIVATE LIMITED (E-(FILE))

2 |ITA 2609/DEL/2026| 2017-18 |[A] KESHAV PAINTS PRIVATE LIMITED (E-(FILE))

3 |ITA 2787/DEL/2026| 2012-13 |[A] SHAILENDRA JINDAL (E- (FILE))

4 |ITA 4504/DEL/2026| 2012-13 |[A] JAI NARAIN

5 |ITA 4527/DEL/2026| 2013-14 |[A] VIRDEE KAUR DHANVINDER (E-(FILE))

6 |ITA7121/DEL/2026| 2016-17 |[A] MEGHA JAIN

7 |TTA 7136/DEL/2026| 2020-21 |[A] VEDIKA AGRAWAL (E-(FILE))

8 |ITA 8387/DEL/2026| 2018-19 |[A] OM PRAKASH SHARMA (E-(FILE))

9 |ITA 8401/DEL/2026| 2016-17 |[A] GAURAV GARG (E-(FILE))

S

istant Registrar
29-Sep-2026|




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI 1

CAUSE LIST OF SMC BENCH FOR 15-OCTOBER-2026 (THURSDAY)

Srl | Appeal Number A$Z':rt' Assessee Name Remarks
1 |ITA 5216/DEL/2026] 2011-12 | [A] SANTOSH DEVI
2 |ITA5217/DEL/2026| 2011-12 |[A] SANTOSH DEVI
3 [ITA 8176/DEL/2026| 2019-20 |[A] AMIT KUMAR TYAGI (E-(FILE))
4 (ITA 8378/DEL/2026( 2019-20 |[A] PRAKASH CHAND (E-(FILE))
5 |ITA 8385/DEL/2026| 2019-20 |[A] ASHLEY ESTATE PRIVATE LIMITED (E-(FILE))
6 |ITA 8408/DEL/2026| 2022-23 |[A] GAURAV SINGHAL (E-(FILE))
7 |[ITA 8434/DEL/2026| 2020-21 | [D] JAKNAP PROJECTS PRIVATE LIMITED (E-(FILE))
8 |ITA 8435/DEL/2026| 2021-22 |[D] JAKNAP PROJECTS PRIVATE LIMITED (E-(FILE))
9 |ITA 8436/DEL/2026] 2022-23 |[D] JAKNAP PROJECTS PRIVATE LIMITED (E-(FILE))
10 |ITA 8447/DEL/2026( 2023-24 | [A] GYANENDRA (E-(FILE))
11 [ITA 8491/DEL/2026{ 2021-22 | [A] NEERAJ KUMAR RASTOGI
12 |ITA 8527/DEL/2026| 2017-18 | [A] MUZAFFAR ALI (E-(FILE))
g
f/ésistsnt Registrar
29-Sep-2026




- INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 12-OCTOBER-2026 (MONDAY)

BEFORE SHRI RAMIT KOCHAR, ACCOUNTANT MEMBER
AND SHRI SUDHIR KUMAR, JUDICIAL MEMBER

PART HEARD MATTERS

srl Appeal Number A$::'rt Assessee Bench |Remarks
1 | co| so |DpEL |2021 2%%7' [A] CADENCE DESIGNS SYSTEMS INDIA PVT, LTD. I

2 | A | 226 | DEL 2019 | 237" ([D] CADENCE DESIGNS SYSTEMS INDIA PVT. LTD. I

BEFORE SHRI S RIFAUR RAHMAN, ACCOUNTANT MEMBER
AND SHRI RAJ KUMAR CHAUHAN, JUDICIAL MEMBER

CLARIFICATION MATTERS
Srl Appeal Number ‘YL;:':“' Assessee Bench |Remarks
1| ITA | 2439 | DEL | 2026 | 2920 |[D] POSITIVE REALTECH PRIVATE LIMITED c
2 | mmA | 2440 | DL | 2026 | %31 |[D] POSITIVE REALTECH PRIVATE LIMITED c
3 | A | 2441 | DEL | 2026 201198' [D] RAPID ENGINEERING COMPANY PRIVATE LIMITED c

Assistant Registrar

QV 05-0ct-20$6/’/




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 14-OCTOBER-2026 (WEDNESDAY)

BEFORE SHRI ANUBHAV SHARMA, JUDICIAL MEMBER
AND SMT, RENU JAUHRI, ACCOUNTANT MEMBER

CLARIFICATION MATTERS
Srl Appeal Number ese::ﬂ: Assessee Bench |Remarks
1| rmA | 1307 | DEL | 2026 | 2917 [[A] INDER SINGH GAUTAM G
2 | ra | 1308 | DEL |2026 | 291 |[A] INDER SINGH GAUTAM G
3 | ma | 1309 | DEL |2026 | 257" |[A] INDER SINGH GAUTAM G
w

Assistant Registrar

05-0ct-202€g/




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 15-OCTOBER-2026 (THURSDAY)

BEFORE SHRI VIKAS AWASTHY, JUDICIAL MEMBER
AND SHRI NAVEEN CHANDRA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS

Assmt.

Year Assessee Bench |Remarks

Srl Appeal Number

2023-
2024

1 |ITOTA| 114 | DEL | 2026

[A] ATC INTERNATIONAL FINANCING B.V. (5/G) D S/G

BEFORE SHRI S RIFAUR RAHMAN, ACCOUNTANT MEMBER
AND SHRI RAJ KUMAR CHAUHAN, JUDICIAL MEMBER

CLARIFICATION MATTERS

Assmt.

Year Assessee Bench |Remarks

Sri Appeal Number

2023-

1 ITA | 2301 | DEL | 2026 24

[A] YATENDER KUMAR C

{ﬁsv——w’\’"
Assistant Registrar
05-Oct-20§16/ /!




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

FOR 21-OCTOBER-2026 (WEDNESDAY)

BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

PART HEARD MATTERS
Srl Appeal Number A$:'::' Assessee Bench |Remarks
1 | co | 278 | peL |2026| 292" [[A] JINDAL PIPES LIMITED H
2 | co | 279 | peL | 2026 | 231" |[A] JINDAL PIPES LIMITED H
3 | roa [4810 | DEL |2026 | 2207 |[D] JINDAL PIPES LIMITED H
a | ma |a811 | DEL |2026 | 232! |[D] JINDAL PIPES LIMITED H

BEFORE SHRI ANUBHAV SHARMA, JUDICIAL MEMBER

AND SHRI MANISH AGARWAL, ACCOUNTANT MEMBER

PART HEARD MATTERS

Srl Appeal Number A::':rt' Assessee Bench |[Remarks
1 | rmA | 6086 | DEL | 2025| 2911 |[A] CYAN FINANCIAL SOLUTIONS PRIVATE LTD. G
2 | A | 6087 | DEL |2025 | 291 |[A] CYAN FINANCIAL SOLUTIONS PRIVATE LTD. G

13

Assistant Registrar

os-oa-zozg/




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 22-OCTOBER-2026 (THURSDAY),

BEFORE SHRI M BALAGANESH, ACCOUNTANT MEMBER
AND SHRI RAJ KUMAR CHAUHAN, JUDICIAL MEMBER

CLARIFICATION MATTERS

Srl Appeal Number ¢:§Tt' Assessee Bench |Remarks
1 | MA | 334 | DEL |2022 2%%5‘ [A] ABN AMRO CENTRAL ENTERPRISES SERVICES P. LTD I
2005- [[A] RBS BUSINESS SERVICES P, LTD ( FORMELRY KNOWN AS ABN
2 | MA | 335 | DEL |2022| “5" |AMBRO CENTRAL ENTERPRISES SERVICES P, LTD) I
gjsistant Registrar

05-0ct-202&\/"/




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 26-OCTOBER-2026 (MONDAY)

BEFORE SHRI SATBEER SINGH GODARA, JUDICIAL MEMBER
AND SHRI NAVEEN CHANDRA, ACCOUNTANT MEMBER

SPECIAL CONSTITUTION MATTERS

Sri Appeal Number A:se?rt Assessee Bench |[Remarks
1 | A | 844 | DEL | 2018| 2913 |[A] BSES YAMUNA POWER LTD. c
2 | A | 1269 | DEL |2018 | 2951 |[A] BSES YAMUNA POWER LTD. c
3 | mA | 1298 | DEL [2017 | 2013 |{a] M/s BSES RAJDHANI POWER LTD. c
4 | A | 1333| DEL |2020 | 204 |[D] BSES YAMUNA POWER LTD. c
5 | A |1334 | DEL 2020 | *1* |[D] BSES RAJDHANI POWER LTD. c
6 | ma |1352| DEL | 2020 | 295 [{A] BSES YAMUNA POWER LTD. c
7 | ma | 1353| DEL | 2020 | 29L* |[A] BSES RAIDHANI POWER LTD. c
8 | ImA | 1725 | DEL | 2018 | 2911 |[D] BSES YAMUNA POWER LTD. c
9 | mma | 2148 | DEL |2017 201{43' [D] M/S. BESE RAJDHANI POWER LTD. c
10 | ITA | 2898 | DEL |2018 | %3%" |[A] BSES RAIDHANI POWER LTD. c
11 | ITA | 3456 | DEL |2018 | 291" |[D] BSES RAJDHANT POWER LTD. c
12 | A 4272 | DEL | 2014 2‘;110' [A] M/S. BSES YAMUNA POWER LIMITED c
13 | ITA {4430 | DEL |2014 201110' [D] M/S. BSES YAMUNA POWER LTD. C

BEFORE SHRI RAMIT KOCHAR, ACCOUNTANT MEMBER
AND SHRI VIMAL KUMAR, JUDICIAL MEMBER

CLARIFICATION MATTERS
Assmt.
Srl Appeal Number Year Assessee Bench |Remarks
1 | co | 178 | DEL |2026 201198' [A] HARYANA OILS AND SOYA LIMITED G
2 | ImA | 1419 | DEL |2026 201132' [D] HARYANA OILS & SOYA LIMITED G
3 | ITA | 1420 | DEL | 2026 201{38' [D] HARYANA OILS & SOYA LIMITED G
(’_“_

Asjistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 03-NOVEMBER-2026 (TUESDAY)

BEFORE SHRI MAHAVIR SINGH, VICE PRESIDENT

THIRD MEMBER MATTERS
Assmt.
Srl Appeal Number Year Assessee Bench |Remarks
1 | ITA [ 2838 | DEL |2025 2(;%9' [D] MRJ CONSULTANTS PRIVATE LIMITED E
2 | ITA | 3485 | DEL | 2025 22%0190' [A] MR] CONSULTANTS PRIVATE LIMITED E

oS-

____,_'—\
Assistant Registrar
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